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CRNPI UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. No ..., 1033 19 /C“ 7‘/ NGT- 4 6'/9_0 29 /%7/3;2'—! -11-23

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of Compliance report pursuant to the order dated
16.05.2023 passed by Hon'ble NGT in the matter of 0.A. No. 985/2019
with 0.A. No. 986/2019 In Re : Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water Pollution at Rania,
Kanpur Dehat& Rakhi Mandi, Kanpur Nagar, Uttar Pradesh.

Sir,

In compliance of Hon’ble NGT order dated 16.05.2023 in the matter of O.A. No.
985/2019 with O.A. No. 986/2019 In Re : Water Pollution by Tanneries at Jajmau,
Kanpur, Uttar Pradesh WITH In Re : Water Pollution at Rania, Kanpur Dehat& Rakhi
Mandi, Kanpur Nagar, Uttar Pradesh the compliance report is being filed herewith, after
approval from competent authority.

It is requested that the aforesaid compliance report may be presented before the

Hon'ble Tribunal for kind consideration.

Yours faithfully,
Encl: As above. \\ \/\j\

(Rajendra Singh)
Chief Environmental Officer

Circle-2
A/ - 128, ffa avs, MR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
o@-%- 226010 Lucknow - 226 010
g¥qIY : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
G : 0522-2720764, 2720676 Fax : 0522-2720764, 2720676
g—3d : info@uppcb.com E-mail :info@uppcb.com

Jaurse : www.uppcb.com Website : www.uppcb.com
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Compliance Report of directions issued by Hon'ble NGT order
dated 16.05.2023 in the matter of O.A. No. 985/2019 with
O.A. No. 986/2019 In Re : Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water Pollution
at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar
Pradesh.

1. That Hon'ble Tribunal took up the matter on 16.05.2023
and reviewed the compliance status submitted by the U.P.
Pollution Control Board& Oversight Committee reportand
passed certain directionsvide orders dated16.05.2023. The

relevant portion of the directions are reproduced below:

..... 12. We have further considered the matter. Before proceeding further, we may also note
contents of letter dated 27.09.2022 received from Ms. Pratiba Shukla, Minister of State,
MahilaKalyan Bal Vikas and Pushtahar as follows:-

“I refer the letter No. H82151/C-2/NGT-46/2021 dated 21/09/2022 submitted by UP Pollution

Control Board (UPPCB) to the Hon'ble NGT in case of hazardous dump existing at Rania, Kanpur

Dehat which is incorrect and misleading as per the following points :-

(i) As per the 3rd para of said letter of UPPCB "At present the entire area is covered by
Polythene Sheet", the fact is that not more than 50% area is covered upto
26/09/2022 when the rainy season is going to over. In this connection, the entire
money of the Govt. i.e. about to Rs.3 crore approx is to be waste that too when the
shifting of dump to begin from 15/10/2022 as per the para (iii) of the said letter
dated 21.09.2022 of UPPCB. In this connection, a video of the dump shooted on
26/09/2022 is being sent to you in pen drive for your information and perusal.

(ii) The UPPCB has exempted 3 Industries from the environmental compensation
namely (1) Unichem India, Choubepur, Kanpur Nagar (2) Khanna Vivek Chemicals
(P) Ltd. Panki, Kanpur Nagar and (3) IGS Chemicals (P) Ltd., Mandhna, Kanpur
Nagar on the basis of hazardous waste generated 35% to 40% of the total
chromite ore (basic raw material containing Cr203) consumed by the industries.

(iii) As per the above ratio accepted by the UPPCB in case of the above 3 industries
should have also been followed in case of other basic crome sulphate industries
operating in Kanpur Nagar, Kanpur Dehat and Unnao Districts.

(iv) As per the information to me the 2 industries out of 8 have been storing their
hazardous waste within the factory premises in the pucca pit and sheds since
inception. They are Waris Chemicals Pvt. Ltd and Heilger Chemicals Pvt. Ltd. In my
opinion, They would have also been given a chance to dispose off the hazardous
waste to TSDF and should have been exampted from the environmental
compensation as per the above 3 industries mention in point No.(ii) if the
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hazardous waste is found of the quantity already accepted in the case of other 3
exempted industries.

(v) As per the information to me, the total Chromite ore used by all the 8 industries in
question is about 57881 MT (Cerulin Chemicals Pvt. Ltd.- 19,484.438 MT, Waris
Chemicals-6005.00 MT, Chandni Chemicals Pvt. Ltd.- 27 8798.00 MT, Amelia
Textile & Chemicals Pvt. Ltd.-3833 MT Heilger Chemicals Pvt. Ltd.-7566 MT,
Rukmani Chemicals Pvt. Ltd- 1402.590 MT and Kalina Chemicals and Rehman
Chemicals - 10792 MT) as per the percentage of hazardous waste accepted by
UPPCB je. 40% (maximum) of the total Chromite Ore consumed is 23152 MT (Total
hazardous waste generated by 8 industries).

(vi) The hazardous waste storing in their premises by the above 2 industries namely
Waris Chemicals & Heilger Chemicals Pvt. Ltd. is 5500 MT (vii) As per the above if
the total hazardous waste of 23152 MT generated and minus 5500 MT stored in
the factory premises, the actual hazardous waste of 17652 MT may be considered
to have been thrown in the dump.

(vii) As per the said letter dated 21/09/2022 of UPPCB the total hazardous waste
assessed at Rania Dump, Kanpur Dehat is 85008 MT, then the balance of waste i.e.
67356 MT (85008 MT assessed - 17652 MT actual thrown) have been thrown by
the other persons/industries since in the year 1976 the existence of the dump.

(viii)  In the eye of justice of the land, it is not justified to levy the environmental
compensation of the other culprits to the industries in question.

(ix) It is also relevant that the said case as per O.A No 985/2019 and O.A. No.986/2019
is time barred and needs to be rejected by your honours. |, therefore, request you
to please get all the information and justifications from the UPPCB before passing
the order in the case.”

Today'’s deliberations and further directions

13. We have considered the matter further with the help of learned Amicus, Ms. Katyayni and
learned Counsel for the State PCB. The comments of the Minister of State for Women Welfare
and Child Development, UP, need verification by the State PCB and Oversight Committee with
reference to ground situation and remedial measures taken.

14. We find that progress in construction work of CETP at Jajmau is not satisfactory. Further,
water quality of river Ganga and Kanpur Nagar whichstill remains in D-category needs to be
improved by preventing discharge of pollution upstream. CETP needs to remediate Chromium,
Chromium need to be treated in Chromium Recovery Plant so to ensure that, chrome bearing
effluents are not discharged into river Ganga or loaded on land on the name of irrigation by
exploiting dilution by treated sewage effluents. The next report needs to cover the issue of
existing chromium level in ground water where currently such combined effluents are used for
irrigation. After installation of 20 MLD CETP, a well laid down monitorable ferti-irrigation plan
will have to be laid down notifying the periods in which such effluents will be let out in Ganga
and their quality. This aspect be overseen by State PCB, CPCB and NMCG.

15. Periodical health surveys be undertaken and remedial action taken in terms of safe
drinking water in light thereof.

16. Further, we note that out of estimated 85,008 MT of legacy chromium waste at different
locations, two companies have lifted 77,245 MT of waste and taken to the TSDF site for
treatment and stabilization as per the Agreement and the work order referred to above. Work
of transportation and stabilization was to be completed by 16.05.2023 i.e. today. In order to
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ensure that due SOPs are followed during excavation, transportation, and stabilization, UP PCB
needs to monitor the process as per authorization granted.

17. With regard to remediation of ground water contamination, we do not find current status
of ground water quality profile and nor of pilot project to show removal of chromium by
installing RO and nano filtration system, as directed vide order dated 23.09.2022. While pump
and treat method along with bio-remediation may be long term approaches, measures like RO
installation at small level can quickly demonstrate performance which may be done on priority.
Possibility of stabilised waste being converted into concrete blocks may be explored.

18. In the light of above, further status report in the matter be filed with regard to status as on
31.10.2023 by joint Committee of NMCG, State PCB, CPCB and District Magistrate, Kanpur
Dehat on or before 15.11.2023 by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF. State PCB will be the
nodal agency for coordination and compliance. The report may inter alia mention:-

i Status of complete removal and transportation of excavated chromium waste from
all the sites and waste treated and stabilized and duly ensured for stability before
landfilling.

ji. ground water profile in terms of chromium in the areas under question and
installation of pilot project on chromium removal by RO/Nanofiltration.

jii. Execution plan with timelines on ground water remediation.

iv. Completion of CETP with respect to chromium treatment and well laid ferti-
irrigation plan, existing ground water scenario and periods of discharging effluents
into Ganga.

List for further consideration of 29.11.2023........ ”

2. That Hon’ble National Green Tribunal, Principal Bench,
New Delhi vide its order dated 16t May 2023, has directed
for verification by the State PCB and Oversight committee
with reference to ground situation and remedial measures
taken.

3. That it is submitted that U.P. Pollution Control Board has
constituted a committee comprising of representatives of
NMCG, New Delhi, CPCB, RD-Lucknow, District
Magistrate, Kanpur Dehat, Regional Officer, UPPCB,
Kanpur Dehat for verification of facts mentioned in the
letter dated 27.09.2022 of Smt, Pratibha Shukla, Hon'ble
State Minister, Mahila Kalyan, Bal Vikas and Pustahar,

Uttar Pradesh. The joint committee has submitted the
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point wise factual report. The copy of the joint committee
report is enclosed herewith and marked as Annexure No-1.
That it is submitted that lifting of Chromium waste from
the site to TSDFs started on 15.12.2022. Joint Committee
has ensured the scientific disposal of waste and suitable
SoP has been devised by for the same. The waste form the
site lifted by TSDF operators is measured at Dharamkanta
in the presence of officials of PWD and weight slip is
uploaded in the dedicated mobile app developed by UPPCB.
At the TSDFs, the weight of chromium waste is again
measured and stored separately before stabilization. After
stabilization the sample of the stabilized waste is collected
and sent to Laboratory of Central Pollution Control Board,
Delhi&Central Laboratory of UPPCB, Lucknow for TCLP
test and after the results are found as per the prescribed
standards for disposal in SLF, the operators are allowed to
dispose in the SLF. The quantity of Chromium waste lifted
from the site is also monitored through a mobile app
developed by U.P. Pollution Control Board. The copy of SoP
approved by the committee is attached herewith and
marked as Annexure No.-2

That it is submitted that a meeting of the Committee was
held through hybrid mode on 06.06.2023 regarding lifting
and scientific disposal of Chromium waste in addition to
the work order issued to the TSDF operators by Additional
District Magistrate (Admin), Kanpur Dehat and remediation
of chromium contaminated ground water. During meeting

it was informed that Additional District Magistrate (Admin),
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Kanpur Dehat had issued work order to the TSDF
operators for lifting, treatment and scientific disposal of
85006 MT Chromium Waste on 15.11.2022. As per the
work order, the both TSDF operators have lifted 85006 MT
Chromium Waste from the dump site to TSDF. The officials
of CPCB and UPPCB had jointly visited the aforesaid dump
site on 19.05.2023 to verify the present status of action
taken followed by groundwater and soil sampling. Therein,
it was observed that approx. 7000-10000 MT of Hexavalent
Chromium waste is still remained at the site in addition to
the already lifted chromium waste. District Magistrate
Kanpur Dehat has also sent a letter dated 26.05.2023 for
issuing work order for disposal of rest chromium waste. In
the meeting dated 06.06.2023, the committee has decided
to issue the work order to both TSDF operators for lifting,
treatment and scientific disposal of rest Chromium Waste
as per the MoU executed between the TSDF operators (M/s
U.P. Waste Management Project & M/s Bharat Oil and
Waste Management Ltd., Kumbhi, Kanpur Dehat) and
Additional District Magistrate (Admin), Kanpur Dehat on
05.11.2022. Additional District Magistrate (Admin) Kanpur
Dehat has issued work orders on 17.06.2023 to both TSDF
operators for lifting, treatment and scientific disposal of
rest chromium waste as per the rate decided earlier by the
committee constituted by Environment, Forest and Climate
Change Department Government of U.P. vide letter no.
192/81-7-2022-44(writ) /2016 T.C-2 dated 26-05-2022.
The copies of minutes of meeting dated 06.06.2023 and
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work orders issued to TSDF operators are enclosed
herewith and marked as Annexure No-3 & 4.

That it is submitted that both the TSDF operators have
lifted approx. 95378.61 MT chromium waste from dump
site, out of which 90891.17 MT chromium waste has been
stabilized and disposed in the SLFs till 17.11.2023.

That Hon'ble NGT has directed for groundwater profile in
terms of chromium in the areas under question and
installation of pilot project on chromium removal by
RO/Nanofiltration. That it is submitted that the Central
Pollution Control Board has visited the site at
Khanchandpur, Rania, Kanpur Dehat during pre-monsoon
and collected samples of ground water at different locations
around the contaminated sites on 13.02.2023 and
19.05.2023. The comparative results of Ground Water

samples are as follows:

No

Cr(VI) Cr(VI)
Samplin,
pling Concentration |Concentration

Point (Depth) Geo-coordinates
(mg/L) as on (mg/L) as on

13.02.2023 19.05.2023

Village: Gharampur

HP-01 (130") | 26'24'24"N 80°02'36"E
BDL

HP-02 (130") | 26'24'43"N 80°02'15"E

Village: Shivnathpurva

HP-03 (80") 2624'30"N 80°02'29"E 1.2 0.2

HP-04 26'23'35"N 80°02'04"E BDL

Village: Khanchandpur

HP-05 (900") | 26°23'36"N 80'03'26"E 0.2 0.1

BW-06 (300") | 26'23'34"N 80°03'34"E BDL

HP-07 26'23'45" N 80°03'01"E 3.2 2.27
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8. HP-08 0.1 0.49
26'23'43"N | 8003 02"E

9. HP-08 (a) - 4.6

10. HP-09 2623'39"N | 8002 58"E BDL

Cr(V]) in Groundwater samples (BIS: 0.05 mg/L)

10.

U.P. Pollution Control Board has also carried out the post
monsoon sampling of groundwater around the
contaminated site/from the same sampling points
mentioned in aforesaid Table on 17.11.2023 to ascertain
the extent of contamination of groundwater in that area.
The samples are being analyzed by the Central Laboratory,
U.P. Pollution Control Board, Lucknow. Analysis report is
awaited.

That a meeting of the committee has been held on
22.09.2023 and it was decided that Ground Water
Department (U.P.) is the responsible agency for
conservation of ground water and Ground Water
Department (U.P.) should be engaged in the planning and
execution work of groundwater remediation. The copy of
minutes of meeting dated 22.09.2023 is enclosed herewith
and marked as Annexure No.-5

That it is submitted that U.P. Pollution Control Board has
sent a letter dated 30.10.2023 to Director, Ground Water
Department (U.P.) for profiling of groundwater and
providing necessary suggestions regarding remediation of
ground water at the contaminated site at Khanchandpur
Rania, Kanpur Dehat. In this regard, Director, Ground
Water Department vide letter dated 22.11.2023 has

informed that Chromium is a heavy metal and its testing
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facility is not available in laboratories of Ground Water
Department (U.P.). The copies of letter dated 30.10.2023
and letter dated 22.11.2023 are enclosed herewith and
marked as Annexure No.-6 & 7

That it is submitted that a proposal regarding stabilization
of soil at the site has been received from Maa Institute of
Environmental Biotechnology Research and Services
(MIEBRS), New Delhi, vide letter no. MIEBRS/2023-24 /021
dated 16.11.2023. As per the proposal, bioremediation of
soil upto the depth of 1.0 meter from top will be excavated,
tilled, mixing of soil by bioremediation agent, sprinkling of
sweet water on the soil as per guidance and supervision of
MIEBRS, UPPCB and CPCB. The bioremediation project
with estimated cost of Rs. 31.86 Lakh, will be completed
within 03 months from award of work. The detail proposal
is enclosed herewith and marked as Annexure No.-8.

That it is submitted that the contaminated site is partially
in the ownership of Government and partially with the
private land owners. The stabilization of soil and thereafter
afforestation by Miyawaki technique is proposed to be done
through CSR activity. Party has been selected for
voluntarily doing the CSR activity after handing over the
land to them for only above activity. Regional Officer, U.P.
Pollution Control Board, Kanpur Dehat has sent letters
dated 12.09.2023 and 13.10.2023 to Sub Divisional
Magistrate, Tehsil Akbarpur, Kanpur Dehat for facilitating
in providing this land for the same. After execution of

above project the soil will be stabilized and Miyawaki
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afforestation will provide clean air in the surrounding
atmosphere. The copies of letters dated 12.09.2023 and
13.10.2023 are enclosed herewith and marked as
Annexure No.-9

That it is submitted that the work of groundwater
remediation could only be started after removal of lying
chromium waste and stabilization of contaminated soil, so
that their effect is ruled out from groundwater. That in the
meeting dated 06.06.2023 of the committee, it was decided
that pump and treat method along with bioremediation is
the one of the feasible technologies available at present, for
remediation of groundwater contaminated with hexavalent
chromium. In compliance of directions of committee,
UPPCB has sent letter dated 30.06.2023 and 21.11.2023 to
reputed institutes for providing guidance for effective
technique for groundwater remediation, but till now no
response has been received. The copies of letters dated
30.06.2023 and 21.11.2023 are enclosed herewith and
marked as Annexure No.-10.

That it is submitted that the health camps are being
organized on regular basis by the Medical and Health
Department, Govt. of U.P. As per the report regarding
Health Camps organized in these areas from July 2022 to
October 2023, shows that in village Khanchandpur, no
signs of the adverse health effects of chromium were found
on the patients examined during health camps. The reports
of health camps are attached herewith and marked as

Annexure No.-11
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That it is submitted that U.P. Jal Nigam is regularly
supplying drinking water through tubewell/overhead tanks
in the affected areas.

That it is submitted that U.P. Pollution Control Board had
imposed Environmental Compensation of Rs. 280.01 Crore
against 08 defaulting industries on 14.04.2022. Hon'ble
NGT has revised the amount of Environmental
compensation imposed by UPPCB, considering the appeal
filed by dated 05.12.2022,
15.12.2022, & 16.01.2023 in Appeal Nos. 14, 15, 16, 17

and 18 of 2020. The detail of revised Environmental

industries vide order

Compensation is as follows :

Sr.No. | Name & Address of industry Environmental Revised
compensation environmental
amount imposed compensation
by the State Board | amount by Hon'ble
(Rs.) NGT (Rs.)

Chandani Chemicals Pvt. Ltd. 27,40,62,295.00 23,09,31,000.00
1 Khanchandpur , Rania, Kanpur

Dehat

Heilger Chem Pvt. Ltd. VIIL.- 39,62,13,484.00 25,52,34,375.00
2 Chiraura, Raipur, Rania, Kanpur

Dehat
3 Rukmani Chemicals Pvt. Ltd. 46,89,51,039.00 13,69,56,375.00

Rania, Kanpur Dehat

Amelia Textiles & Chemicals 14,61,66,558.00 11,92,50,000.00
4 Pvt. Ltd. 23, Khanchandpur,

Rania, Kanpur Dehat

Waris Chemicals Pvt Ltd. 44,34,53,042.00 25,39,68,750.00
5 Khanchandpur, Rania, Kanpur

Dehat

Cerulean Chemicals Pvt. Ltd. 87,69,99,345.00 -
6 Khanchandpur, Rania, Kanpur

Dehat

Kaleena Chemicals, Pvt Village 18,02,72,088.00 -
7 Malo, GT Road, Chaubepur,

Kanpur Nagar

10




17.

18.

19.

1173

Bharat Chemical Udhyog C/O 1,40,07,150.00
Smt Tarannum Fatima W/o Shri
Sahabuddin and Shri
Sahabuddin S/o Mohd Nafees,
8 | 39/72, Majeed Ahmad Road,
Kanpur Nagar and
Shrilftekharul Amin, Shri Igbal
Ahsan, Shri Waqarul Amin

That it is submitted that U.P. Pollution Control Board has
also given direction vide letter dated 07.02.2023 to the
concerned industries to deposit the environmental
compensation as per the orders of Hon'ble NGT dated
05.12.2022, 15.12.2022 & 16.01.2023 in Appeal Nos. 14,
15, 16, 17 and 18 of 2020 with copy to District Magistrate,
Kanpur Nagar for necessary action. The environmental
compensation has not been deposited by any industry till
now.

That U.P. Pollution Control Board has sent a letter dated
10.10.2023 to District Magistrate Kanpur Dehat for
recovery of Environmental Compensation from the erring
industries as arrears of land revenue in accordance with
law. The copies of letter dated 10.10.2023 are enclosed

herewith and marked as Annexure No.-12.

That there are 400 tanneries in Jajmau Kanpur which are
established in approximately 7.431 sq. kilometre area
within 50 meter to 1.0 Km distance from river Ganga. The
smallest tannery is of 100 sq. meter area and largest is of
34500 sq. meter area. The tanneries are established since
1946 at Jajmau. Most of the tanneries are small scale
tanneries and have only installed primary effluent

treatment plant and the treated effluent is being treated

11
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through a common effluent treatment plant installed by
State Government through indodutch assistance in 1992-
93. That it is further submitted that there is no separate
sewerage network in Jajmau area, where all the tannery
units are situated, so untreated domestic sewage generated
from Jajmau area also gets mixed with industrial effluent
which goes through conveyance channel into CETP.

That it is submitted that the CETP at Jajmau, Kanpur is
having capacity of 36 MLD to treat combined effluent in
ratio of 1:3 (9 MLD Tannery effluent & 27 MLD domestic
sewage effluent). All the tannery units discharge primary
treated effluent through conveyance channel, which is
further pumped through 4 pumping stations into 36 MLD
CETP designed to treat mixed effluent consisting of 9 MLD
tannery effluent and 27 MLD domestic sewer.

That the maintenance of conveyance channel, pumping
stations and operation of CETP is done by Ganga Pollution
Control Unit, U.P. Jal Nigam, Kanpur. The treated CETP
effluent gets further diluted with treated effluent of 130
MLD, 43 MLD and 5 MLD STPs at the premises of CETP
Jajmau before finally discharged into irrigation channel for
irrigation. The STPs are also operated and maintained by
operator M/s Kanpur River Management Pvt Ltd, Kanpur
selected by UP Jal Nigam.

That it is submitted that UPPCB is regularly monitoring the
treated tannery effluent mixed with treated domestic

sewage discharged at irrigation channel. The result of

12
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analysis report is enclosed herewith and marked as

Annexure No.-13.

That, it is submitted that in order to control industrial

pollution from tannery sector in Jajmau area, State

Government has devised a short term and a long term plan

so that pollution of river Ganga due to effluent from

tanneries is completely stopped.

That as a Short Term Plan, the strategy adopted is the

improvement in compliance through enforcement measures

as detailed below:

a.

That U.P. Pollution Control Board issued guidelines
vide letter dated 08.06.2019 to assess the
infrastructure of tannery units according to their
permitted capacity in order to restrict tannery units to
reduce the chances of overflow from pumping stations

as well as excess effluent going into CETP.

That it is submitted that UPPCB has sealed 169 drums
& 47 Paddles in 92 tannery units associated with
Pumping Station-03 (Wajidpur), 54 drums & 12
Paddles in 19 tannery units associated with Pumping
Station-04 (Budhiyaghat), 13 drums & 07 Paddles in
12 tannery units associated with Pumping Station-01

(Chhabilepurwa) to control excess flow generation.

That U.P. Pollution Control Board restricted the overall
processing capacity of each tannery unit further to

S50% of its consented capacity in order to reduce the

13
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chances of excess flow going to pumping stations and

subsequently to CETP inlet.

That U.P. Pollution Control Board implemented roster
of operation of tannery units attached to different
pumping stations. As per this roaster, tannery units
attached to pumping station 1 and 3 are operated for
first 15 days of the month and tannery units attached
to pumping station 2 and 4 are operated for next

15/16 days of the month.

That U.P. Pollution Control Board has informed that
Surprise checks are conducted by UPPCB and Inter
Departmental Teams as well as Third Party Institutions
like IIT, HBTU, PCCRI, NEERI from time to time and
actions are taken against the defaulter units as well as

operator of CETP.

That U.P. Pollution Control Board has imposed the
environmental compensation against the defaulting
units from time to time. Environmental Compensation
of Rs 2.98 Crore imposed against 283 defaulter
tannery units, out of which Environmental
Compensation of Rs. 1.22 Crore has been deposited by

227 tannery units of Jajmau Kanpur.

That U.P. Pollution Control Board has imposed
Environmental Compensation against the operator of
CETP and STPs at Jajmau Kanpur i.e. Ganga Pollution
Control Unit, U.P. Jal Nigam, Kanpur / M/s Kanpur

14
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River Management Pvt Ltd, Kanpur from time to time
on the basis of different defaults. The detail of
imposition of Environmental Compensation imposed in
year 2023 is enclosed herewith and marked as

Annexure No. -14.

B. That as a Long Term Plan, the strategy adopted involves
construction of a new CETP and upgradation of existing

PETPs along with adoption of cleaner technology.

That it is submitted that in order to improve the
treatment capacity of existing tannery units of Jajmau,
Kanpur, Central Government has taken effective initiation
and for Jajmau Tannery cluster, National Mission for Clean
Ganga, New Delhi has approved 20 MLD CETP (dilution
based) worth Rs. 554 Crore, as per Hon’ble NGT direction.
The proposal was consented by the tannery association
and the Government of Uttar Pradesh. The member
tannery units have committed to contribute Rs. 25 crore
and has proposed to bear the estimated cost of Rs. 137
Crore for upgradation of their Primary Effluent Treatment
Plants (PETPs). Rest 392 Crore will be borne by National
Mission for Clean Ganga (NMCG). The Special Purpose
Vehicle "Jajmau Tannery Effluent Treatment Association
(JTETA)" of member tannery wunits and district
administration headed by District Magistrate, Kanpur

Nagar has been formed.

15
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That the Jajmau Tannery Effluent Treatment
Association (JTETA) has allotted the work of construction
of CETP to M/s VA Tech Wa Bag Ltd. after finalizing the
tender with approval from NMCG. NMCG has also
appointed construction engineer to supervise the ongoing
work and estimated time of completion was 13.08.2023
initially, which is now reported to be upto April 2024. The
new CETP is being constructed in the same premises of
existing CETP and the treated effluent is proposed to be
used for irrigation after dilution with treated STP effluent.
NMCG has also reviewed the progress of installation of 20
MLD CETP time to time with concerning stakeholders. As
per the information provided by JTETA, vide letter dated
20.11.2023, the physical progress of the project as on
30.10.2023 is as below :

Components | % Civil % % %Instrumentation | %Cumulative
Mechanical | Electrical
CETP 97% 74% 89% 60% 80%
CCRU 100% 100% 100% 100% 100%
ZLD 100% 90% 87% 57% 84%
C&C 89% 10% 15% 5% 30%
Total 97% 69% 73% 56% 73%

The copy of letter dated 20.11.2023 sent by JTETA is

enclosed herewith and marked as Annexure No.-15.

That after the construction of new 20 MLD CETP &
allied structures like closed conveyance system to carry

primarily treated effluent from member tannery units to

16
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CETP & CCRP and wupgradation of existing PETP by
tanneries, complete elimination of accidental discharge in

river Ganga would be ensured.

That U.P. Pollution Control Board has directed JTETA
to submit monitorable ferti-irrigation plan vide letter dated
18.11.2023. Secretary, JTETA vide its letter dated
24.11.2023 has informed that the existing CETP and STP
are together discharging the treated water of 214
MLD (Existing flow capacity 130 MLD+43 MLD+5 MLD+36
MLD) in the irrigation channel. As per the site survey, the
existing irrigation channel has the capacity to withstand
more than 240 MLD. Hence, the proposed CETP capacity of
20 MLD ensures that the treated water discharge will not
exceed the capacity of the existing irrigation channel. This
will help to maintain a sustainable and efficient irrigation
system without causing any potential issues or
overloading. Also, as per the contract issued by the NMCQG,
it has been clearly declared that the treated water has to be
discharged into the existing irrigation channel. JTETA has
informed that final Irrigation management plan compiled
by a reputed/approved organization within next 45 days.
The copy of letter dated 24.11.2023 send by JTETA is

enclosed herewith and marked as Annexure No.-16.

That it is submitted that Central Pollution Control Board
has prepared a "Charter for Water Recycling and Pollution
Prevention in Tanneries" in order to reduce the TDS in
effluent generated from the tannery units by adopting

cleaner technology and to minimize the quantity of waste.

17
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Central Pollution Control Board has given various
directions to U.P. Pollution Control Board vide letter dated
18/23.08.2022. In compliance of above, UPPCB has issued
directions vide letter dated 02.09.2022 under section 33-A
of Water Act 1974 to all tannery units, for adopting cleaner
technology to minimize effluent quantity and use of
chemicals as per the "Charter for Water Recycling and
Pollution Prevention in Tanneries" in time bound manner
and submit action plant for the same. Central Leather
Research Institute (CLRI) has given license to 43 tannery
units of Jajmau for use of Technology regarding waterless
chrome tanning process. In continuation of adopting
cleaner technology, M/s Solidaridad Asia (having technical
collaboration with Neatherlands Enterprise Agency) has
installed brush type desalting machine in 18 tannery units,
fitted water meter in 30 drums of 20 tannery units,
installed drum screen in 01 tannery unit, Screen Bar in 25
tannery units and tallow plant in 01 tannery unit of
Jajmau, Kanpur. Besides above 2500 square feet tiles have
been constructed from lime sludge obtained from 05
tannery units of Jajmau, Kanpur. Upgradation of PETP in
10 tannery units is also proposed by Solidaridad Kanpur
Centre in Jajmau, Kanpur. The member tannery units have
also submitted undertaking for upgradation of PETP before
commissioning of the new 20 MLD CETP.

That it is submitted that a workshop at Kanpur Nagar has
also been organized by CPCB and UPPCB with
stakeholders and cleaner technology service providers
regarding adoption of cleaner technology during 07-08
February, 2023.

18
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26. That it is submitted that Government of Uttar Pradesh is
committed, towards maintaining the water quality of river
Ganga and for ensuring compliance of orders of Hon'ble

Tribunal.

The above compliance report is being placed for
consideration of this Hon'ble Tribunal after approval from

competent authority.

LUCKNOW \/\)\
N\

DATED: 24-11-2023

(Rajendra Singh)
Chief Environmental Officer
U.P. Pollution Control Board

19
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Action taken report in compliance of Hon’ble NGT order dated 16.05.2023 in the matter of O. A. No.
985/2019 in Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh with 986/2019 in
Re: Water Pollution at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur, Uttar Pradesh.

Hon’ble National Green Tribunal, Principal Bench, New Delhi vide its order dated 16 May 2023 in the
matter of O. A. No. 985/2019 in Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh with
986/2019 in Re: Water Pollution at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur, Uttar Pradesh passed
order for verification by the State PCB and Oversight committee with reference to ground situation and
remedial measures taken. Relevant para of Hon’ble NGT order is as below-

....... 12. We have further considered the matter. Before proceeding further, we may also note contents of letter dated
27.09.2022 received from Ms. Pratiba Shukla, Minister of State, Mahila Kalyan Bal Vikas and Pushtahar as follows:-

“I refer the letter No. H82151/C-2/NGT-46/2021 dated 21/09/2022 submitted by UP Pollution Control
Board (UPPCB) to the Hon'ble NGT in case of hazardous dump existing at Rania, Kanpur Dehat which is incorrect
and misleading as per the following points :-

M As per the 3rd para of said letter of UPPCB "At present the entire area is covered by Polythene
Sheet", the fact is that not more than 50% area is covered upto 26/09/2022 when the rainy season
is going to over. In this connection, the entire money of the Govt. i.e. about to Rs.3 crore approx is
to be waste that too when the shifting of dump to begin from 15/10/2022 as per the para (iii) of the
said letter dated 21.09.2022 of UPPCB. In this connection, a video of the dump shooted on
26/09/2022 is being sent to you in pen drive for your information and perusal.

(i) The UPPCB has exempted 3 Industries from the environmental compensation namely (1) Unichem
India, Choubepur, Kanpur Nagar (2) Khanna Vivek Chemicals (P) Ltd. Panki, Kanpur Nagar and
(3) IGS Chemicals (P) Ltd., Mandhna, Kanpur Nagar on the basis of hazardous waste generated
35% to 40% of the total chromite ore (basic raw material containing Cr203) consumed by the
industries.

(ilf)  As per the above ratio accepted by the UPPCB in case of the above 3 industries should have also
been followed in case of other basic crome sulphate industries operating in Kanpur Nagar, Kanpur
Dehat and Unnao Districts.

(iv) (iv) As per the information to me the 2 industries out of 8 have been storing their hazardous waste
within the factory premises in the pucca pit and sheds since inception. They are Waris Chemicals
Pvt. Ltd and Heilger Chemicals Pvt. Ltd. In my opinion, They would have also been given a chance
to dispose off the hazardous waste to TSDF and should have been exampted from the environmental
compensation as per the above 3 industries mention in point No.(ii) if the hazardous waste is found
of the quantity already accepted in the case of other 3 exempted industries.

v) As per the information to me, the total Chromite ore used by all the 8 industries in question is about
57881 MT (Cerulin Chemicals Pvt. Ltd.- 19,484.438 MT, Waris Chemicals-6005.00 MT, Chandni
Chemicals Pvt. Ltd.- 8798.00 MT, Amelia Textile & Chemicals Pvt. Ltd.-3833 MT Heilger
Chemicals Pvt. Ltd.-7566 MT, Rukmani Chemicals Pvt. Ltd- 1402.590 MT and Kalina Chemicals
and Rehman Chemicals - 10792 MT) as per the percentage of hazardous waste accepted by UPPCB
ie. 40% (maximum) of the total Chromite Ore consumed is 23152 MT (Total hazardous waste
generated by 8 industries).

(vi)  The hazardous waste storing in their premises by the above 2 industries namely Waris Chemicals
& Heilger Chemicals Pvt. Ltd. is 5500 MT

(vii)  As per the above if the total hazardous waste of 23152 MT generated and minus 5500 MT stored
in the factory premises, the actual hazardous waste of 17652 MT may be considered to have been
thrown in the dump.

(viii)  As per the said letter dated 21/09/2022 of UPPCB the total hazardous waste assessed at Rania
Dump, Kanpur Dehat is 85008 MT, then the balance of waste i.e. 67356 MT (85008 MT assessed
- 17652 MT actual thrown) have been thrown by the other persons/industries since in the year 1976
the existence of the dump.
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(ix)

(x)

other culprits to the industries in question.

and needs to be rejected by your honours.

In the eye of justice of the land, it is not justified to levy the environmental compensation of the

Itis also relevant that the said case as per O.A No 985/2019 and O.A. N0.986/2019 is time barred

I, therefore, request you to please get all the information and justifications from the UPPCB before passing

the order in the case.”

13. We have considered the matter further with the help of learned Amicus, Ms. Katyayni and learned Counsel for
the State PCB. The comments of the Minister of State for Women Welfare and Child Development, UP, need
verification by the State PCB and Oversight Committee with reference to ground situation and remedial measures

taken.”

Copy of the reference NGT order is annexed as Annexure no. 1.

In compliance of referenced NGT order dated 16.05.2023, Chairmen UPPCB has constituted a joint
committee vide order dated 13.07.2023 comprising following members:

> owbhe

Nominated representative by Director, NMCG, New Delhi
Nominated representative by Member Secretary, CPCB,
Nominated Administrative Officer by District Magistrate, Kanpur Dehat and

Regional officer, UPPCB, Kanpur Dehat

Copy of the order dated 13.07.2023 is annexed as Annexure no. 2.

Contaminated site and industrial inspection carried out by the Joint Committee dated on 29.08.2023. Based
on the scrutinization of records available in Regional Office, Kanpur Dehat and site visit the following facts
are delineated: -

At present the entire area is covered by
Polythene Sheet", the fact is that not more than
50% area is covered up to 26/09/2022 when the
rainy season is going to over. In this
connection, the entire money of the Govt. i.e.
about to Rs 3 crore approx is to be waste that
too when the shifting of dump to begin from
15/10/2022 as per the Para (iii) of the said letter
dated 21/09/2022 of UPPCB. In this
connection, a video of the dump shooted on
26/09/2022 is being sent to you in pen drive for

your information and perusal.

Sl Question Reply/Justification
No.
0] As per the 3rd para of said letter of UPPCB " | In the reference of aforesaid letter point no. it was

informed that (i), the duty was assigned to
UPSIDA to cover the entire area of contaminated
site by polyethene sheet. vide letter no.-
1478/Gen./R-130/ 2022, dated 27.09.2022 of
UPPCB, Regional Officer, Dehat,
approx. 70% contaminated were covered with

September 2022. Letter is

Kanpur

Polyethene till

attached as annexure-3 for reference.

However, as the said activity was done by
UPSIDA and already completed in September
2022, the committee could not verify the facts.
As on date of visit of committee, the dump has
already been excavated, so committee cannot

comment on this fact.
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(i)

The UPPCB has exempted 3 Industries from
the environmental compensation namely (1)
Uni chem India, Choubepur, Kanpur Nagar (2)
Khanna Vivek Chemicals (P) Ltd. Panki,
Kanpur Nagar and (3) IGS Chemicals (P) Ltd.,
Mandhna, Kanpur Nagar on the basis of
hazardous waste generated 35% to 40% of the
raw material

total chromite ore (basic

containing Cr.03) consumed by the industries.

Hazardous waste generated about 35% to 40%
from total Chromite ore consumed by industries.
Exemption of above three industries (M/s Uni
Chem India, Choubepur, Kanpur Nagar, M/s
Khanna Vivek Chemicals (P) Ltd. Panki, Kanpur
IGS Chemicals (P) Ltd.,

Mandhna, Kanpur Nagar) from environmental

Nagar and M/s

compensation was based on the recommendation
of Regional Office, UPPCB, Kanpur Nagar and
the documents provided by the industries.
Communication letter and action taken report
from Regional Officer, UPPCB, Kanpur Dehat is
attached as Annexure-4 & 5 for reference.

The above information has been provided by

UPPCB. Committee has no comments on this.

(iii)

As per the above ratio accepted by the UPPCB
in case of the above 3 industries should have
also been followed in case of other basic
Chrome sulphate industries operating in
Kanpur Nagar, Kanpur Dehat and Unnao

Districts.

The ratio of waste generated by the three
industries- M/s Unichem India, Choubepur,
Kanpur Nagar, M/s Khanna Vivek Chemicals (P)
Ltd. Panki, and M/s IGS
Chemicals (P) Ltd. Mandhna, Kanpur Nagar. ,

Kanpur Nagar
are based on the documents provided by said
industries before the Officials of Regional
Office, UPPCB Kanpur Nagar during their
inspection. Annexure-4 & 5 may be referred
for reference.

Same as given in para (ii).

(iv)

As per the information to me the 2 industries
out of 8 have been storing their hazardous waste
within the factory premises in the pucca pit and
sheds since inception. They are Waris
Chemicals Pvt. Ltd and Heilger Chemicals Pvt.
Ltd.. In my opinion, They would have also been
given a chance to dispose off the hazardous
waste to TSDF and should have been exempted
from the environmental compensation as per

the above 3 industries mention in point No. (ii)

Two industries M/s Waris Chemicals Pvt Ltd,
Khan chandpur, Rania, Kanpur Dehat and M/s
Hilger Chem Pvt Ltd, Village- Chiraura, Raipur,
Kanpur Dehat were already requested, dispose
Hazardous Waste stored
through TSDF. But both of the said industries

in their premises

have stored the hazardous waste in premises
instead of disposing through TSDFs in the past.
Hence, prima facia seems that industries are

doing this deliberately.
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If the hazardous waste is found of the quantity
already accepted in the case of other 3

exempted Industries.

“...As per the Rule 8 (1) of the HW(M&T) Rules
2016, it is obligatory to the generator of
hazardous waste to not store the waste dispose of
beyond the stipulated time period of ninety days.
As per Rule 4 (3) of the HOWM Rule 2016, the
hazardous waste generated in the establishment
shall be sent to the authorized disposal facility...”
as two authorised TSDFs is operating in district-
Kanpur Dehat since 2005 and 2006. The units
have not taken any initiative to dispose off their
Hazardous Waste which indicates that industries
are purposefully doing. Revised environmental
compensation may be imposed to the defaulting
units which are intensely stored their Hazardous
waste in their premises.

Committee verified the fact and observed that
dumps of chromium waste is stored in the
premises of industries and has not been

disposed yet.

v)

As per the information to me, the total
Chromite ore used by all the 8 industries in
57881 MT (Cerulin
Chemicals Pvt. Ltd. 19,484.438 MT, Waris
Chemicals- 6005.00 MT, Chandni Chemicals
Pvt. Ltd.- 8798.00 MT, Amelia Textile &
Pvt. Ltd.-3833 MT Heilger
Ltd.-7566 MT, Rukmani
Chemicals Pvt. Ltd- 1402.590 MT and Kalina
Chemicals and Rehman Chemicals -10792 MT)
as per the percentage of hazardous waste
accepted by UPPCB ie. 40% (maximum) of the
total Chromite Ore consumed is 23152 MT
(Total

industries).

question is about

Chemicals

Chemicals Puvt.

hazardous waste generated by 8

In the reference of aforesaid letter point no. (v),

as per the said letter dated 21/09/2022 of UPPCB
the total hazardous waste assessed at Rania
Dump, Kanpur Dehat is 85008 MT, then the
balance of waste i.e. 67356 MT (85008 MT
assessed - 17652 MT actual thrown) have been
disposed by the other persons/industries since
1976 of their existence. Letter submitted by
petitioner before the Hon’ble NGT in which
claims that total Chromite ore of 57,881 MT have
been used by 8 industries (Cerulin Chemicals Pvt
Ltd.- 19484.438 MT, Waris Chemicals- 6005.00
MT, Chandni Chemicals Pvt. Ltd.-8798.00 MT,
Amelia Textile and Chemicals Pvt Ltd- 3833.00
MT, Helizer Chemicals Pvt Ltd- 7566.00 MT,
Rukmani Chemicals Pvt Ltd- 1402.59, Kalina
Chemicals and Rehman Chemicals- 10792.00
MT).
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As per an estimation 40% (maximum) of
total waste generated during BCS production,
which has been concluded by UPPCB based on
certain facts and the actual waste generated by
the 8 industries was 23152 MT.

Any specific or relevant documents have
not been provided by said industries in support of
hazardous waste generation claimed by the units.
The quantity of waste generated by three
industries, which is mentioned in reference no.
(i) are based on documents provided by units for
manufacturing details to Regional Office,
UPPCB, Kanpur Nagar.

“...As per the Rule 8 (1) of the HW(M&T)
Rules 2016, it is obligatory to the generator of
hazardous waste to not store the waste dispose of
beyond the stipulated time period of ninety days.
As per Rule 4 (3) of the HW(M&T) Rules 2016,
the hazardous waste generated in the
establishment shall be sent to the authorized
disposal facility...”

The units have to comply with the
HW(M&T) Rules 2016. Whereas the units have
failed to comply with the rules and related
guideline developed by the Government,
therefore Environmental Compensation must be
imposed to the defaulter units.

The information given is historical and
committee cannot verify any data as, no such

records were presented before the committee.

(vi)

The hazardous waste storing in their premises
by the above 2 industries namely Waris
Chemicals & Heilger Chemicals Pvt. Ltd. is
5500 MT

In the reference of aforesaid letter point no. (vi),
as far as the action taken report dated 23.05.2022
U.P. Pollution

Control Board considered the representation of

(Annexure- 5) concerned,
industries and report was sought from Regional
Officer, Kanpur Dehat. Regional Officer, Kanpur

Dehat has sent the site inspection reports of 06
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industries on 13-07-2021. During inspection the
chromium waste 1475 MT and 3177 MT was
found stored in M/s Waris Chemicals Pvt Ltd,
Khanchandpur, Rania, Kanpur Dehat and M/s
Hilger Chemicals Pvt Ltd, Village- Chiraura

Raipur, Kanpur Dehat respectively.

Joint committee inspected M/s Waris
Chemicals Pvt Ltd, Khan chandpur, Rania,
Kanpur Dehat, on dated 29.08.2023 and
19.09.2023, found that the hazardous waste is
stored in partially covered shed in pacca pits. The
storage shed of the Hazardous waste has been
broken at many places due improper and illegal
storage and non disposal into TSDF site. The
seepage took place from stored Hazardous waste
site within premises. Unscientific storage of
Hazardous waste by the occupier may pose risk
to the surrounding environment and human
health and its violation of Rule- 4 (2) and Rule 4
(6)(a) HW(M&T) Rules 2016.

During visit it was informed that
construction work has been taken place on
contaminated land without prior information
to SPCB. Samples were collected from the
premises of M/s Waris Chemicals Pvt. Ltd.,
Khanchandpur and got analyzed for the
Chromium (Hexavalent). The concentration
of Chromium (Hexavalent) found in Sample
(1)- 239.27 mg/l and Sample (2)- 17.39 mg/l
(Annexure- 6), which is quite high and has got
high potential of contamination. Test Report

is attached as Annexure-6 for reference.

Industry named as M/s Hilger
Chemicals Pvt Ltd, Village- Chiraura Raipur,

Kanpur Dehat was found closed during visit.
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Regional Officer, UPPCB, Kanpur, Dehat had
telephonic conversation many times with the
owner of industry, he informed that he is out
of the station and requested to postpone the
Eventually on 19.09.2023 site

inspection carried out with Regional Director,

inspection.

CPCB, Lucknow, in compliance of Hon’ble
NGT Order in time bound manner and again
joint committee unable to verify the claim
made by the unit as it (M/s Hilger Chemicals
Pvt Ltd, Village- Chiraura Raipur, Kanpur

Dehat) was found closed.

(vii)

As per the above if the total hazardous waste of
23152 MT generated and minus 5500 MT
stored in the factory premises, the actual
hazardous waste of 17652 MT may be

considered to have been thrown in the dump

Letter submitted by petitioner before the Hon’ble
NGT, according to the letter actual hazardous
waste of 17652 MT generated by 8 industries
have been thrown in dump site and contaminated

the nearby areas due to its toxic nature.

Committee verified the fact that dumps of
chromium waste is stored in the premises of
industry and contamination has been spread
in nearby areas. The same was clearly visible

due to yellowish green tint of the soil.

(viii)

As per the said letter dated 21/09/2022 of
UPPCB the total hazardous waste assessed at
Rania Dump, Kanpur Dehat is 85008 MT, then
the balance of waste i.e. 67356 MT (85008 MT
assessed - 17652 MT actual thrown) have been
thrown by the other persons/ industries since in

the year 1976 the existence of the dump.

The quantity of 85008 MT have assessed by
CPCB

contaminated site of Khanchandpur,

after dimensional assessment of
Rania,
Kanpur Dehat and disposed the same by 02
TSDF M/s Bharat Oil and Waste Management
Ltd. and M/s U.P. Waste Management (A
Division of Re- sustainability Ltd.), Kumbhi
Kanpur Dehat. Further about 10000 MT waste
was found by Joint
19.05.2023 out of which approx. 9250 MT Waste
has been lifted. All the time of Joint Inspection
dated 29.08.2023 and 19.09.2023,

observed that scrapping of surface is required and

Inspection on dated

it was
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on various places waste is still lying (approx.
10000 MT) required to be disposed into TSDF

site.

Committee could see and agree that scrapping
of surfaces/ removal of more contaminates
may be required as waste has spread in
multiple areas.

It was also told by locals that in the past
chrome contaminated waste has been used as
filling material about 30-40 years ago in low
lying areas and there may be multiple
contaminated site where this waste has been
used as filled material, However committee

could not verify the claims.

(ix)

In the eye of justice of the land, it is not justified
to levy the environmental compensation of the

other culprits to the industries in question.

Joint committee constituted dated
13.07.2023 to verify the prayer submitted by

petitioner before the Hon'ble NGT and after

was

completing the visit committee concluded that
the eight industries mentioned in point no. 05 of
aforesaid letter, none of them provided relevant
and factual data in support of their claim. It seems
that units are not willing to disposed off
hazardous waste in scientific manner which may
causes contamination in soil as well as
groundwater. Therefore, the EC calculated by
SPCB required to be imposed.

As EC was calculated by SPCB, committee

cannot comment on EC calculation.

()

It is also relevant that the said case as per O.A
No 985/2019 and O.A. N0.986/2019 is time
barred and needs to be rejected by your

honours.

No comment
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M/s Waris Chemicals Pvt Ltd found stored the hazardous waste inside the industry premises,
which may pose serious hazard to surrounding area which includes contamination the soil and groundwater.
Photograph has been taken during visit are self-explanatory.

Photographs taken by the Joint Committee during the visit.

Photo 1. Storage of Hazardous Waste in partially covered shed | Photo 2. Spread of Hazardous Waste in the premises of M/s
by M/s Waris Chemicals Pvt. Ltd. Waris Chemicals Pvt. Ltd.

Photo 3. Contamination over the wall of covered shed of Waris  |Photo 4. Contamination with in the premises of M/s Waris
Chemicals Pvt. Ltd. Chemicals Pvt. Ltd.




| Photo 5. Closed main gate of M/s Hilzer Chemicals Pvt. Ltd. | Photo 6. Aerial view of M/s Hilzer Chemicals Pvt. Ltd.

It is requested before to the Hon’ble NGT to direct the Occupier of Industry M/s Waris Chemicals
Pvt Ltd and M/s Hilger Chem Pvt Ltd to safely dispose the waste through TSDF as soon as possible in
scientific way under the supervision of sub- committee constituted earlier for disposal of waste from Khan
chandpur contaminated site to prevent the further environmental contamination in surrounding area.

UPPCB has imposed Environmental Compensation of Rs. 280.1 cr. against 8 defaulted units considering
the appeal filed by the different concern unit vide appeal no. 14, 15, 16, 17 and 18, of 2020.
The detail of the revised Environmental Compensation is as under:

B0 ST &1 A Operational | &1F d¥ |afERIG vafavoiia sudied adiel o faar
o Period D1 THfera gfagfd (Wo o) |H<d gY A0 TA0SH0ET0
AT (Hoes) gRT
NNECREICEYIR
afagfd (Fo #)
1 |80 TwT Bfded wofeo, 1990 to Oct 19488.874 876999345 -
GFERYR, 1, YR I8 2005 (180
month)
2 Ho aiiRe dfawd wiofero, 1994 to Oct 9854.512 443453042 253968750
RITTE=agR R, BIAYR BT 2005 NOC
dated 05.09.1994
(134 month)
3 [Ho dlel dfFded uiofelo @a<yR, (1999 to Oct 6090.273 274062295 230931000
RF, BHYR <81 | 2005 NOC
dated
12.08.1999 (75
month)
4 ®o IFfAfereT TaaeTsed TUs dfded | 2001 to Oct 3248.146 146166557 11925000
wofoto, 23, WFERYR R+11, BTYR |2005 NOC
<EId | dated 11.09.2001
(40 month)

10
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Ao fReoR v utofoto, IH—feRINT, 1995 to Oct 8804.744 396213484 255234375
YR, T, FER </ 2005 (124

month)
A0 wHAY HifFbed rofero, I, 31.08.1996 to 10421.134 468951039 136956375
PHYR B | Oct 2005 NOC

dated 31.08.1996

(110 month)
HO BelHT dffided W0, TTH—HTAl,  |24.09.1999 to 4006.046 180272088 -
SHocI0 I8, YR, BAYR TR 21.10.2005 (74

months)
o YRd diAea sarr, Clo sN=dr 567 days 311.270 14007150 -
R~ wifoEn, W/o s e8rggard ud
i |Werggal S/0 |0 A%, 39,/72,
HIfSTE 318de T, BIYR TR Td i1
SHRIBTOS I, S shard Tgar, A
qBI™e M

RS MRIR 62225 MT 280,01, 25000

Point wise clarification made before the Hon’ble NGT for consideration. Further, based on the visit made

by the Joint Committee the following additional facts is being submitted for the consideration of Hon’ble

NGT.

1. Assessment of the Actual quantum of the HZ waste is stored by M/s Waris Chemicals Pvt. Ltd
required to be carried out under the supervision of sub committee constituted dated 26.05.2022.
2. M/s Heilger Chemicals Pvt. Ltd. required to be re-inspected for the actual assessment of stored HZ

waste within their premises.

3. All the concerned units required to disposed off their stored HZ Waste as per the provision of HZ
Waste Management rules 2016 on priority basis to prevent the further deuteriations of surrounding

environment.

—
';‘(#/VZ\———' \"M
=

pr——

(Sandesh Kumar)  (Ashutosh Pandey)
JE R.O

Ge -

e

(Surabhi Sharma)

S.D.M, Akbarpur
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(Dr. Praveen Kumar)

Director (Tech.), NMCG

(Dr. D.K. Soni)
Regional Director, CPCB
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Standard Operating Procedure for Lifting & Disposal of Hexavalent Chromium
Wastesmaterial through off-site TSDF at Rania, Kanpur Dehat, UP

1. Introduction

For safe handling and management of hazardous waste In an environmentally sound manner, Govt.
of india has notified the Hazardous Waste (Management & Handling) Rules, 1989, under
theEnvironment (Protection) Act, 1986. However, these Rules were suppressed with re-notification
of the Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016
(hereinafter referred to as HOWM Rules, 2016) and amended thereof.Under the said Rules,

hazardous waste has been defined as those wastes which by reason ofany of its physical, chemical,

reactive, toxic, flammable, explosive or corrosive characteristics causes danger or is likely to cause

nvironment, whether alone or when in contact with other wastes or

danger to health or e
te, when

substances, and shall include wastes as specified in Schedules of the Rules. Hazardous was

improperly handled, can cause substantial harm to human health and safety or to the environment.

Damage to environment may cause to improper storage, transportation, treatment or disposal

al dumping of hazardous waste on open tand would contaminate its surface water

operations. llleg
es may be

and groundwater. People living in homes built near old and abandoned waste disposal sit
in a particularly vulnerable position.

The HOWM Rules, 2016, lays down provisions for requirement of autharization from the concerned
State Pollution Control Board (SPCB)/Pallution ControlCommittee (Pcc) for generation, processing,
treatment, package, storage, transportation, use, collection, destruction, conversion, offering for
sale, transfer or the like of the hazardous waste, packaging, labelling, transportation, treatment,
recycling, disposal etc.of hazardous waste. The Rules also stipulates provision of liability ofoccupier,
transporter, operator of a facility and importer for all damages caused to the environment or third
party due to improper handling or disposal of the hazardous wastes as well provision to pay financial
penalties as levied for any violation of provisions under the Rules.

2. Lifting and disposal of illegally dumped hazardous wastes through TSDF

The management of hazardous waste is required to be handled by excavation, transportation,
stabilization/solidification and disposal in an Off-site TSDF.

2.1 Site Preparation for excavating hazardous wastes material

Prior to initiating excavation, the site needs to be prepared for undertaking the necessary activities,
these activities comprise of the following:

a) The dump site should be demarcated and mapped .

b) PTZ camera should be installed at dump site as well as at gates/forks and stabilization units
of TSDF and connected to the servers of UPPCB and CPCB.

2.2 Health & Safety Planning

Waste Management Division-I, CPCB
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Standard Operating Procedure for Lifting & Disposal of Hexavalent Chromium
Wastesmaterial through off-site TSDF at Rania, Kanpur Dehat, UP

During the course of excavation, a detailed health & safety plan needs to be prepared to prevent
potential exposure to hazardous waste and contaminated material including dust and vapours. A
task specific Job Hazard Analysis (IHA) should be prepared prior to undertaking all hazardous
activities and appropriate hazard mitigation measures should be implemented.

i) Typical Hozards & Risks Associated with Contractor Activities

During excavation, there are many risks/hazards associated with various activities being undertaken
by contractors (i.e. TSDF operator). Most of these may be limited to the site; however, there are
other potential nisks in Off-site areas. Some of the common H&S hazards associated with such works
are as given below:

- Traffic hazards within the core excavation and material transport areas;

- Equipment toppling/damage due to use of incorrect practices and/or lack of planning of work;
- Personnel injury/incident/accident while supervising work activity; I
- Exposure to contaminated particles and insufficient or improper use of PPE;

Lack of planned access and material movement causing inappropriate excavation, material spills,

etc. resulting in unwanted excavation, cross contamination or, further contamination of soil and
groundwater; 14

- Insufficient safety measures for barricading the excavation pit causing fall issues, caving of the
excavation pit;

- Exposure to dust within and immediate outside the site due to excavation works impacting
workers and nearby residents/occupants; and

- Accidents, spillages of hazardous waste material in the Off-site areas resulting in traffic issues,
regulatory issues and complaints by local people.

#l) Personal Protection Equipment (PPE)Matrix

- All the personnel working at the site should use appropriate personal protection equipment
(PPE); such as: Steel-toe chemical resistant boots, hard cap/ Industrial Safety Helmets,
Vinyl/cotton gloves, enclosed goggles, Respirator Protection (Dust mask).

—  Public Labilitylnsurance should be ensured by TSDF operator.

-~ Adequate arrangements should be made by TSDF operator for the safety of the personnel.
iii) Dust Control
Adequate precautionary measures for prevention of dust from excavation activities shall be
undertaken at the site. Some of these include (but are not restricted to) barricading of the area
along with use of High Density Polyethylene (HDPE) sheets on the surface around the excavation

gone and/or use ol water sprnklers in order to prevent excessive dust in the work areas, as per
requirement. Thus can be further mitigated using appropriate PPE.

Waste Monagement Division-I, CPCB
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Standard Operating Procedure for Lifting & Disposal of Hexavalent Chromium
Wastesmaterial through off-site TSDF at Rania, Kanpur Dehat, UP

2.3 Excavation of hazardous waste

The approach for excavation of waste is given below:

* The excavation process shall be conducted using conventional earth moving equipment such as
excavators, and dedicated dump trucks (tippers/dumpers);

* Excavation shall be carried out in a stepped approach. Following is the methodology to be
ensured:

- During excavation activities, the dump site should be covered with green shade net from all
sides.

- During excavation, |ifting and disposal activities, appropriate measures should be ensured by
TSDF operator in view of high tensian line passing through the site. In this regard, may also
prior intimate to concerned Department, Govt. of UP.

- the vertical extent of excavation shall be restricted to the termination depth (i.e. soil);

- Wastes shall be stockpiled at TSDF separately for treatment and final disposal. All stockpiles
shall be located within designated areas and placed on impermeable surface (lined
surface/HDPE lined surface);

- Each dumper shall be issued a designated manifest prior to leaving the site. The manifest
' shall be documented by Client and/ or custadian of the site, and shall be duly authorized by
the Client. Following delivery, a manifest copy signed by the TDFS Operator shall be returned

to the Client;

- To limit waste being tracked Off-Site, rumbler shall be installed at the exit point of the
excavation area. After the rumbler, the dumpers shall be directed towards a tyre wash
station before leaving the site. The wheel washing activity shall be performed using
pressurized water jet equipment.; and

- Arrangements should be made available for tyre washing of vehicles so that hazardous
wastes should not spread in the surrounding areas.

- During disposal of waste through TSDF, joint randomsampling and analysis of waste should
be done by UPPCB and CPCB.

- During lifting of waste from the dumpsite and disposal at TSDF, verification of waste quantity
should be ensured by Sub-committee.

2.4 Transportation of hazardous wastes

' Transport of hazardouswaste shall be in accordance with the provisions of HOWM Rules, 2016 and
the rules made by the Central Government under the Motor Vehicles Act, 1988 and the guidelines
issued by the Central Pollution Control Board from time to time in this regard.

Hazardous waste loaded Vehicles should be covered with tarpaulin/HDPE sheet to mitigate the
spreading of HW contaminated dust.

Waste Management Division-I, CPCB
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ng & Disposal of Hexavalent Chromium
-site TSDF at Rania, Kanpur Dehat, UP

Standard Operating Procedure for Lifti
o Wastesmaterial through off

Zicunt'vt arrangements should be ensured by the District Administration, Kanpur Dehat, at the
mpsite.

For the disposal of ha 2ardous waste, weight of each vehicle should be measured and form 8, 9 and
10 should be filled according to

the HOWM Rules, 2016 and verified by the Sub-committee.

Vehicles used for transportation of Hazardous waste should be equipped with with GPS-tracking
system .

During lifting and disposal activities, Proper Logbook should be maintained by TSDF operator.

Disposal of waste through TSDF

The waste shall be disposed of as per the HOWM Rules, 2016 and guidelines issued by CPCBin this
regard.

3. Closure of Excavation Zones

After excavation of hazardous waste from the dumpedsite, following shall be done:
(i) Collection of 8-10 composite samples of soil from the site and analyzed the same for

Chemicals of Concerns (CoC) and other heavy metals by CPCB/SPCB.

(i)  Leveling of the site.

(iii)  Till the time of remediation of contaminated soil, the dumpsite should be properly fenced

with caution sign board.

xx

Waste Management Division-l, CPCB
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72 UTTAR PRADESH POLLUTION CONTROL BOARD

T wo
Ref. No

Har ¥,

e,

i S T (Sovo)

TH-EREYR, e Soflowzio TEIT vy,
TETS |

fryg— o =g =R aexor, 13 R §RT OA No. 985/2019 In Re : Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh WITII OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur

Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh ® 3irifa 9T 3Qer f&i® 16.05.2023 £
AT D TR H |

q81Y,

o /o T wRa e, ¢ fReell §RT OA No. 985/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Walter Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh  araria giRa ey faAid 16.05.2023 B Hed gET
B BT HE PBY | SoI AW B Y e B -

Directions:

18. In the light of above, further status report in the matter be filed with regard to status as on 31.10.2023
by joint Committec of NMCG, State PCB, CPCB and District Magistrate, Kanpur Dchat on or before 15.1 1.2023
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form
of Image PDF. State PCB will be the nodal agency for coordination and compliance. The report may inter alia
mention:-

i. Status of complete removal and transportation of excavated chromium waste from all the sites and waste

treated and stabilized and duly cnsured for stability before landfilling.

ii. ground water profile in terms of chromium in the areas under question and installation of pilot

project on chromium removal by RO/Nanofiltration.

iii. Execution plan with timelines on ground water remediation.
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1207 Annexure-8

MIEBRS

(Maa Institute of Environmental Biotechnology Research & Services)
MSME Regn. No.: UDYAM-DL-11-0010474; Shop Establishment Regn. No.: 2019132842
GSTIN. O7ADEPMA766A1ZQ; ST Regn. No.: ADEPM4766ASD001; PAN No.: ADEPM4766A
Address: D - 68, Gr. Floor, D Block, Sham Nagar, Khyala Road, New Delhi 110018, India
Tel: 491 9899785309, 9899788159 Email: contact@miebrs.com Web* www.miebrs.com

Ref. No.: MIEBRS/2023-24/021 Date: 16.11.2023

To,

Sh. Rajendra Singh,

Sr. CEO Admin, I/c. Kanpur, Uttar Pradesh Pollution Control Board (UPPCB),

TC-12V, Regency Rd, Vibhuti Khand, Gomti Nagar, Lucknow, Uttar Pradesh — 226010, India.
Tel.: 0522 272 0822, Email: ceo2@uppcb.in

Sub: Commercial offer for “Bioremediation of chromium contaminated soil at Rania site, Kanpur Dehat, UP”

Dear Sir,

This is in relation to our meeting held at your office (with yourself, Dr. P K Agarwal Sir & Dr. R K Singh Sir) at
Lucknow on 4™ Aug., 2023 and subsequent to my tele talk with Sh. Ashutosh Pandey Sir regarding the subject.
As required by you, our commercial offer for the subject bioremediation job to be carried out on the chromium
contaminated soil located at 4.3 Ha area at Rania Site, Kanpur Dehat, Nr. NH — 19, Umaran, Uttar Pradesh —
209101, India, is as described below.

- . . Unit rate o Applicable tax (if any) Total_cost
Item Description Quantity | Unit Tax Tax amount | Inclusive of
(Rs. Lakh) | (Rs. Lakh)
component | (Rs.Llakh) | tax (Rs. Lakh)

1.1 Supply of bioremediation | 1 each | 27.00 27.00 IGST @18% | 4.86 31.86
services (SAC code: 998393) *

Total cost payable to MIEBRS 27.00 4.86 31.86

Total cost payable to MIEBRS (in words): Rupees thirty-one lakh eighty-six thousand only.

* Tax will be applicable as per present rules of Govt. of India from time to time. Current rate: IGST @ 18%.

The above cost is the minimum lumpsum cost (as negotiated and agreed by you during the meeting on 4
Aug., 23) strictly applicable for bioremediation treatment of chromium contaminated soil spread on up to 4.3
Hectare land up to 1 m depth having initial chromium (Cr*¢) content up to 2 mg/| (by TCLP) which will be
reduced to <0.5 mg/l (by TCLP) after treatment. For increase in contaminated area (beyond 4.3 Ha area or 1
m depth) or initial Cr*® content (beyond 2 mg/l), if any, the cost of treatment will increase proportionately.
The other terms and conditions for execution of the process is as described in Annex- 1, for your perusal.

We request you to kindly send your Purchase Order (PO) against the same along with advance payment (@50%
of above cost + taxes), so that we can plan our activities accordingly. Our bank account details are:

Name of Bank & Branch: Union Bank of India, Tilak Nagar, New Delhi; A/c. No.: 627901010050304; A/c Holder
Name: MIEBRS; IFSC code: UBIN0562793.

Awaiting a quick positive response from your end.

Thanks and regards.

For, MIEBRS (Maa Institute of Environmental Biotechnology Research & Services)

Gl L)

Dr. Ajoy Kumar Mandal, Ph. D, PGDBA.
Principal Scientist

Copy to:
1. Sh. Ashutosh Pandey, RO, UPPCB Kanpur Dehat., Email: rokanpurdehat@uppcb.in
2. Sh. P K Agarwal, Technical Advisor, UPPCB, Lucknow., Email: pkagr1962@gmail.com


mailto:0522%20272%200822
mailto:ceo2@uppcb.in
javascript:opencompose('rokanpurdehat@uppcb.in','','','1')
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Annex — 1: Terms & conditions for bioremediation of chromium contaminated soil at Rania site,

Kanpur Dehat, Uttar Pradesh, India

Proposal No.: MIEBRS/2023-24/021 dated: 16.11.2023

Client: Uttar Pradesh Pollution Control Board (UPPCB), Lucknow, India
Vendor: MIEBRS, New Delhi, India

1.0 Objectives:

Supply of bioremediation services for treatment of chromium contaminated soil at Rania Site, Kanpur Dehat,

Nr.

NH — 19, Umaran, Uttar Pradesh — 209101, India. The parameters considered for the project:

a. Area of contamination = up to 4.3 hectare i.e. 43000 m?,

b. Depth of contamination = up to 1 m below from surface

c. Average initial concentration (max.) of Chromium (Cr*®) = up to 2 mg/I (by TCLP)

d. Average concentration (max) of Chromium (Cr*®) to achieve after bioremediation < 0.5 mg/| (by TCLP)

2.0 Proposed methodology:

2.1 After receipt of PO and advance payment from the client, the vendor will visit the contaminated site
along with the client’s representative to assess the initial site condition of contaminated area and
also carry out joint sampling of contaminated soil from the site.

2.2 The samples will be properly sealed and carried by vendor for analysis of chromium content (Cr*®) by
third party lab. One part of each sample will be handed over to Client’s representative for parallel
analysis at their end.

2.3 Based on the initial site assessment and sample analysis report, the project cost may be revised, after
mutual agreement by both parties, if there is any increase in quantity / extent of contamination.

2.4 Meantime the Vendor will arrange for bulk production of required quantity of bioremediation agent
and supply the same to Client’s end. The Client will arrange for safe storage of the bioremediation
agent supplied by the vendor.

2.5 The execution of bioremediation process will include excavation of contaminated soil throughout the
site (up to maximum 1m depth from the surface) using excavator (JCB/poklene), application of
bioremediation agent manually by laborer, mixing of bioremediation agent with contaminated soil
using tractor with cultivator / JCB and sprinkling of sweet water on the contaminated soil after mixing
of bioremediation agent.

2.6 The contaminated soil under treatment will be mixed / tilled again (i.e. 2" time & 3™ time) after
around 15 days interval after application of bioremediation agent.

2.7 It is expected that the bioremediation job will be completed after one month of application of
bioremediation agent on the contaminated soil at the site.

2.8 Final sample of treated soil will be collected from the bioremediation site after completion of the
bioremediation process jointly by the representatives of Client and vendor.

2.9 The samples will be properly sealed and carried by vendor for analysis of chromium content (Cr*®) by
third party lab. One part of each sample will be handed over to Client’s representative for parallel
analysis at their end.

2.10  Afinal report will be prepared by the vendor after the completion of the bioremediation process
and submitted to the Client for their record.

2.11  During the execution process, all the machineries (like Poklene/JCB/tractor with cultivator,
sampling equipment, etc.), manpower and local transport of bioremediation agent from the storage
site of the client to the contaminated site will be arranged by the Cleint’s end. The vendor will only
supply the bioremediation agent from Delhi to the storage location of the Client, supervise the
execution process throughout the treatment process and arrange for sample testing by 3™ party lab.

MIEBRS/20

23-24/021 N.B.: The information provided in this document is strictly private, confidential and for internal Page 2 of 4
M use of intended recipients only and should not be copied, distributed or reproduced in whole or

in part, nor passed to any third party without permission of MIEBRS.
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3.0 Scope of work:
3.1 Scope of work by Vendor:

v

Scientist / Representative of the vendor will be visiting the client’s site from time to rime for
supervision of the execution of the project work. Travel, accommodation and boarding during the
visit to client’s site will be arranged by the vendor.

Joint sampling of soil from the contaminated site before and after the bioremediation process along
with Client’s representative.

Arrange for analysis of samples by third party laboratory.

Bulk production of bioremediation agent and supply of same to safe storage location of the client.
The same will be brought to the site location during execution process by the Client.

Supervise the application of bioremediation agent on the contaminated soil and mixing of soil and
water sprinkling from time to time.

Preparation and submission of final report to the client.

3.2 Scope of work by Client:

e Arrange for machineries (like Poklene/JCB/tractor with cultivator, sampling equipment, etc.),
manpower during the execution process.

e Arrange for unloading and safe storage (preferably in a closed room, prevention from rain and
away from reach of children and stray animals) of bioremediation agent supplied by the vendor,
from time to time. Estimated total quantity of bioremediation agent would be around 5000 kg
which will be supplied in parts from time to time.

e Arrange for local transport of bioremediation agent from the client’s storage location to the
contaminated site including loading - unloading.

e Arrange for excavation, tilling, mixing of soil with bioremediation agent using excavator
(poklene/JCB/tractor with cultivator) ; application of bioremediation agent by manual laborer,
sprinkling of sweet water on the soil at the bioremediation site as per guidance and supervision of
the Vendor’s representative.

e Arrange for sampling of soil from the bioremediation site before and after the bioremediation
process by manpower and manual sampling equipment like spade, talsa, etc.

e Witness joint sampling along with vendor’s representative.

e Provide necessary safety equipments to vendor’s representative from time to time during the
execution process.

e Ensure necessary safety equipments for the manpower (drivers, machine operators, laborers, etc.)
are supplied by the client.

e Any other logistic requirement during the execution process from time to time.

4.0 Project Duration:

4.1

4.2

4.3

4.4

The project will commence within 3 weeks after receipt of purchase order and advance payment from
the client.

The bioremediation job is expected to be completed within 30 days after first application of
bioremediation agent on the contaminated soil at the particular site location.

It is estimated that the bioremediation project at the whole contaminated site of 4.3 Ha area will be
completed within 3 months from the date of receipt of PO along with advance payment, if the supply
of machineries and manpower are as per expectation.

Delay, if any due to genuine and unforeseen reasons, may be adjusted accordingly with mutual
consent from both the parties.

MIEBRS/2023-24/021 Page 3 of 4

use of intended recipients only and should not be copied, distributed or reproduced in whole or
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5.0 Budget:

6.0

5.1

The estimated cost for the project, as per the above defined scope of work, payable to M/s. MIEBRS,
would be Rs. 27.00 Lakhs + applicable taxes as per rules of Govt. of India. Presently IGST @ 18%
would be applicable as tax on the above cost i.e. total cost including taxes will be 31.86 lakhs.

5.2 The respective HSN/SAC code applicable for the subject services is 998393.
5.3 The above cost includes professional charges and travel expenses by the vendor as per the above-
mentioned scope of work.
5.4 If the quantity / extent of initial contamination increases beyond the above mentioned project
objective, the project cost will increase proportionately.
Payment Terms:
6.1 Firstinstallment of 50% of total cost including taxes (i.e. Rs. 15.93 Lakhs) to be paid as advance
payment along with PO.
6.2 Final installment of 50% of total cost including taxes (i.e. Rs. 15.93 Lakhs) to be paid after
completion of project and submission of project report.
6.3 Payment should be made either by cheque/DD in favor of “MIEBRS” payable at Delhi, or, by online

transfer to the bank account as detailed below:

Name of Bank: Union Bank of India
Branch: Tilak Nagar, New Delhi.
A/c. No.: 627901010050304

A/c Holder Name: MIEBRS

IFSC code: UBIN0562793

MIEBRS/2023-24/021

Page 4 of 4
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—~ UTTAR PRADESH POLLUTION
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Tanneries at Jajmau,

Water Pollution by :
npur Dehat & Rakhi

Rwa— =0 TSt BRY afrawer, 7 fieel KT OA No. 985/2019 In Re :

Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Ppllution at Rania, Ka % =y
Mandi, Kanpur Nagar, Uttar Pradesh aiRd faqia 16.05.2023 wFEe
' .

. Water pollution by Tanneries at

HuAT "o ST gRa fE, a8 faeeh gRT OA No. 985/2019 In Re : Dehat & Rakhi Mandi
Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kang;{f c(;ﬁ g s & 3T'\’T
Kanpur Nagar, Uttar Pradesh Ed 5 16.05.2023 T TE T l
Bim g d water quality rofile and
17. With regard to remediation of ground water contamination, we do not find current it:i;zcci(jgé(g;gcr‘zgted33.09?2822- While

nor of pilot proje S eMOV? i ; installi d nano filtration system, as di )
pilot project to show remoy al of chromium by installing RO an b4 11 level can quickly

pump and treat method along with bio-remediation may be long term approaches. measures lil§c RO installation at sma o ey b
demonstrate performance which may be done on priority. Possibility of stabilised waste being converted into concrete S y

explored.

Directions:
18. In the light of above, further status report in the matter be filed with regard to status as on 3‘1‘.1 }
NMCG. State PCB, CPCB and District Magistrate, Kanpur Dehat on or before 15.1 1.2023 by e-mail atJudlcml-ngt@gov.m pref

form of scarchable PDF/ OCR Support PDF and not in the fo
compliance. The report may inter alia mention:-
i. Status of complete removal and transportation o
and duly ensured for stability before landfilling.
i, ground water profile in terms of chromium in the are

removal by RO/Na nofiltration.
jii. Execution plan with timelines on ground water remediation.
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0.2023 by joint Committee of
erably in the
m of Image PDF. State PCB will be the nodal agency for coordination and

f excavated chromium waste from all the sites and waste treated and stabilized

as under question and installation of pilot project on chromium
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UTTAR PRADESH POLLUTION CONTROL BOARD
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1 FrRwe, TR deifre dwerE (IT), et |

, Ry, wda Wi e (11T), wsa@! |

5 PR, R denfra demrE (IT), $HER|

e, W gataRer Afife argwuT e (NEERI), ATTIR |
ey, wrda Ay Re sgdas dwiF (ITR), €79 |

- w0 A BRa aifdreeor, ¢ fieell ERT OA No. 9852019 In Re : Water Pollution by Tanneries at Jajmau,
Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re

. Water Pollution at Rania, Kanpur Dehat & lgf!khi
Mandi, Kanpur Nagar, Uttar Pradesh @ 3raiiq qiiRa eyl fa=iid 16.05.2023 3 U @ T H|
ecd

| quar 7o s eRA Aferw, 75 el ERT OA No. 985/2019 In Re

- Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh

WITH OA No. 986/2019 In Re : Water Pollution at Bania, Kanpur Dehat & Rakhi Mandi,
Kanpur Nagar, Uttar Pradesh @ 3rcriic wiRa amaer f-id 16.05.2023 T
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17. With regard to remediation of ground water contamination, we do not find current status o

f ground water quality
profile and nor of pilot project to show removal of chromium by installing RO and nano filtration system, as directed vide

order dated 23.09.2022. While pump and treat method along with bio-remediation may be long term approaches, measures like
RO installation at small level can quickly demonstrate performance which may be done on priority. Possibility of stabilised
waste being converted into concrete blocks may be explored.

Directions:

18. In the light of above, further status report in the matter be filed with regard to status as on 31.10.2023 by joint
Committee of NMCG, State PCB, CPCB and District Magistrate, Kanpur Dehat on or before 15.11.2023 by e-mail at judicial-

net@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF. State PCB will be
the nodal agency for coordination and compliance. The report may inter alia mention:-

i. Status of complete removal and transportation of excavated chromium waste from all the sites and waste treated and
stabilized and duly ensured for stability before landfilling.

chromium removal by RO/Nanofiltration.

iii. Execution plan with timelines on ground water remediation.
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Tabl:-1: Coimviparative result of Groundwater samples
5. | Sampiing P :t | - | ariVi] | i
N A Sal v o] g
: P Geo-coordinates Concentration(mg/L) | Concentration(mg/L)
No. {Centh) 23
| ason 13.02.23 as on 19.05.
{__ Groundwater samples (BIS: 0.05 mg/L)
| h | 0 ’ ”
| 1 | HP-01(130") | 26°24’247 N | 80 9236
l T e e e 800 E: " BDL
| 2. | HP-02(130") 26°24' 43" N OE 15
= - S 0.2
| 3. HP-03 (80”) 26°24'30" N 50 O‘E - 1.2
T 80702' 04 "
!‘_4. HP-04 26°23'35" N . ¢ BDL
] ' 80°03' 34 " 0.1
5. HF-05,(200") 26°23'34" N E 0.2
80°03' 26”
6. ‘ HP-06 (3007) | 26°23'36"N e BDL
1 o
| ! ) " 8003 01" 2.27
{2 HP-07 26°23'45" N E 32
e — ;
8. | HP-08 80°03' 02 0.1 0.49
o ; 26°23' 43" N
{9 | HP-02(a) E - 4.6
80°02’ 58 ”
/ 10. | HP-09 26°23"39” N BDL
L] - E
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HEALTH CAMP REPORT OF VILLAGE #fBAQCHANDPUR,CHAWHANPURWA
SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MALIGNANCY DETECTED
o DATE :02/07/2022
UL:ELR DERMATITIS | LM | DERMATITIS | SCABIES | OA "HYPER | T2DM ]
CONTACT | ATOPIC TENSIO |
) , | It |
33 4 [ 2 0 6 o | 1
M/F2/1 M/FO/3 M/F1/3 | M/F1/1 M/F M/F 4/2 M/E | M/FO/1
LOWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
| |
BACK PAIN TIS SPONDYLITI COMMON | IS  SHOULDER
S [ =l 5 |Jeob @ | 1 |
3 2 2 1 | 5 1 o 1
M/F 2/1 M/F 1/1 M/F 0/2 M/F1/0 | M/F3/2 M/F 1/0 W/F 0/0  M/F1/0 |
- _ | | | L
CERVICAL  CELLULITIS | ALLERGIC GERD GASTRITI | ABDOMEN | ACNE | ECZEMA
LYMPHADE RHINITS s PAIN ROSACE |
NOPATHY A |
0 0 0 3 1 1 1 | 1|
|
. I L
M/F 0/0 M/F 0/0 M/F M/F 1/2 | M/FO/1 | M/FO/1 | M/FO/1|  M/F 0/1 |

" TOTAL PATIENT a1

 MALE 18
—

FEMALE 23

CAMP DONE ON 2/7/2022 A
SANDEEP KUMAR ,TOTAL 41 PT WERE SEEN,RBS OF 8 PT WERE DONE,ONED

HYPERGLYCEMIA, SLIDE FOR MP WAS M

SUFFERING FROM MINOR AILMENTS AND NO MAGOR DISEASE FOUND.

T CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR

ETECTED WITH

ADE OF 5 PT, ALL NEGATIVE. PATIENT WERE FOUND

-11



HEALTH CAMP REPORT OF VILLAGE Hi/)fHANDPUR,YADAVKAPURWA

SARWANKHERA B

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED

DATE :10/07/2022 e

ORAL DERMATITIS | LM " | DERMATITIS  SCABIES | OA 'HYPER | T2DM
ULCER CONTACT | ATOPIC TENSIO
| N
1 ' 8 1 | 1 | o | s 0 2
M/F 1/0 M/F5/3 M/F 0/1 M/F 1/0 M/F M/F 2/3 M/F M/F 0/2
e . —— —_—= - —————————————— i 7__%__ - ————————— ———————————— ————
LOWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
BACK PAIN | TIS SPONDYLITI COMMON IS SHOULDER
8 , | coLb B N
4 | 1 a 2 4 2 0 0
E— ‘ —_— —_— —
M/F2/2 | M/FO/1 | M/F2/2 | M/F2/0 | M/FO/4a | M/F2/0 | M/FO/O M/F
|
| == = - o
— " e ——————— — T
CERVICAL | CELLULITIS | ALLERGIC | GERD GASTRITI | BRONCHITIS | ACNE | ECZEMA
LYMPHADE | RHINITS | 's ROSACE
NOPATHY o I N VS
0 0 | 0 4 0 1 o | 2
M/F 0/0  M/FO/0 |  MJF | M/F3/1 | M/F | M/F1/0 M/F | M/F 2/0
SR - 2 I - - 1
 TOTAL PATIENT | a2
MALE ] 23
FEMALE ' 19 ‘

CAMP DONE ON 10/07/2022 AT YADAVKAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 42 PT WERE SEEN,RBS OF 7 PT WERE DONE,TWO DETECTED WITH
HYPERGLYCEMIA, SLIDE FOR MP WAS MADE OF 4 PT, ALL NEGATIVE. PATIENT WERE FOUND
SUFFERING FROM MINOR AILMENTS AND NO MAGOR DISEASE FOUND.



HEALTH CAMP REPORT OF VILLAGEQIGHANCHANDPUR,PALANPUWA

B SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
- S i DATE:16/_0712_022 -
ORAL DERMATITIS | LM DERMATITIS | SCABIES | OA HYPER | T2DM
ULCER CONTACT ATOPIC | | TENSIO
) - N 1
2. 6 0 3 0 6 | o0 | 1 '
M/F 2/0 M/F 3/3 M/F M/F1/2 | M/F | M/F5/1 M/F | M/F1/0
LOWER _ CSOM | CONJUNCTIVI | CERVICAL | FEVER il SINUSIT | FROZEN
BACK PAIN TIS SPONDYLITI | COMMON | Is ' SHOULDER
- I I M. ~_|cow | ——
9 0 5 | 0 4 1 0 0
M/F 5/4 _W‘ﬁ‘ “M/E2/3 | M/F | M/FO/4 “Wf‘M/F o/0 M/ |
CERVICAL  CELLULITIS | ALLERGIC | GERD " GASTRITI | ALLERGIC | ACNE | ECZEMA
LYMPHADE RHINITS s RHINITIS | ROSACE
NOPATHY - A | -
0 0 0 5 1 2 2 5
i A e - il W - | = B ]
M/F 0/0 M/F0/0 | M/F M/ 2/3 | M/F1/0| M/F1/a1 M/FY1 M/F3/2
 TOTAL PATIENT 52
 MALE 28
FEMALE 24
RN S | -

CAMP DONE ON 16/07/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 52 PT WERE SEEN,RBS OF 8 PT WERE DONE,ONE DETECTED WITH
HYPERGLYCEMIA, SLIDE FOR MP WAS MADE OF 8 PT, ALL NEGATIVE.



HEALTH CAMP REPORT OF VILLAGE| R2@NCHANDPUR,PALANPURWA

B - SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
- B 'DATE :31/07/2022 ) -
ORAL  DERMATITIS | LM DERMATITIS | SCABIES | OA HYPER | T2DM
ULCER CONTACT ATOPIC TENSIO
N
1 8 0 3 | o0 6 | 0 0
M/F 0/1 M/F 4/4 M/F M/F 3/0 M/F M/F 2/4 | MJF M/F
LOWER . csom CONJUNCTIVI | CERVICAL | FEVER " SINUSIT | FROZEN
BACK PAIN TIS SPONDYLITI COMMON IS SHOULDER
- g | coLD - -
4 0 6 1 0 2 0 0
M/F1/3  MJF  M/F2/4 M/F 0/1 M/F M/F0/2 | M/FO0/0 M/F
CERVICAL  CELLULITIS | ALLERGIC GERD | GASTRITI | BRONCHITIS ACNE | ECZEMA ]
LYMPHADE RHINITS S ' ROSACE
NOPATHY 3 . . .
0 0 0 5 0 1 | 0 2
M/F 0/0  M/F0/0 l M/F | M/F 2/3 i M/F M/F 0/1 M/F | M/F 2/0

FEMALE ‘

" TOTALPATIENT | 39
MALE 16 |
. 23 |

CAMP DONE ON 31/07/2022 AT PALANKAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 39 PT WERE SEEN,RBS OF 5 PT WERE DONE.




HEALTH CAMP REPORT OF VILLAGE §BAMCHANDPUR,YADAVKAPURWA

|
|
|
— —

|HYPER | T20M

|
| |

SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR ]
MALIGNANCY DETECTED
‘ DATE :07/08/2022
ORAL DERMATITIS | LM | DERMATITIS | SCABIES | OA
ULCER CONTACT . ATOPIC | ‘
|
1 11 0 | 3 o0 | 1
M/F 1/0 M/F 6/5 M/F | M/FO/3 | M/F M/F 0/1
LOWER CSOM | CONJUNCTIVI | CERVICAL | FEVER "*
BACK PAIN IS | SPONDYLITI | - COMMON
| | s |  coLp
2 2 3 | 2 4 | 6
o W——— I [ ,
M/F 2/0 M/F 0/2 M/F3/0 | M/F1/1 | M/F4j0  M/F4/2
—s | I B
CERVICAL  CELLULITIS | ALLERGIC | GERD |Gl SCROTAL
LYMPHADE " RHINITS | INFECTIO = SWELLING
NOPATHY , ' B N |
0 o | 0 1 2 i 3 1
, [— , i | |
M/F 0/0  M/FO/0 | MJF L M/F2/0 | M/F1/2 M/F1/0

TOTAL PATIENT 43
MALE 27
FEMALE—ﬁJ - 6

' TENSIO |
'N
0 1
M/F | M/F1/0
f t -
SINUSIT | FROZEN
1S | SHOULDER
0o 0
- M/F0/0 ‘ T MJF
""ACNE | ECZEMA
ROSACE
‘ A - — — -
0 1
M/F M/F 1/0

e |

CAMP DONE ON 07/08/2022 AT YADAVKAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 43 PT WERE SEEN,RBS OF 3 PT WERE DONE, SLIDE FOR MP WAS MADE OF

45PT, ALL NEGATIVE.



HEALTH CAMP REPORT OF VILLAGE «A2@4ANDPUR, YADAVKAPURWA

SARWANKHERA

VOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

VIALIGNANCY DETECTED
DATE :14/ 08/2022

ORAL DERMATITIS | LM | DERMATITIS | SCABIES ‘l s | OA
ULCER CONTACT . ATOPIC .
I R |
0 6 0 ; J 3
VI/F M/F 1/5 M/F [ M/F 1/1 | M/F2/1 | M/F 4/3
OWER  C50M | CONJUNCTIVI | CERVICAL | FEVER |
BACK PAIN | TIS SPONDVYLITI i COMMON
| s .com .
7 0 | 3 i q 1 2 k
_ o . I | |
M/F 5/2 M/E | M/F13 | M/F2[2 | M/F1/1 | M/F1/3
| ‘, I
[ |
— —— ——— — 7’— —_—
CERVICAL  CELLULITIS : ALLERGIC | GERD ' GASTRITI | PAIN
LYMPHADE RHINITS : 5 ' ABDOMEN
NOPATHY - J I B - i 7
0 0 1 0 | 3 a | 2
|
M/F 0/0 M/F /0 | M/ I 1/3 T 'rvT/F—z'/{] ‘M/E(i/'z_'
TOTAL PATIENT 51
MALE 23 |
R

FEMALE

CAMP DONE ON 14/08/2022 AT YADAVKAPURWA KHANCHANDPUR ALONG

" [ HYPER \ T2DM
| TENSIO |
|
| N :
o | 0
E— M/E M/F
~ | sINUSIT ‘ FROZEN
1S | SHOULDER
[ |
0 — 0 |
| e ~ _i
M/F 0/0 M/F
"ACNE | ECZEMA
ROSACE | |
A .
1 3
M/F 0/1 M/F 2/1

WITH PHARMACIST MR

SANDEEP KUMAR ,TOTAL 51 PT WERE SEEN SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE.




HEALTH CAMP REPORT OF VILLAGE EmH

ANPURWA KHANCHANDPUR, |

SARWANKHERA
KRHK_
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED ;
DATE :26/08/2022 l
DERMATITIS DERMATITIS | SCABIES 0A HYPER T2DM
CONTACT ATOPIC LENSIO ‘
1 .
3 0 5 0o | 0
M/F 2/1 M/F M/F 3/2 M/F M/F
CERVICAL | FEVER SINUSIT | FROZEN
SPONDYLITI E COMMON 5 SHOULDER
s CoLD 1 l ]
2 3 0 ( 0 ; 0
j
M/F1/1 | M/F2/1 M/F ( M/FO/o | M/F 7
|
CERVICAL | CELLULITIS | ALLERGIC GERD GASTRITI | PAIN ACNE | ECZEMA
LYMPHADE RHINITS s ABDOMEN | ROSACE
NOPATHY | A
0 0 0 0 1 0 ! 0 ( 0 ;
M/F 0/0 | M/Fo/o M/F M/F M/F 0/1 | M/F ’ M/F M/F ]
| TOTAL PATIENT [ ’
MALE j [
FEMALE / j

CAMP DONE ON 26/08/2022 AT CHAWHANPURWAPURWA KHANCHANDPUR ALONG WITH
PHARMACIST MR SANDEEP KUMAR ,TOTAL 21 PT WERE SEEN SLIDE FOR MP WAS MADE OF 3PT, ALL

NEGATIVE.



T T —————————— S S USNRNNN Y
HEALTH CAMP REPORT OF VILLAGEﬂQ@\IPURWA'KHANCHANDPUﬂ

SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR |

MALIGNANCY DETECTED

. ~ DATE:01/09/2022
ORAL DERMATITIS | LM DERMATITIS—r_ ES T

SCABIES | OA HYPER | T2DM
ULCER CONTACT ATOPIC TENSIO
‘ N
0 8 2 2 1 7 0 0
M/F M/F 4/4 M/F 1/1 M/FO/2 | M/FO/1 | M/F 2/5 M/F M/F
LOWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
| BACK PAIN TIS SPONDYLITI - | common | IS SHOULDER
. , S coLD | :
3 | 2 5 0 2 0 0 0
‘L'M/Tuz | M/F 0/2 M/F 1/4 M/F M/F 1/1 M/F M/F 0/0 M/F
CERVICAL | CELLULITIS | ALLERGIC GERD Gl GASTRITIS | ACNE | ECZEMA
LYMPHADE | RHINITS INFECTIO ROSACE
NOPATHY | N A
' 0 ‘ 0 0 5 1 2 2 1
EWF 0/0 M/F 0/0 M/F M/F3/2 | M/F1/0 | M/F11 [M/FO/2| M/FO/1 |
TOTAL PATIENT 43
MALE 15
FEMALE 28

CAMP DONE ON 01/09/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
Dharmendra ,TOTAL 43 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3PT, ALL NEGATIVE.



B

y  HEALTH CAMP REPORT OF VILLAGE YRATUKAPURWA KHANCHANDPUR,

SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
| MALIGNANCY DETECTED
| DATE‘:10/09/2022
- URTI DERMATITIS | DENTAL PAIN | DERMATITIS | SCABIES | OA HYPER | T2DM
| CONTACT ATOPIC TENSIO
F N
vV 2 5 1 3 1 4 0 0
Cm/E 2/0 M/F 1/4 M/F 0/1 M/F2/1 | M/F1/0 | M/F 2/2 M/F M/F
" LOWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN

BACK PAIN TIS SPONDYLITI COMMON 5 SHOULDER
I S coLD

8 3 3 1 2 0 0 0

M/F 6/2 ( M/F 1/2 M/F 2/1 M/F1/0 | M/F1/1 M/F M/F 0/0 M/F
CERVICAL | CELLULITIS | ALLERGIC GERD Gl GASTRITIS | ACNE ECZEMA
LYMPHADE RHINITS INFECTIO ROSACE
NOPATHY N A

0 0 0 q 0 2 2 4
M/F 0/0 M/F 0/0 M/F M/F 0/4 M/F M/F1/1 | M/F0/2 M/F 3/1
TOTAL PATIENT 45
MALE 23
FEMALE J 22 |

CAMP DONE ON 10/09/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
Dharmendra ,TOTAL 45 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE.

-~

TN
—_—



HEALTH CAMP REPORT OF VILLAGE Pﬁ? PURWA KHANCHANDPUR,

SARWANK
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
ALIGNANCY DETECTED
' DATE :18/09/2022
RAL DERMATITIS | URTI DERMATITIS | SCABIES | OA HYPER | T2DM
LCER CONTACT ATOPIC TENSIO
’ N
1 8 | 1 3 1 9 0 0
M/F 0/1 M/F6/2 |  M/F1/0 M/F1/2 | M/FO/1  M/F 1/8 M/F | MJF
LOWER csom CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
BACK PAIN TIS SPONDYLITI COMMON IS ' SHOULDER
S coLD
9 3 6 0 1 1 0 1
M/F 3/6 M/F 2/1 M/F 3/3 M/F M/F1/0 | M/F1/0 | M/F0/0 M/F 1/0
CERVICAL uTl ALLERGIC GERD GASTRITI | PAIN ACNE ECZEMA
LYMPHADE RHINITS S ABDOMEN | ROSACE
NOPATHY A
0 1 0 3 0 0 2 3
M/F 0/0 M/F 1/0 M/F M/F 2/1 M/F M/F M/F 0/2 | M/F 3/0 j
TOTAL PATIENT 53
MALE 26
FEMALE 27

CAMP DONE ON 18/09/2022 AT PALANPURWAPURWA KHANCHANDPUR ALONG WITH PHARMACIST
MR SANDEEP KUMAR ,TOTAL 53 PT WERE SEEN SLIDE FOR MP WAS MADE OF 3PT, ALL NEGATIVE.



HEALTH CAMP REPORT OF VILLAGE1FZ28NPURWA KHANCHANDPUR,

_ SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALlGNANCY DETECTED
) DATE :26/09/2022 7
ORAL DERMATITIS | LM DERMATITIS | SCABIES | OA THYPER | T2DM
| ULCER CONTACT ATOPIC TENSIO
. N
o 7 1 2 3 | 5 0 0
M/F M/F 3/4 M/F 0/1 M/F1/1 | M/F2/1 | M/F 2/3 M/F M/F
w /F3/ / / / |
R CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
BACK PAIN TIS SPONDYLITI COMMON | IS ' SHOULDER
i s , coLD 7 _’#_»4
4 4 2 1 2 2 0 0
M/F3/1 | M/F2/2 M/F 2/0 M/F1/0 | M/F1/1 | M/FO/2 | M/FO/O M
CERVICAL | CELLULITIS | ALLERGIC GERD GASTRITI | PAIN ACNE | ECZEMA
LYMPHADE RHINITS S ABDOMEN | ROSACE
NOPATHY A ]
0 0 0 3 1 1 2 2
ll M/F 0/0 M/F 0/0 M/F M/F2/1 | M/FO/1 | M/FO/1 | M/FO/2 | M/F2/0
TOTAL PATIENT 42 :
MALE 21
FEMALE 21

CAMP DONE ON 26/09/2022 AT PALANPURWAPURWA KHANCHANDPUR ALONG WITH PHARMACIST
MR SANDEEP KUMAR , TOTAL 42 PT WERE SEEN SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE.



HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,YADAVKAPURWA
SARWANIHRERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

VIALIGNANCY DETECTED
DATE :02/10/2022
DRAL DERMATITIS | LM DERMATITIS | SCABIES | OA HYPER | T2DM
JLCER CONTACT ATOPIC TENSIO
N
0 5 0 4 3 4 0 0
M/F M/F 0/5 M/F M/F3/1 | M/F1/2 | M/F 3/1 M/F M/F
LOWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
BACK PAIN TIS SPONDYLITI COMMON = | IS SHOULDER
S coLD
3 1 2 0 3 1 0 0
———
M/F 2/1 M/F 1/0 M/F 2/0 M/F M/F 3/0 M/F0/1 | M/FO0/0 M/F
CERVICAL | CELLULITIS | ALLERGIC GERD Gl PAIN ACNE | ECZEMA
LYMPHADE RHINITS INFECTIO | ABDOMEN | ROSACE
NOPATHY N A
-0 0 0 3 2 2 3 3
M/F 0/0 M/F 0/0 M/F M/F 1/2 | M/F1/1 M/FO/2 | M/F1/2 M/F 1/2
TOTAL PATIENT 39
MALE 19
FEMALE 20

CAMP DONE ON 02/10/2022 AT CHAWHANPURWA KH
SANDEEP KUMAR ,TOTAL 39 PT WERE SEEN, SLIDE FOR

ANCHANDPUR ALONG WITH PHARMACIST MR
MP WAS MADE OF 3 PT, ALL NEGATIVE.
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[ HEALTH CAMP REPORT OF VILLAGE PRIANPURWA, KHANCHANDPUR

)

SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
| B DATE :09/10/2022
' ORAL DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL T2DM
ULCER CONTACT ATOPIC BED
INFECT
0 5 2 2 3 9 1 0
M/F - M/F2/3 "M/F1/1 M/FO/2 | M/F2/1 | M/F5/4 | M/F1/0 M/F
LOWER csom CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
BACK PAIN TIS SPONDYLITI COMMON IS SHOULDER
S COoLD
8 2 0 1 1 1 0 0
M/F 4/a M/F 0/2 M/F M/F1/0 | M/F1/0 M/F1/0 | M/F0/0 M/F
CERVICAL | GASTRITIS | ALLERGIC GERD Gl PAIN ACNE ECZEMA
LYMPHADE RHINITS INFECTIO | ABDOMEN | ROSACE
'NOPATHY N A
0 2 1 2 3 1 1 3
M/F 0/0 M/F 0/2 M/F 0/1 M/F 2/0 | M/F2/1 M/FO/1 | M/F1/0 M/F 1/2
TOTAL PATIENT 48
MALE 24
FEMALE 24

CAMP DONE ON 09/10/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 48 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 1 PT, ALL NEGATIVE.
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HEALTH CAMP REPORT OF VILLAGE YADAVKAPURWA KHANCHANDPUR, J

SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED

DATE :15/10/2022

K
LOOSE ' DERMATITIS' | DENTAL PAIN | DERMATITIS | SCABIES | OA HYPER | T2DM
MOTION CONTACT ATOPIC TENSIO
e N
e ® ] 4 0 3 2 5 0 0
M/F 2/0 M/F 3/1 M/F M/F2/1 | M/F2/0 | M/F a/1 M/F M/F
LOWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
BACK PAIN TIS SPONDYLITI COMMON | IS SHOULDER
s COLD
7 2 2 1 2 2 0 0
M/F 7/0 M/F 0/2 M/F 1/1 M/FO/1 | M/F1/1 | M/F1/1 | M/Fo/0 M/F
CERVICAL | NAIL BED ALLERGIC GERD Gl GASTRITIS | ACNE | ECZEMA
LYMPHADE | INFECTION | RHINITS INFECTIO ROSACE
NOPATHY | N A
0 ll 1 0 5 2 0 3 3
M/F 0/0 ! M/F 0/1 M/F M/F 2/3 | M/F 2/0 M/F M/FO/3 |  M/F 0/3

MALE 26
L FEMALE 20

}_7TOTAL PATIENT 46 T

CAMP DONE ON 15/10/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
Dharmendra ,TOTAL 46 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE.



|

| NOTE:DURING SCREENI

ORAL |

f MALIGNANCY DETECTE

_\‘
DERMATITIS

r&

- R TR R . . R IO

SARWANKHERA

' HEALTH CAMP REPORT OF VILLAGE CA2RBANPURWA KHANCHANDPUR,

DATE :29/10/2022

NG /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

UCER Lm DERMATITIS | SCABIES | OA HYPER | T2DM
CONTACT ATOPIC TENSIO
N
-Mx
- 0 N 10 3 1 1 5 0 0
M/F M/F 3/7 M/F 2/1 M/FO/1 | M/F1/0 | MJF 3/2 M/F M/F
\
LOWER csom CONJUNCTIVI | CERVICAL | FEVER SINUSIT | URTI
BACK PAIN TIS SPONDYLITI COMMON IS
- _ | S coLD
5 ! 1 3 1 3 9 0 4
M/F 2/3 | M/F 1/0 M/F1/2 M/F1/0 | M/F0/3 M/F5/4 | M/F0/0 M/F 2/2
CERVICAL | CELLULITIS | ALLERGIC GERD Gl GASTRITIS | ACNE | ECZEMA
LYMPHADE RHINITS INFECTIO ROSACE
NOPATHY | N A
0 1 0 3 0 0 2 2
"~ M/F 0/0 M/F 1/0 M/F M/F 1/2 M/F M/F M/F1/1 | M/F 0/2
| TOTAL PATIENT 54
r MALE 24
FEMALE 30

_

CAMP DONE ON 29/10/2022 ATCHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR

SANDEEP,TOTAL 54 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3PT, ALL NEGATIVE.



|
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HEALTH CAMP REPORT OF VILLAGH @BANPURWA KHANCHANDPUR,

SARWANKHERA

|
' NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
. - DATE :06/11/2022
uTI DERMATITIS | NHU DERMATITIS | SCABIES OA HYPER | T2DM
CONTACT ATOPIC TENSIO
N
1 6 1 2 1 4 0 0
M/F 0/1 M/F3/3 M/F 1/0 M/F 2/0 M/F 0/1 M/F 2/2 M/F M/F
' LOWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | URTI
| BACK PAIN TIS SPONDYLITI COMMON IS
- L S coLD
3 0 4 1 5 11 0 2
M/F 0/3 M/F M/F 1/3 M/F 0/1 M/F 0/5 M/F9/2 M/F 0/0 M/F 0/2
CERVICAL CELLULITIS | ALLERGIC GERD Gl GASTRITIS | ACNE ECZEMA
LYMPHADE RHINITS INFECTIO ROSACE
NOPATHY N A
, 0 2 0 1 1 1 2 2
M/F 0/0 M/F1/1 M/F M/F 1/0 | M/F0/1 M/F 1/0 M/F 0/2 M/F 1/1
TOTAL PATIENT 50
MALE 22
FEMALE 28 J

CAMP DONE ON 06/11/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR

SANDEEP,T

OTAL 50 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 5PT, ALL NEGATIVE.




HEALTH CAMP REPORT OF VILLAGE YADy¥y/PURWA,KHANCHANDPUR

SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MIALIGNANCY DETECTED
DATE:16/11/2022

ORAL DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL T2DM
ULCER CONTACT ATOPIC BED
B INFECT

0 8 0 2 1 5 0 1
I/F M/F a/a M/F M/F2/0 | M/FO/1 | M/F 2/3 M/F M/F 0/1
OWER CSOM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
3ACK PAIN TIS SPONDYLITI COMMON IS SHOULDER

s coLD

5 1 2 1 2 0 0 2
M/F 3/2 M/F 1/0 M/F 1/1 M/F 0/1 M/F 1/1 M/F M/F 0/0 M/F 1/1
IRTI GASTRITIS | ALLERGIC GERD Gl DNS ACNE | TRAUMA

RHINITS INFECTIO ROSACE
N A

8 1 0 3 0 1 1 1

M/F 2/6 M/F1/0 M/F M/F 1/2 M/F M/F1/0 | M/F0/1 M/F 1/0

TOTAL PATIENT 45
MALE 21
FEMALE 24

CAMP DONE ON 16/11/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 45 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE.
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H CAMP REPORT OF VILLAGE. quNPURWA,KHANCHANDPUR b
SARWANKHERA ' ;

'NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMAOR
MALIGNAINCY DETECTED

T»
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MP DONE ON 25/11/2022 AT CHAWHANPURWA KHANCHANDPUR ALO
NDEEP KUMAR ,TOTAL 34 PT WERE SEEN.

. § ~ DATE:25/11/2022 ]
ORAL | DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL | BRONCHITIS
ULCER CONTACT ATOPIC BED .
| INFECT
0 | 3 0 2 1 5 0 2
M/F i M/F3/0 M/F M/F2/0 | M/F1/0 | M/F4/1 | M/F M/F1/1
LOWER il CSOM CONJUNCTIVI | CERVICAL | UTI SINUSIT | FROZEN
BACK PAIN: TIS SPONDYLITI COMMON | IS SHOULDER
.ﬂ_ s COLD
7| 2 0 0 2 0 0 0
_ i
T MJF B/15 M/F 1/1 M/F MF T MJF 11 M/F M/F 0/0 M/F
URTI GASTRITIS | SINUSITIS GERD Gl PAIN ACNE | TRAUMA
INFECTIO | ABDOMEN | ROSACE
i N A
R 3 1 1 0 1 3 0
i
M/F 1/0l{ll M/F3/0 M/F 0/1 M/F 0/1 M/F M/F0/1 | M/FO/3 M/F
[l
|j{| TOTAL PATIENT | 34 o
| MALE 23
FEMALE 11

NG WITH PHARMACIST MR
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|

TH CAMP REPORT OF VILLAGR23XDAVPURWA,KHANCHANDPUR

i SARWANKHERA
NOTE:DURING SCREENING /HEALTH.-CAMP- NO -POSITVIE CASE OF CARCINOMA OR
MALIGN, CY DETECTED
S| | DATE :06/12/2022
ORAL | ” DERMATITIS | BRONCHITIS | DERMATITIS | SCABIES OA NAIL T2DM
ULCER d CONTACT ATOPIC BED
I : INFECT
oo il 6 6 0 2 2 0 1
M/F il m/F2/4 M/F 3/3 M/F M/F 1/1 M/F 1/1 M/F M/F 0/1
| LOWER  [i{lil csom CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
' BACK PAIN; TIS SPONDYLITI COMMON IS SHOULDER
i S CoLD
7 | J 0 ] 1 2 0 0 2
M/F 1/6j ', M/F M/F 0/1 M/F 1/0 M/F 1/1 M/F M/F 0/0 M/F 1/1
|
URTI W GASTRITIS | ALLERGIC GERD Gl ACNE ECZEMA
k RHINITS INFECTIO | PHARYNGITI | ROSACE
‘ N S A
5 |fin 3 0 2 0 1 1 1
i | .
M/F 1/4i4  M/F2/1 M/F M/F 1/1 M/F M/FO/1 | M/FO/1 M/F 0/1
i
1l TOTAL PATIENT 43
gj MALE 15
FEMALE 28 ‘ . "

WiAMP DONE ON 06/12/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
ANDEEP KUMAR ,TOTAL 43 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE.




i
HEALTH CAMP REPORT OF VILLAGE PRRAIgPURWA,KHANCHANDPUR
SARWANKHERA

I

[
il

GOTE:D; ING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
VIALIGN i CY DETECTED

DATE :15/12/2022

il
ORAL  [illl DERMATITIS | BRONCHITIS | DERMATITIS | SCABIES | OA NAIL T2DM
JLCER il CONTACT ATOPIC BED
: INFECT
o 6 6 1 1 6 0 0
I/F M/F 3/3 M/F 4/2 “M/F1/0 | M/FO/1 | - M/F 5/1 M/F M/F
LOWER  [{fill csOoM CONJUNCTIVI | CERVICAL | FEVER SINUSIT | FROZEN
BACK PAINi TIS SPONDYLITI COMMON IS SHOULDER
Lt s COLD
6 |l 2 6 0 2 2 0 2
il i
M/F 5/11  M/F 1/1 M/F 1/5 M/F M/F0/2 | M/F2/0 | M/FO0/O M/F 0/2
I8
RTI  [l{l| GASTRITIS | PAIN GERD Gl DNS ACNE | ECZEMA
il ABDOMEN INFECTIO ROSACE
i N A
2 2 = EE@pape| sleygre ~= 0 0 :
i
M/F 1/1) ﬁ M/F 0/2 M/F 0/1 M/F 1/0 M/F M/F M/F M/F 1/1

ITOTAL PATIENT ., [ ., .. -v 88 rcoun|ns
MALE 25
FEMALE 23

LEVER

S E ENE RN

VARTAK AdAanie e

'AMP DONE ON 15/12/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
{ISANDEEP KUMAR ,TOTAL 48 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE.




i

I

HE.i, TH CAMP REPORT OF VILLAGE AZ29PURWA,KHANCHANDPUR
SARWANKHERA

|

NOTE:D“ ING SCREENING -/HEALTH-CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNAINCY DETECTED

fl

DATE :24/12/2022

ORAL il DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL T2DM
ULCER il CONTACT ATOPIC BED
! !‘; ; I T— INFECT
0 I 5 ] 1 1 5 0 1
W
M/F il mre3/2 M/F 1/1 M/F1/0 | M/F1/0 | M/F 3/2 M/F M/F 1/0
LOWER [[{ill csom CONJUNCTIVI | CONSTIPATI | FEVER TONSILI | DENTAL PAIN
BACK PAIN I TIS ON COMMON | TIS
I : coLD
2 2 5 1 2 3 1 1
M/F o/2[l  M/F 1/1 M/F 4/1 M/F1/0 | M/F1/1 M/F2/1 | M/FO/1 M/F 0/1
RTI |4l GASTRITIS | CELLULITIS GERD PAIN DNS ACNE | ECZEMA
| | ABDOME ROSACE
i N A
1 1 3 2 1 0 2 6
I
M/F /0l M/F1/0 M/F 2/1 M/F 1/1 | M/F0/1 M/F M/F 1/1 M/F 5/1
r.' I ] ] -
Jf 21

il TOTAL PATIENT 48
il maALE 30
i FEMALE 18

MP DONE ON 24/12/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
NDEEP KUMAR ,TOTAL 48 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE.



r HEALTH CAMP REPORT OF VILLAGE fﬂ&gHANPURWA,KHANCHANDPUR

SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
- DATE:05/01/2023
BRONCHITI | DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL | T2DM
S CONTACT ATOPIC BED
INFECT
6 5 0 3 0 3 0 0
M/F 5/1 M/F2/3 M/F M/F 1/2 M/F M/F 1/2 M/F M/F
LOWER CSOM CONJUNCTIVI | CRACK HEEL | FEVER TONSILI | DENTAL PAIN
BACK PAIN TIS COMMON [ TIS
coLb
3 2 1 1 3 19 0 0
M/F 1/2 | M/F 0/2 M/F 0/1 M/FO/1 | M/F2/1 | M/F13/6 M/F M/F
URTI NON CELLULITIS | GERD PAIN ALLERGIC | ACNE | ECZEMA
HEALING ABDOME | RHINITIS ROSACE
ULCER N A
4 1 0 3 1 1 0 4
M/F 2/2 M/F 1/0 M/F M/F 1/2 | M/FO/1 | M/F1/0 M/F M/F 3/1
TOTAL PATIENT 60
MALE 34
FEMALE 26

CAMP DONE ON 05/01/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 60 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE.




HEALTH CAMP REPORT OF VILLAGE24KDAVPURWA,KHANCHANDPUR /
SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR |
MALIGNANCY DETECTED

DATE :10/01/2023
BRONCHITI | DERMATITIS | LM DERMATITIS | SCABIES | OA GASTRI | FS
S CONTACT ATOPIC TIS
1 2 3 1 2 4 2 1
M/F 0/1 M/F 0/2 M/F 2/1 M/F1/0 | M/FO/2 | M/F2/2 | M/F1/1 M/F 0/1
LOWER CSOM CONJUNCTIVI | HAIRFALL | FEVER CONST! | PHARYNGITIS
BACK PAIN TIS COMMON PATION
‘ , COoLD |
| b 2 2 1 2 1 [ 1 1
{ M/F 4/2 | M/F 1/1 M/F 1/1 M/FO/T | M/F2/0 | M/FO/1 | M/FO/1| M/FO/1
URTI NON CELLULITIS GERD PAIN SINUSITIS | ACNE ECZEMA |
HEALING ABDOME ROSACE
ULCER N A
1 l 0 . 3 1 1 1 1
M/F 1/0 M/F M/F 1/0 M/F 2/1 | M/FO/1 M/F 1/0 M/F0/1 M/F 0/1
TOTAL PATIENT 41
MALE 19 -
FEMALE 22 J
|

CAMP DONE ON 05/01/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 41 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE.



i

SARWANKHERA

HEALTH CAMP REPORT OF VILLAGE2#8 ANPURWA,KHANCHANDPUR

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MALIGNANCY DETECTED
DATE :20/01/2023
BRONCHITI | DERMATITIS | LM DERMATITIS | SCABIES OA NAIL PHARYNGITIS
S CONTACT ATOPIC BED
INFECT |
1 3 2 2 2 1 1 1
M/F 1/0 M/F 3/0 M/F 1/1 M/F 1/1 M/F 2/0 M/F 1/0 | M/F1/0 M/F 1/0
LOWER CSOM CONJUNCTIVI FROZEN | FEVER uTl DENTAL PAIN
BACK PAIN TIS SHOULDER COMMON
coLD
3 2 4 1 3 9 1 1
M/F 3/0 M/F 0/2 M/F 3/1 M/F 0/1 M/F 0/3 M/F5/4 | M/F1/0 M/F 0/1
URTI PAIN IN CELLULITIS GERD PAIN ALLERGIC ACNE GASTRITIS
CALF ABDOME | RHINITIS ROSACE
N A
| 1 1 1 2 0 0 2 2
L M/F 1/0 M/F 0/1 M/F 0/1 M/F 2/0 M/F M/F M/F 0/2 M/F 2/0
TOTAL PATIENT 46
MALE 28
FEMALE 18

CAMP DONE ON 05/01/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 46 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE.




HEALTH CAMP REPORT OF VILLAGE1MVPURWA,KHANCHANDPU’R-T

SARWANKHERA
~NOTF.:DUR|NG SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR |
MALIGNANCY DETECTED
L DATE :01/02/2023
BRONCHITI | DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL T2DM
S CONTACT ATOPIC BED
| INFECT N
[ 2 2 2 2 2 2 0 0
M/F 0/2 M/F 1/1 M/F 0/2 M/E2/0 | M/FO/2 | M/F 0/2 M/F M/F
LOWER CSOM CONJUNCTIVI | CRACK HEEL | FEVER TONSILI | DENTAL PAIN
BACK PAIN TIS COMMON | TIS
coLD
3 1 0 | 0 BE 2 o 0
M/F 3/0 M/F 0/1 M/F M/F 0/1 l M/F 3/0 M/F 1/1 M/F M/F
CERVICAL | FROZEN GASTRITIS GERD ’PAIN ALLERGIC ACNE | ECZEMA
SPONDYLITI | SHOULDER ABDOME | RHINITIS ROSACE
S N A
3 2 1 2 2 0 3 3
M/F 3/0 M/F 1/1 M/F 1/0 M/F 1/1 | M/F0/2 M/F M/F 1/2 M/F 2/1
TOTAL PATIENT 37
MALE 19
FEMALE 18

CAMP DONE ON 05/01/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 37 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE,



i

SARWANK

HERA

HEALTH CAMP REPORT OF VILLAGFoH 4 ANPURWA,KHANCHANDPUR

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MALIGNANCY DETECTED
DATE :08/02/2023
BRONCHITI | DERMATITIS | LM ORAL ULCER | SCABIES | OA NAIL [ T2DM
5 CONTACT BED
INFECT
2 2 3 1 1 2 0 0
M/F 1/1 M/F 0/2 M/F 3/0 M/FO/1 | M/F1/0 | M/F 0/2 M/F M/F
LOWER CSOM CONJUNCTIVI | CRACK HEEL | FEVER TONSILI | DENTALPAIN
BACK PAIN TIS COMMON | TIS
coLD '
1 1 2 0 3 4 0 o |
J
M/F0/1 | M/F 1/0 M/F 2/0 M/F M/FO/3 |  M/F3/1 M/F M/F |
URTI NON PHARYNGITIS | GERD PAIN ALLERGIC | ACNE | ECZEMA
HEALING ABDOME | RHINITIS ROSACE
ULCER N A ]
0 0 1 3 1 0 2 3 [
M/F M/F M/F 0/1 W/E3/o | m/Fo/L [ m/F T m/Fof2 . M/FO3
TOTAL PATIENT 32
MALE 14
| FEMALE 18

CAMP DONE ON 08/02/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE.



HEALTH CAMP REPORT OF VILLAGE CH245\NPURWA,KHANCHANDPUR P

SARWANKHERA |
—

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR |
MALIGNANCY DETECTED |

| DATE :19/02/2023
BRONCHITI | DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL CERVICAL
S CONTACT ATOPIC BED SPONDYLITIS
INFECT |
! |
4 4 2 1 0 6 1 1
M/F 3/1 M/F 3/1 M/F 1/1 M/F 1/0 M/F M/F 2/4 | M/F1/0 M/F 1/04 -
LOWER CSOM CONJUNCTIVI | CRACK HEEL | FEVER TONSILI | DENTALPAIN | i
BACK PAIN TIS COMMON | TIS "
COLD , |
4 1 3 0 3 4 0 0 l
| ‘ ]
M/F 2/2 | M/F 1/0 M/F 1/2 M/F M/F2/1 | M/F3/1 M/F M/F | b
| |
URTI NON GI INFECTION | GERD PAIN ALLERGIC ACNE | ECZEMA |
HEALING ABDOME | RHINITIS ROSACE |
ULCER N A
0 f 0 1 2 1 0 2 4 |
|
M/F ] M/F M/F 0/1 M/F 11 | M/F 0/1 M/F M/FO/2|  M/F 2/2 ‘
" TOTAL PATIENT 44
MALE 24
FEMALE 20

CAMP DONE ON 19/02/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 44 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. RBS
FOR 4 PERSONS DONE



HEALTH CAMP REPORT OF VILLAGE
SARWANK

ﬁPURWA,KHANCHANDPUR 1

IOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMAOR

JAALIGNANCY DETECTED ’
- DATE :26/02/2023 - |
RONCHITI | DERMATITIS | LM | DERMATITIS | SCABIES Y ‘ NAIL CERVICAL 7
'. CONTACT ATOPIC ' BED SPONDYLITIS
' INFECT
; - S — . e—
2 2 2 | 1 1 2 0 1
VI/F 0/2 M/F 1/1 M/F1/1 | M/FO/1 | M/FO/1 | M/F 1/1 M/F ‘M/F1/0 |
OWER CSOM CONJUNCTIVI = CRACK HEEL | FEVER TONSILI | DENTAL PAIN |
3ACK PAIN TIS | COMMON TIS
B | cop -
2 1 2 0 3 3 0 0
— | ; B R R
M/F 1/1 M/F 0/1 M/F 1/1 M/F M/F 3/0 M/F 3/0 M/F M/F 3
[ | | ‘ ‘
PHARYNGIT | NON GI INFECTION | GERD | pAIN ALLERGIC | ACNE ECZEMA
S HEALING ABDOME | RHINITIS ' ROSACE
ULCER N - A -
1 1 0 2 ‘ 1 0 3 2
M/F 1/0 M/F 1/0~1 - M/FO M/F 2/0 | M/FO0/1 M/F | M/F1/2 M/F 1/1
= = | !

TOTAL PATIENT 32
MALE 18 |
| 14

FEMALE

CAMP DONE ON 26/02/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. RBS

FOR 2 PERSONS DONE



HEALTH CAMP REPORT OF VILLAG‘[ZZFIANPURWA KHANCHANDPUR
SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
 MALIGNANCY DETECTED
DATE :07/03/2023

BRONCHITI | DERMATITIS | LM | DERMATITIS | SCABIES - OA 'NAIL | CERVICAL i
S CONTACT . ATOPIC | ' BED SPONDYLITIS
| | INFECT
0 | 2 | 7 1 | 2 0o | 0
M/F C M/F1/1 M/F1/1 | M/F1/0 l M/F 0/1 | M/F 2/0 M/F ( M/F
LOWER | csom | CONJUNCTIVI | CRACK HEEL | FEVER B TONSILI | DENTALPAIN
BACK PAIN | } TIS . COMMON | TIS
I il | | CoLD . | |
3 | 1 4 | 0 0 s 0 0
|
M/F1/2 | M/F1/0 | M/F1/3  M/F | MJF ‘ M/F2/3 | M/F M/F
b L | | ‘ !
PHARYNGIT | NON GASTRITIS GERD | PAIN ALLERGIC \ ACNE | ECZEMA
IS HEALING ' ABDOME | RHINITIS ROSACE
~ lwew I IR I S
1 0 2 1 | 2 0 2 | 2
I (R I | r | S
M/F 1/0 M/F M/F 1/1 M/F 1/0 | M/FO0/2 M/F [ M/F0/2 | M/F 0/2
E————— e VS —| |\ e ! | _— )
 TOTAL PATIENT | 31 I
MALE | 13 '
 FEMALE T 18-

CAMP DONE ON 07/03/2023 ATPALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS DONE



SARWANKHERA

' NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA oR

HEALTH CAMP REPORT OF VILLAGE,IQWHANPURWA KHANCHANDPUR \
|

{ MALIGNANCY DETECTED

DATE 16/03/2023

BRONCHITI | DERMATITIS | LM | DERMATITIS | SCABIES { 0A NAIL | CERVICAL
S CONTACT ATOPIC BED l SPONDYLITIS
| INFECT |
} = - + | — 1
7 2 0 | 1 0 4 0 0 |
t o = f—— . =P — —— =
| M/F 5/2 M/F 1/1 M/F " Mm/FoO/1 M/F M/F2/2 | M/F M/F (
+ .
' LOWER csom CONJUNCTIVI | CRACK HEEL | FEVER | TONSILI | DENTAL PAIN |
' BACK PAIN TIS COMMON | TIS |
B coLD | r
0 0 1 0 4 0 0o 0 |
. MJF M/F M/F 0/1 M/F M/F 2/2 M/FE | M/F | MJF
| PHARYNGIT | GERD FUC uTl " PAIN ALLERGIC | ACNE f ECZEMA ‘
13 TRAUMA ABDOME | RHINITIS ROSACE
l SR | N R | A . l
1 1 2 1 0 0 ’ 0 1
M/F 0/1 | M/F1/0 M/F 1/1 M/F 1/0 M/F M/F M/F M/F 1/0
TOTAL PATIENT | 25
MALE 14
FEMALE 1 |

CAMP DONE ON 16/03/2023 AT CHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 25 PT WERE SEEN,PBS FOR MP FOR 4 PERSON WERE DONE. RBS OF 4

PERSONS DONE




~ HEALTH CAMP REPORT OF VILLAGE)§§DAVPURWA KHANCHANDPUR |

SARWANKHERA l
NOTE DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR J
MALIGNANCY DETECTED
[
| | .~ DATE:25/03/2023 o |
' BRONCHITI | DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL CERVICAL
S CONTACT ATOPIC BED SPONDYLITIS
| | INFECT |
5 2 1 3 0 2 0o | 0
' M/F 2/3 M/F1/1 | M/F1/0 | M/F2/1 M/E | M/F 1/1 M/F T MJF
' LOWER CSOM CONJUNCTIVI | CRACK HEEL | FEVER ' TONSILI | DENTAL PAIN
BACK PAIN TIS COMMON | Tis
_ i lcoo | |
[ 8 4 1 0 3 4 0 0
| l ‘
I - = | = = = = =1
. M/F 1/7 M/F 1/3 M/F1/0 | M/F M/FO/3 | M/F1/3 M/F M/F
' PHARYNGIT | GERD | FUC “Tun [PAN | ALLERGIC | ACNE | ECZEMA
IS | SUPBURN ABDOME | RHINITIS ROSACE |
| ; | _ N | A ’
0 2 | 1 1 0 0 1 i 4
M/F M/F 1/1 M/FO/1 | M/F 1/0 M/F - M/F M/F 0/1  M/F1/3 1
TOTAL PATIENT a2
 MALE - 48 @
FEMALE R 28 |

CAMP DONE ON 25/03/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 42 PT WERE SEEN,PBS FOR MP FOR 3 PERSON WERE DONE. RBS OF §

PERSONS WERE DONE



HEALTH CAMP REPORT OF VILLAGE :
SARWANK

PURWA,KHANCHANDPUR |

OTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR |
JALIGNANCY DETECTED -
DATE :07/04/2023

"NAIL | CERVICAL

T MALE | 18 l
" FEMALE E— ) 4\

CAMP DONE ON 07/04/2023 AT PALANPURWA K

RONCHITI | DERMATITIS j LM DERMATITIS‘( SCABIES OA |
CONTACT | ATOPIC BED SPONDYLITIS
| ‘ | INFECT
3 4 | 0 | 0 0 ' 4 0o 1
JW/F 2/1 M/F3/1 | M/F M/F ‘ T M/F2/2 | M/F | M/FO/1
. _— SRR - . | = — e — R I
OWER | csom CONJUNCTIVI | CRACK HEEL | FEVER TONSILI | DENTAL PAIN
JACK PAIN TS | COMMON TIS
- | - coo
0 0 I 8 1 0 6 0o | 1
k | | o e
M/F M/F | M/F4/a | M/F M/F 4/2 M/F | M/F1/0
|
PHARYNGIT | GERD | FUC ~ [um PAIN ALLERGIC ACNE | ECZEMA
| SUPBURN ABDOME | RHINITIS ROSACE |
B l B N A |
0 1 } 0 0 0 BN 3
- B | e | I , | .
M/F M/EO/T | M/F | M/ mfF o [WFoiL] M/F 21
B s 1 e B /| 1 O | d =
" TOTAL PATIENT 35

HANCHANDPUR ALONG WITH PHARMACIST MR

SANDEEP KUMAR ,TOTAL 35 PT WERE SEEN,PBS FOR MP FOR 3 PERSON WERE DONE. RBS OF 1

PERSONS WERE DONE



HEALTH CAMP REPORT OF VILLAGE cHRhANPURWA,KHANCHANDPUR

SARWANKHERA
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
DATE :22/04/2023
BRONCHITI | DERMATITIS | LM CELLULITIS | SCABIES OA NON CERVICAL
S CONTACT HEALIN | SPONDYLITIS
G
ULCER

3 4 2 1 1 2 1 1
M/F 3/0 M/F 2/2 M/F2/1 M/F 0/1 M/F1/0 | M/F1/1 | MJF 0/1 M/F 1/0
LOWER csom CONJUNCTIVI | CRACK HEEL | FEVER T2DM | GI INFECTION
BACK PAIN TIS COMMON

coLD
2 0 1 0 2 3 " 2 1
M/F 0/2 M/F M/F 1/0 M/F M/F 2/0 M/F0/3 M/F 2/0 M/F1/0
PHARYNGIT | GERD FUC uTl PAIN ALLERGIC ACNE ECZEMA
IS SUP BURN ABDOME | RHINITIS ROSACE
N A

1 3 0 0 0 0 0 2

} M/F 1/0 M/F 2/1 M/F M/F M/F M/F M/F M/F 2/0
TOTAL PATIENT 32 '
| MALE 21 : "
FEMALE 11

CAMP DONE ON 22/04/2023 AT CHAUHANPURWA KHAN

CHANDPUR ALONG WITH PHARMACIST MR

SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN,PBS FOR MP FOR 2 PERSON WERE DONE. RBS OF 2
PERSONS WERE DONE I

(11




| HEALTH CAMP REPORT OF VILLAGE 12%8/PURWA, KHANCHANDPUR
| SARWANKHERA ]
+ NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
DATE :30/04/2023
| BRONCHITI | DERMATITIS | Lw DERMATITIS | MIGRAI OA NAIL CERVICAL
S CONTACT ATOPIC | N BED SPONDYLITIS
INFECT
| 3 5 2 0 1 3 0 0
- M/F 3/0 M/F 3/2 M/F 2/0 M/F M/F1/0 | M/F 1/2 M/F M/F
LOWER CSOM CONJUNCTIVI | CRACK HEEL | FEVER TONSILI | DENTAL PAIN
BACK PAIN TIS COMMON | TIS
coLD
G 3 3 0 0 3 i 0 0
:
. M/F2/3 M/F 2/1 M/F 2/1 M/F M/F M/F 1/2 M/F M/F
"PHARYNGIT | GERD ORALULCER | Gl PAIN ALLERGIC ACNE | ECZEMA
IS INFECTION | ABDOME | RHINITIS ROSACE
| N : A
i 0 2 3 1 1 0 2 0
; M/F M/F 1/1 M/F 2/1 M/FO/1 | M/Fo/1 M/F M/F 0/2 M/F
| TOTAL PATIENT 37
MALE 20
FEMALE 17 ]

CAMP DONE ON 07/04/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 37 PT WERE SEEN,. RBS OF 5 PERSONS WERE DONE




HEALTH CAMP REPORT OF VILLAGE P*MURWA,KHANCHANDPUR T

SARWANKHERA
JOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
VIALIGNANCY DETECTED
DATE :07/05/2023
RONCHITI | DERMATITIS | LM DERMATITIS | SCABIES | OA NAIL CERVICAL
| CONTACT ATOPIC BED SPONDYLITIS
INFECT
4 7 3 0 1 4 0 2
VI/F 1/3 M/F 2/5 M/F 1/2 M/F M/F0/1 M/F 3/1 M/F M/F 0/2
OWER CSOM CONJUNCTIVI | ORAL ULCER | FEVER T2DM | DENTAL PAIN
3ACK PAIN TIS COMMON
CoLD
2 1 3 1 1 0 1 2
M/F 0/2 M/F 1/0 M/F 3/0 M/FO0/1 | M/F1/0 M/F M/F1/0 | M/FO0/2
>HARYNGIT | GERD CALF PAIN Gl PAIN ALLERGIC | ACNE | ECZEMA
s INFECTION | ABDOME | RHINITIS ROSACE
N A
0 1 1 1 1 0 3 1
M/F M/F 1/0 M/F 0/1 M/F1/0 | M/FO/1 M/F M/F1/2 | M/F 0/1
TOTAL PATIENT 40 '
MALE 16
FEMALE 24

CAMP DONE ON 07/05/2023 AT PALANPURWA KHANCHANDPUR ;\LONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL40 PT WERE SEEN,PBS FOR MP FOR 1 PERSON WERE DONE. RBS OF 3

PERSONS WERE DONE




SARWANKHERA

HEALTH CAMP REPORT OF VILLAGE tRA%ANPURWA, KHANCHANDPUR ]

NOTE:DURING SCREENING /HEALTH C

AMP NO POSITVIE CASE OF CARCINOMA OR

|

MALIGNANCY DETECTED
DATE :14/05/2023
BRONCHITI | DERMATITIS | URTI DERMATITIS | T2DM OA NAIL | CERVICAL
s CONTACT ATOPIC BED SPONDYLITIS
INFECT (

8 2 1 0 1 5 0 | 1]
M/F 6/2 M/F 2/0 M/F 0/1 M/F M/FO/1 | M/F 1/a M/F f M/F 1/oj|
LOWER COPD CONJUNCTIVI | SINUSITIS | FEVER TONSILI | GI INFECTION
BACK PAIN TIS COMMON | TIS J

coLD ;

3 2 3 1 2 1 o | 1 —]

l J

M/F 1/2 M/F 2/2 M/F 2/1 M/F1/0  M/F1/1 | M/F1/0 M/F ' M/F 0/1 1
] | |

PHARYNGIT | GERD FUC uTl PAIN ALLERGIC [ ACNE | ECZEMA 7
I SUP BURN ABDOME | RHINITIS ROSACE |

N A | )

0 1 0 1 1 0 ’ 0 ; 3 j

|

M/F M/F 0/1 M/F M/F 0/1 ’ M/Fo/1 M/F { M/F ] M/F 2/1 |

TOTAL PATIENT 37 j
MALE 19 ﬁl
B FEMALE 18 T

CAMP DONE ON 14/05/2023 ATCHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 37 PT WERE SEEN,PBS FOR MP FOR 2 PERSON WERE DONE. RBS OF 2

PERSONS WERE DONE



HEALTH CAMP REPORT OF VILLAGE1MVPURWA,KHANCHANDPUR
SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINO
MALIGNANCY DETECTED

MA OR

DATE :21/05/2023

BRONCHITI | DERMATITIS | URTI DERMATITIS | DENTAL OA NAIL CERVICAL
S CONTACT ATOPIC PAIN BED SPONDYLITIS
INFECT
1 3 1 0 3 2 1 1
M/F 1/0 M/F1/2 M/F 0/1 M/F M/F 3/0 M/F 2/0 M/F1/0 M/F1/0
LOWER LM CONJUNCTIVI | CALFPAIN | FEVER CSOM TONSILI | GI INFECTION
BACK PAIN TIS TIS
5 1 1 1 1 2 0 1
M/F1/4 M/F 1/0 M/F0/1 M/F1/0 M/F 1/0 M/F 2/0 M/F M/F 0/1
PHARYNGIT | GERD CRACK HEEL | UTI PAIN ALLERGIC ACNE ECZEMA
IS ABDOME | RHINITIS ROSACE
N A
1 5 1 1 1 0 2 5
M/F 1/0 M/F 3/2 M/F 1/0 M/F 0/1 M/F0/1 M/F M/F 0/2 M/F 2/3
TOTAL PATIENT 40
MALE 22
FEMALE 18

CAMP DONE ON 21/05/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 40 PT WERE SEEN,PBS FOR MP FOR 1 PERSON WERE DONE. RBS OF 1

PERSONS WAS DONE



-

B

SARWANKHERA

HEALTH CAMP REPORT OF VILLAGli 2’5BQNPURWA,KHANCHANDPUR

' NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
DATE :03/06/2023
BRONCHITI | DERMATITIS | COMMON DERMATITIS | SCABIES | OA GASTRI | CERVICAL
s CONTACT | COLD ATOPIC TIS SPONDYLITIS
3 3 3 4 1 3 1 1
M/F 2/1 M/F 2/1 M/F 3/0 M/F2/2 | M/F1/0 | M/F1/2 |M/FO/1| M/F1/0
LOWER LM CONJUNCTIVI | MIGRAINE | FEVER Csom ORAL | GIINFECTION
BACK PAIN TIS ULCER
3 2 2 1 1 2 1 1
M/F 1/2 M/F 0/2 M/F 1/1 M/F1/0 | M/FO/1 | M/F1/1 | M/FO/1 M/F 1/0
PHARYNGIT | GERD CRACK HEEL | UTI PAIN ALLERGIC | ACNE | ECZEMA
IS ABDOME | RHINITIS ROSACE
N A
0 2 1 1 0 0 2 1
M/F M/F1/1 M/F 0/1 M/F 0/1 M/F M/F M/FO/2 | M/F 1/0
TOTAL PATIENT 39
MALE 19
FEMALE 20

CAMP DONE ON 03/06/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 39 PT WERE SEEN,PBS FOR MP DONE OF ONE PT NEGATIVE ,RBS OF ONE PT




HEALTH CAMP REPORT OF VILLAGE I(Ij:z? ANDPUR,KHANCHANDPUR
SARWAN

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
DATE:21/06/2023

BRONCHITI | DERMATITIS | SCROTAL DERMATITIS | DENTAL OA FROZEN | T2DM
S CONTACT SWELLING ATOPIC PAIN SHOUL
DER
5 4 1 1 0 4 1 1
M/F 3/2 M/F3/1 M/F 1/0 M/F 1/0 M/F M/F 3/1 M/F 1/0 M/F 0/1
LOWER LM CONJUNCTIVI | CALFPAIN | FEVER CcsomM TONSILI | GI INFECTION
BACK PAIN TIS TIS
2 0 4 0 2 0 0 0
- M/F 0/2 M/F M/F1/3 M/F M/F1/1 M/F M/F M/F
PHARYNGIT | GERD CRACK HEEL uTl PAIN ALLERGIC ACNE ECZEMA
IS ABDOME | RHINITIS ROSACE
N A
0 3 0 0 0 0 2
M/F M/F 3/0 M/F M/F M/F M/F M/F M/F 2/0
TOTAL PATIENT 30
MALE 19
FEMALE 11

CAMP DONE ON 21/06/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 430 PT WERE SEEN,PBS FOR MP FOR 2 PERSON WERE DONE. RBS OF 2

PERSONS WAS DONE



HEALTH CAMP REPORT OF VILLAGE

MPURWA,KHANCHANDPUR

SARWAN
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED
DATE :30/06/2023
BRONCHITI | DERMATITIS | UTI BOILS DENTAL | OA NAIL ORAL ULCER
s CONTACT PAIN BED
INFECT
2 2 1 1 1 2 1 1
M/F 2/0 M/F1/1 M/F 1/0 M/F1/0 | M/F1/0 | M/F2/0 | M/FO/1 M/F 0/1
LOWER LM CONJUNCTIVI | CALFPAIN | FEVER CSOM TONSILI | GASTRITIS
BACK PAIN TIS TIS
3 2 0 0 1 0 3
M/F 2/1 M/F 1/1 M/F M/F M/F 0/1 M/F M/F 1/2
PHARYNGIT CRACK HEEL | SCABIES PAIN ALLERGIC ACNE | ECZEMA
IS ABDOME | RHINITIS ROSACE
N A
L 0 2 0 2 2 0 2 3
M/F M/F 0/2 M/E M/F0/2 | M/FO/2 M/F M/FO/2 | M/F 2/1
TOTAL PATIENT 31
MALE 14
FEMALE 17

CAMP DONE ON 21/05/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE



HEALTH CAMP REPORT OF VILLAGE

1

URWA,KHANCHANDPUR

|

. SARWAN - |
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
VIALIGNANCY DETECTED
DATE :09/07/2023 B ‘
SRONCHITI | DERMATITIS | URTI DERMATITIS | GASTRITI | OA NAIL | CERVICAL '
3 CONTACT ATOPIC |S BED SPONDYLITIS
INFECT -
1 1 0 1 1 3 0 1 _1
M/F 1/0 M/F 0/1 M/F M/F1/0 | M/FO/1 | M/F 2/01 M/F | M/F1/0 I
| OWER LM CONJUNCTIVI | CALFPAIN | FEVER “CSOM | TONSILI | COMMON
BACK PAIN TIS TS cop
2 3 a4 0 0 2 0 5
- [ I —
M/F 0/2 M/F 1/2 M/F 2/2 M/F M/F M/F 2/0 M/F M/F 4/1
|
PHARYNGIT | GERD SCABIES uTl PAIN ALLERGIC | ACNE | ECZEMA
N ABDOME | RHINITIS ROSACE
N A |
0 2 1 1 1 0 1 3
M/F M/F1/1 | M/F1/0 M/F1/0 | M/Fo/1 M/F M/F1/0 | M/F 2/1

TOTAL PATIENT 33
MALE 20
FEMALE 13

CAMP DONE ON 09/07/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 33 PT WERE SEEN, RBS OF 2 PERSONS WAS DONE



HEALTH CAMP REPORT OF VILLA

VPURWA,KHANCHANDPUR |

SARWﬂ%A

= —
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MALIGNANCY DETECTED
| DATE :20/07/2023 |
| BRONCHITI | DERMATITIS | SCABIES DERMATITIS | DENTAL | OA NAIL CERVICAL
s CONTACT ATOPIC | PAIN BED SPONDYLITIS
| INFECT
1 T a ; 2 1 0 2 Lo 1
'M/F1/0 | M/F2/2 | M/FO/2 M/F 1/0 M/F M/F 2/0 | M/F M/F 1/0
LOWER v CONJUNCTIVI | CALFPAIN | FEVER CSOM TONSILI | GASTRITIS
BACK PAIN | TIS IS
| 2 y 0 4 0 0 2 0 2
| | .
" M/F2/0 M/F M/F 3/1 M/F M/F M/F 1/1 M/F M/F 2/0
— ‘ —
| PHARYNGIT | GERD CRACK HEEL | UTI PAIN ALLERGIC | ACNE | ECZEMA
l1s ABDOME | RHINITIS ROSACE
‘ N A
0 \ 2 0 0 2 0 2 3
)
M/F M/F1/1 M/F M/F M/F1/1 M/F | M/F0/2 M/F 2/1
TOTAL PATIENT 30
MALE 19
‘ FEMALE 11
L

CAMP DONE ON 20/07/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 30 PT WERE SEEN,. RBS OF 1 PERSONS WAS DONE



HEALTH CAMP REPORT OF VILLAGE C
SARWAN

WPURWA,KHANCH—ANDPUR *‘I
PR,

VOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR ‘

VIALIGNANCY DETECTED w
7 ~ DATE:29/07/2023 |
SRONCHITI | DERMATITIS | URTI DERMATITIS | T2DM OA NAIL CERVICAL
3 CONTACT ATOPIC BED | SPONDYLITIS
INFECT -
0 0 0 0 0 3 1 0
VI/F M/F M/F M/F M/F M/F 1/2 M/F 1/0 M/F
| OWER ™ CONJUNCTIVI | SINUSITIS | FEVER COMMON | TONSILI | CSOM
BACK PAIN Tis coLD TIS
2 1 13 0 0 0 0 1
M/F1/1 M/F1/0 M/F 9/4 M/F M/F M/F M/F M/F 0/1
PHARYNGIT | GERD FUC uTl PAIN ALLERGIC ACNE ECZEMA
IS SUP BURN ABDOM | RHINITIS ROSACE
EN A
0 2 0 0 1 0 4 4
M/F M/F 2/0 M/F M/F M/F0/1 M/F M/F 0/4 M/F 3/1 |
TOTAL PATIENT 32
MALE 20
’ FEMALE 12

CAMP DONE ON 29/07/2023 ATCHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR

SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN.RBS OF 3 PERSONS WERE DONE



HEALTH CAMP REPORT OF VILLAG mPWNCHANDPUR ]
) SARWA

NOTE:DURlNG SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MAUGNANCY DETECTED

DATE:11/08/2023

BRONCHITI | DERMATITIS | URTI DERMATITIS | DENTAL 0A { NAIL CERVICAL
S CONTACT ATOPIC | PAIN BED SPONDYLITIS
INFECT
| a4 2 0 2 3 1 0 0
' M/F 1/3 M/F 2/0 M/F M/F1/1 | M/F3/0 | M/F 1/0 M/F M/F |
LOWER Y CONJUNCTIVI | CALFPAIN | FEVER | CSOM TONSILI | COMMON I
| BACK PAIN TIS TIS | coLp |
| 3 0 11 0 0 2 0 2
M/F 2/1 M/F M/F5/6 M/F M/F M/F1/1 | M/F M/F 1/1
" PHARYNGIT | GERD CRACK HEEL | UTI PAIN ALLERGIC ACNE GASTRITIS
1S ABDOME | RHINITIS ROSACE
| N A I
| 0 2 0 0 0 0 1 2
M/FO M/F 2/0 J M/F M/F M/F M/F M/F 0/1 M/F 1/1
TOTAL PATIENT 32
MALE 17
FEMALE 15

CAMP DONE ON 11/08/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN,. RBS OF 1 PERSONS WAS DONE



HEALTH CAMP REPORT OF VILLAGE

{&D URWA,KHANCHANDPUR

SARWAN .
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
VIALIGNANCY DETECTED
DATE :21/08/2023 |
BRONCHITI | DERMATITIS | SCABIES DERMATITIS | DENTAL | OA NAIL CERVICAL
S CONTACT ATOPIC | PAIN BED SPONDYLITIS
INFECT
1 2 | 1 3 0 a 1 3
M/FO/1 | M/FO/2 | M/F1/0 M/F1/2 M/F | M/F3/1 | M/F1/0|  M/F1/0
LOWER LM CONJUNCTIVI | CALFPAIN | FEVER csom TONSILI | COMMON
BACK PAIN IS TIs | cowp |
2 2 5 1 0 2 o | 0
\

M/F 2/0 M/F 2/0 M/F 2/3 M/F 1/0 M/F M/F 2/0 M/F M/F ‘
PHARYNGIT | GERD CRACK HEEL | UTI PAIN ALLERGIC ACNE | GASTRITIS |
IS ABDOME | RHINITIS ROSACE

N A
[ 2 1 1 2 0 3 1
M/FO ] M/F1/1 M/F0/1 M/F1/0 | M/F1/1 M/F M/F1/2 | M/F 1/0
TOTAL PATIENT 35
MALE 21
FEMALE 14

CAMP DONE ON 21/08/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR

SANDEEP KUMAR ,TOTAL 35 PT WERE SEEN,. RBS OF 4 PERSONS WAS DONE



HEALTH CAMP REPORT OF VILLAGE CHAWHANPURWA,KHANCHANDPUR

sanwANk 264

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF 'CARCINOMA OR
MALIGNANCY DETECTED

DATE:31/08/2023

'BRONCHITI | DERMATITIS | FROZEN DERMATITIS | SCABIES OA | NAIL CERVICAL
S CONTACT SHOULDER ATOPIC BED SPONDYLITIS
INFECT | -
1 5 1 3 1 5 1 [ o
‘M/F 1/0 M/F2/3 M/F 1/0 M/F2/1 | M/FO/1 | M/F 3/2 | M/FO/1 M/F
LOWER ™M CONJUNCTIVI | CALFPAIN | FEVER csom TONSILI | COMMON
BACK PAIN IS ‘ is coLD
3 1 1 1 0 1 0 1
= = - - . _g_ — =
M/F 2/1 M/F 0/1 M/F 1/0 M/F 1/0 M/F M/F 1/0 M/F ‘ M/F 1/0
PHARYNGIT | GERD CRACK HEEL | FUC PAIN ALLERGIC ACNE POLYARTHRIT |
IS TRAUMA ABDOME | RHINITIS ROSACE | IS
= B N Y.
2 2 ‘ 1 1 2 0 ‘ 1| 1
M/F1/1 | M/F2/0 1 M/FO/1 | M/F1/0 | M/F0/2 M/F M/FO/1 M/FO/1
4 ‘ /3
| TOTALPATIENT | 35 1
MALE 19 - T

L
|' "~ FEMALE 16

CAMP DONE ON 31/08/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 35 PT WERE SEEN,. RBS OF 3 PERSONS WAS DONE




'HEALTH CAMP REPORT OF VILLAGE CHAWHANPURWA,KHANCHANDPUR

SARWA|1<

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MALIGNANCY DETECTED
DATE :13/09/2023

BRONCHITI | DERMATITIS URTI DERMATITIS | DENTAL | OA
s CONTACT ATOPIC | PAIN
0 | 2 ' 0 ' 2 o0 2
M/F M/F 2/0 M| M/FY1 | MF | M/F2/0
LOWER LM ~ CONJUNCTIVI | CALFPAIN | FEVER  CSOM
BACK PAIN | TIS _ _
3 1 3 0 2 2
M/F2/1  M/F1/0 M/FO/3 | M/F M/FO/2 | M/F2/0
PHARYNGIT | GERD ;AéﬁAle HEEL | uTl | PAIN | ALLERGIC
I - ABDOME | RHINITIS
< +- ‘ + N +
3 2 0 0 3 0
wEsfo | m/F2/0 | M| MF ['m/Eo/3 | MfF
TOTALPATIENT | 32
MALE 19
FEMALE | 13

M/E1/1

NAIL CERVICAL
BED SPONDYLITIS
INFECT
T 0
Im/Fo/1 M/F
TONSILI | COMMON
TIS - coLo
0 1
M/F M/F 1/0
"ACNE | GASTRITIS
ROSACE
A
2 3
M/F 2/1

CAMP DONE ON 13/09/2023 AT CHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE. PBS FOR

NEGATIVE

MP OF 2 PT ALL



HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR

e WORY
NOTE:DURING SCREENING /HEALTH CAMP |E CASE OF CARCINOMA OR
MALIGNANCY DETECTED

DATE:25/09/2023

BRONCHITI | DERMATITIS = SCABIES DERMATITIS DENTAL  OA NAIL CERVICAL
3 CONTACT ATOPIC  PAIN BED SPONDYLITIS
INFECT
0 3 1 ' 3 0o 3 0 1
M/F M/F 1/2 M/F 0/1 M/F 0/3 M/F M/F 2/1 M/E M/F 0/1
LOWER mm " CONJUNCTIVI | CALFPAIN | FEVER CsOM | TONSILI COMMON
BACK PAIN TS s coLo
3 2 4 0 0 1 0 0
M/F2/1 M/F0/2 M/F3/1 M/E M/E M/F 1/0 M/F M/E
PHARYNGIT = GERD " CRACK HEEL  UTI "pAIN | ALLERGIC ACNE  GASTRITIS
s ABDOME RHINITIS ROSACE
N A
2 2 0 0 2 0 a 0
M/F 1/1 M/F 2/0 M/F M/E | M/FO/2 M/F M/F 1/3 M/F
TOTAL PATIENT T3
MALE [ 13
FEMALE [ 18

CAMP DONE ON 25/09/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR

SANDEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE



" HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR

SARW

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MALIGNANCY DETECTED
DATE :12/10/2023

BRONCHITI | DERMATITIS | BOILS DERMATITIS | DENTAL ~ OA
s CONTACT ATOPIC | PAIN
3 2 | 1 | 0 E 6
M/F 1/2 M/E0/2 | M/FO/1 | M/F " M/FO/1 M/F 0/6
LOWER | LM CONJUNCTIVI  CALFPAIN  FEVER csoM
BACK PAIN IS ‘ .
5 0 5 0 2 1
| | - - 4 4 4
M/F 1/4 M/F M/F 2/3 M/F M/F1/1 | M/FO/1
PHARYNGIT | GERD " CRACKHEEL | UTI "PAIN | ALLERGIC
1S ABDOME  RHINITIS
- — - + - — N — +
0 [ 3 0 0 0 0
m/Fo | wmFy3 | MF | MEF Tome L MfF
TOTAL PATIENT | 35
MALE [ 09
FEMALE [ 26

NAIL
BED

INFECT

0
M/F

" TONSILI

TIS
0

M/F

| ACNE

ROSACE
A
0

M/F

CERVICAL
SPONDYLITIS

0
M/F

" COMMON
_coLo

5

M/F3/2

T GASTRITIS

1

M/F 0/1

CAMP DONE ON 12/10/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 35 PT WERE SEEN,. PBS FOR MP OF 2 PERSONS WAS DONE ALL NEGATIVE



HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR

SAR

NOTE:DURING SCREENING /HEALTH CAM
MALIGNANCY DETECTED

BRONCHITI  DERMATITIS | SCABIES

s CONTACT
2 [ 2
M/F 11 M/F1/1
LOWER tm
| BACK PAIN |
5 1
M/F 2/3 M/F 1/0

PHARYNGIT | GERD
1S

1 [ a

M/F1/0 | M/F2/2

TOTAL PATIENT

MALE
 FEMALE

1
M/F0/1

TIS
3

M/F 3/0

| CRACK HEEL

M/F

ATOPIC

3
M/F 3/0

| CONJUNCTIVI  CALF PAIN

1

M/F 0/1

um

1

M/F 0/1

PAIN

M/F1/2

0
M/F

| FEVER

3

PAIN

OA

2
M/F 2/0
csom

M/F

" ALLERGIC

ABDOME  RHINITIS

N

0

M/F

0

M/F

NAIL
BED
INFECT

0
M/F

TONSILI
s
0

M/F

" ACNE

ROSACE

A

2

" m/E0/2

MWE CASE OF CARCINOMA OR

DATE:12/10/2023
DERMATITIS | DENTAL

CERVICAL
SPONDYLITIS

0
M/F
COMMON

_coLp

5

M/F2/3

" GASTRITIS

M/F

CAMP DONE ON 12/10/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 36 PT WERE SEEN,.PBS FOR MP OF 3 PERSONS WAS DONE,ALL NEGATIVE
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Ref. No: 2630} quc?ﬂ—- [YS /?/’?f Date: fr::/[c/w‘)__?
/
/' To,
£ The District Magistrate,
Kanpur Dehat.

Subject: arding the directions passed in OA No. 200/2014 *
f India) and OA No. 985/2019 (In Re: Water Pollution by T . :
Jajmau, Kanpur, Uttar Pradesh) with 986/2019 (In Re: Water Pollution at
Rania, Kanpur Dehat & Rakhi Mandi, Kanpur ar, Uttar Pradesh) b
Hon'ble National Green Tribunal, N lhi for collecting/recovering the

Environmental Compensation.
Sir,

Respectfully it is to inform you that vide its order dated 07.08.2019 (uploaded on
22.08.2019) the Hon'ble National Green Tribunal has passed the direction in OA No.200/2014
(M. C. Mehta vs. Union of India). The relevant portion of the direction is as follows —"......
Other directions including displaying water quality data in public domain and at prominent
places, development of bio-diversity parks, prohibition of river bed mining, remediation of
chromium dumpsites in Uttar Pradesh, collection of compensation from violators and

i
‘b S involvement of society including religious, charitable, social and educational institutions for 1
///T)reventing and remedying pollution of River Ganga...... " !
| % Order dated 15.11.2019 in OA No. 985/2019 (In Re: Water Pollution by Tanneries at
_Jajmau, Kanpur, Uttar Pradesh) with 986/2019 (In Re: Water Pollution at Rania, Kanpur Dehat

& Rakhi Mandi, Kanpur Nagar, Uttar Pradesh) the Hon'ble National Green Tribunal has
€d a direction for the "Collection of Environmental Compensation from the Basic Chrome

/ﬂ A/gulphate Industries who had dumped their Hazardous Waste at Village — Khanchandpur,
ania".

)

\-’J/) M, b Furthermore vide its order dated 16.05.2023 in OA No. 985/2019 with 986/2019, the
Hon'ble NGT has revised the amount of Environmental Compensation imposed by UPPCB, j
considering the appeal filed by industries vide order dated 05.12.2022, 15.12.2022 & |

16.01.2023 in Appeal Nos. 14, 15, 16, 17 and 18 of 2020, ;'

CERTIFICATE OF RECOVERY !
[} 0 { 4 } i ' \
The sum of Rs. 13,69,56,375.00/- (Rupees Thirteen Crore Sixty Nine Lacs Fifty Six
Thousand Three Hundred Seventy Five only) is payable in account of Environment
Compensation from M/s Rukmani Chemicals Pvt. Ltd., Rania, Kanpur Dehat.

(¥ scanned with OKEN Scanner
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1. Shri K K Jain, 102, Shivalik Samriddhi Apartment, Pandu Nagar, Kanpur Nagar-
208002

You are hereby requested to recover the same and deposit it into the account of the
U.P. Pollution Control Board's Account No. 701502010002104, IFSC Code-
UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow, credit to his
bill amount. The cost of the proceedings if any shall be recovered in addition.

1) Amount to be recovered - Rs. 13,69,56,375.00
2) Cost of the Proceedings - Rs. 1,36,95,637.50
3) Total Amount (1 +2) - Rs. 15,06,52,012.50
The amount recovered shall be credited to the Account No. 701502010002104, IFSC
Code- UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow of the

U.P. Pollution Control Board, Lucknow.
Issue a Recovery Certificate with the approval of the competent authority.

Yours Faithfully

Regional Officer
CC:-
1. Member Secretary, U.P. Pollution Control Board, TC-12 V, Vibhuti Khand,

Gomati Nagar, Lucknow- 226010
2. Chief Environment Officer (Circle-2), U.P. Pollution Control Board, TC-12 V,

Vibhuti Khand, Gomati Nagar, Lucknow-226010
LB/ADM (F/R), Kanpur Dehat- 209101

Regionél Officer

(¥ scanned with OKEN Scanner
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— SEIRIEYRIE O 1h. u &
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’%%k;"gﬁ 280, THIOUH0—19, XfYal, BTG A&~ 209304 %"ﬂ Liiestyle for,
Ref.No: 2.& 875/ &—¢ /wzg Date:  [of/o /{)ﬂf
To,

The District Magistrate,
Kanpur Dehat.
Subject: Regarding the directions passed in OA No. 200/2014 (M. C. Mehta vs. Union

of India) and OA No. 985/2019 (In Re: Water Pollution by Tanneries at
Jajmau, Kanpur. Uttar Pradesh) with 986/2019 (In Re: Water Pollution at

ania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh) by
Hon'ble National Green Tribunal. New Delhi for collecting/recovering the
Environmental Compensation.

Sir,

Respectfully it is to inform you that vide its order dated 07.08.2019 (uploaded on
22.08.2019) the Hon'ble National Green Tribunal has passed the direction in OA No.
200/2014 (M. C. Mehta vs. Union of India). The relevant portion of the direction is as
follows — "...... Other directions including displaying water quality data in public domain

t_fl/and at prominent places, development of bio-diversity parks, prohibition of river bed

K

mining, remediation of chromium dumpsites in Uttar Pradesh, collection of compensation
from violators and involvement of society including religious, charitable, social and

_—"  educational institutions for preventing and remedying pollution of River Ganga......".

gl

/;9 has passed a direction for the "Collection of Environmental Compensation from the Basic

o

Order dated 15.11.2019 in OA No. 985/2019 (In Re: Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh) with 986/2019 (In Re: Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh) the Hon'ble National Green Tribunal

Chrome Sulphate Industries who had dumped their Hazardous Waste at Village —
Khanchandpur, Rania".

Furthermore vide its order dated 16.05.2023 in OA No. 985/2019 with 986/2019, the
Hon'ble NGT has revised the amount of Environmental Compensation imposed by UPPCB,
considering the appeal filed by industries vide order dated 05.12.2022, 15.12.2022 &

16.01.2023 in Appeal Nos. 14, 15, 16, 17 and 18 of 2020.

ERTIFEI E OF RECOVERY
The sum of Rs. 23,09,31,000.00/- (Rupees Twenty Three Crore Nine Lacs Thirty One
Thousand only) is payable in account of Environment Compensation from M/s Chandani
Chemicals Pvt, Ltd,, Khanchandpur, Rania, Kanpur Dehat.

(¥ scanned with OKEN Scanner
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The Name and Address of the Owners/ Directors of the concerned industry is as follows:
L. Shri Alakhnath Tiwari, 24 Y-1, Deoki Nagar, Yashoda Nagar, Kanpur Nagar- 208011
2. Shri Anil, 24 Y-1, Deoki Nagar, Yashoda Nagar, Kanpur Nagar- 208011
You are hereby requested to recover the same and deposit it into the account of the
U.P. Pollution Control Board's Account No. 701502010002104, IFSC Code-
UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow, credit to his
bill amount. The cost of the proceedings if any shall be recovered in addition.
1) Amount to be recovered - Rs. 23,09,31,000.00
2) Cost of the Proceedings - Rs. 23,09,31,00.00
3) Total Amount (1 +2) - Rs. 25,40,24,100.00
The amount recovered shall be credited to the Account No. 701502010002104, IFSC
Code- UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow of the

U.P. Pollution Control Board, Lucknow.
Issue a Recovery Certificate with the approval of the competent authority.

Yours Faithfully

/

Regional Officer
CC:-
1. Member Secretary, U.P. Pollution Control Board, TC-12 V, Vibhuti Khand,

Gomati Nagar, Lucknow- 226010
2. Chief Environment Officer (Circle-2), U.P. Pollution Control Board, TC-12 V,

Vibhuti Khand, Gomati Nagar, Lucknow-226010

3. ADM (F/R), Kanpur Dehat- 209101
o (F/R), Kanp

Regional Officer

(¥ scanned with OKEN Scanner
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The District Magistrate,
Kanpur Dehat.

Subject: Regarding the directions passed in OA No. 200/2014 / Vi ni
of India) and OA No. 985/2019 (In Re: Water Pollution by Tanneries at
ajmau. Kanpur ar Pradesh) wit 6, n Re: Water Pollution a
ania, K Dehat & Rakhi Mandi. Kanpur Nagar. Uttar Pradesh

Hon'ble National Green Tribunal, New Delhi for collecting/recovering the
Environmental Compensation.
Sir,

Respectfully it is to inform you that vide its order dated 07.08.2019 (uploaded
on 22.08.2019) the Hon'ble National Green Tribunal has passed the direction in OA No.
200/2014 (M. C. Mehta vs. Union of India). The relevant portion of the direction is as
follows — "...... Other directions including displaying water quality data in public domain |
and at prominent places, development of bio-diversity parks, prohibition of river bed {
mining, remediation of chromium dumpsites in Uttar Pradesh, collection of compensation f
from violators and involvement of society including religious, charitable, social and '
<9, educational institutions for preventing and remedying pollution of River Ganga...... l
\cb Order dated 15.11.2019 in OA No. 985/2019 (In Re: Water Pollution by Tanneries at 1
(/Qﬂr Jajmau, Kanpur, Uttar Pradesh) with 986/2019 (In Re: Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh) the Hon'ble National Green
Tribunal has passed a direction for the "Collection of Environmental Compensation from

the Basic Chrome Sulphate Industries who had dumped their Hazardous Waste at Village —
Khanchandpur, Rania".
U’L Furthermore vide its order dated 16.05.2023 in OA No. 985/2019 with 986/2019, the
Q/,N@\ Hon'ble NGT has revised the amount of Environmental Compensation imposed by
UPPCB, considering the appeal filed by industries vide order dated 05.12.2022,
15.12.2022 & 16.01.2023 in Appeal Nos. 14, 15, 16, 17 and 18 of 2020.

CERTIFICATE OF RECOVERY f
UNDER THE U.P. PUBLIC MONEY RECOVERY OF DUES (AMENDMENT) ACT 1972 t
|

The sum of Rs. 1,19,25,000.00/- (Rupees One Crore Ninteen Lacs Twenty Five
Thousand only) is payable in account of Environment Compensation from M/s Amiliha
Textiles & Chemicals Pvt Ltd, 23, Khanchandpur, Rania, Kanpur Dehat.

The Name and Address of the Owners/ Directors of the concerned industry is as follows:
1. Shri Keertiman Singh Raikwar (S/0 R.S. Raikwar), 6/31-C1, Parvati Bangla Road,

Rani Ghat, Kanpur Nagar- 208002

(¥ scanned with OKEN Scanner
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You are hereby requested to recover the same and deposit it into the account of the
UP. Pollution Control Board's Account No. 701502010002104, IFSC Code-
UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow, credit to his
bill amount. The cost of the proceedings if any shall be recovered in addition.

1) Amount to be recovered -  Rs. 1,19,25,000.00
2) Cost of the Proceedings - Rs. 1,19,25,00.00
3) Total Amount (1 +2) - Rs. 1,31,17,500.00
The amount recovered shall be credited to the Account No. 701502010002104, IFSC
Code- UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow of the
U.P. Pollution Control Board, Lucknow.
Issue a Recovery Certificate with the approval of the competent authority.

Yours Faithfully

e

Regional Officer
CC:-
1. Member Secretary, U.P. Pollution Control Board, TC-12 V, Vibhuti Khand,
Gomati Nagar, Lucknow- 226010
2. Chief Environment Officer (Circle-2), U.P. Pollution Control Board, TC-12 V,

Vibhuti Khand, Gomati Nagar, Lucknow-226010
CS/ADM (F/R), Kanpur Dehat- 209101
/

Regional Officer

(¥ scanned with OKEN Scanner
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To,
The District Magistrate,
, Kanpur Dchat.

Subject: Regarding the directions passed in OA No. 200/2014 (M. C. Mehta vs. Union
of India) and OA No. 985 /2019 (In Re: Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh) with 986/2019 (In_Re; Water Pollution at

Hon'ble National Green Tribunal, New Delhi for collecting/recovering the
Environmental Compensation.

Sir,

Respectfully it is to inform you that vide its order dated 07.08.2019 (uploaded on
22.08.2019) the Hon'ble National Green Tribunal has passed the direction in OA No.
200/2014 (M. C. Mehta vs. Union of India). The relevant portion of the direction is as
follows — "...... Other directions including displaying water quality data in public domain
and at prominent places, development of bio-diversity parks, prohibition of river bed
mining, remediation of chromium dumpsites in Uttar Pradesh, collection of compensation
from violators and involvement of society including religious, charitable, social and
educational institutions for preventing and remedying pollution of River Ganga...... -

\E Order dated 15.11.2019 in OA No. 985/2019 (In Re: Water Pollution by Tanneries at
C T@f Jajmau, Kanpur, Uttar Pradesh) with 986/2019 (In Re: Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh) the Hon'ble National Green

Tribynal has passed a direction for the "Collection of Environmental Compensation from
¢ Basic Chrome Sulphate Industries who had dumped their Hazardous Waste at Village —

//\Khanchandpur, Rania".

(V8
,%/2 1 M ’15 Furthermore vide its order dated 16.05.2023 in OA No. 985/2019 with 986/2019, the
¥

Hon'ble NGT has revised the amount of Environmental Compensation imposed by

UPPCB, considering the appeal filed by industries vide order dated 05.12.2022,
15.12.2022 & 16.01.2023 in Appeal Nos. 14, 15, 16, 17 and 18 of 2020.

CERTIFICATE OF RECOVERY
UNDER THE U.P. PUBLIC MONEY RECOVERY OF DUES (AMENDMENT) ACT 1972 !

The sum of Rs. 87,69,99,345.00/- (Rupees Eighty Seven Crore Sixty Nine Lacs Ninety-
Nine Thousand Three Hundred Fourty-Five only) is payable in account of Environment

Compensation from M/s Cerulean Chemicals Pvt. Ltd., Khanchandpur, Rania, Kanpur
Dehat,.

The Name and Address of the Owners/ Directors of the concerned industry is as follows:

(¥ scanned with OKEN Scanner
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1. Shri Dilip Awashti, 16 D, Shyam Nagar, Kanpur Nagar- 208013

2. Shri Ravindra Singh Raikwar, 6/3 1-C, Parvati Bangla Road, Rani Ghat, Kanpur
Nagar- 208002

g

You are hereby requested to recover the same and deposit it into the account of the
UP. Pollution Control Board's Account No. 701502010002104, IFSC Code-
UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow, credit to his
bill amount. The cost of the proceedings if any shall be recovered in addition.

1) Amount to be recovered - Rs. 87,69,99,345.00
2) Cost of the Proceedings - Rs. 8,76,99,934.50
3) Total Amount (1 +2) - Rs. 96,46,99,279.50

The amount recovered shall be credited to the Account No. 701502010002104, IFSC
Code- UBIN0570150, Union Bank of India, Vibhuti Khand, Gomati Nagar, Lucknow of the
U.P. Pollution Control Board, Lucknow.

Issue a Recovery Certificate with the approval of the competent authority.

Yours Faithfully

Regional Officer
CC:-
1. Member Secretary, U.P. Pollution Control Board, TC-12 V, Vibhuti Khand,
Gomati Nagar. Lucknow- 226010
2. Chief Environment Officer (Circle-2), U.P. Pollution Control Board, TC-12 V,
Vibhuti Khand, Gomati Nagar, Lucknow-226010

MDM (F/R), Kanpur Dehat- 209101 @M

i e
Regional Officer

(¥ scanned with OKEN Scanner
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Analysis Report of Irrigation Channel
(July 2023 to Oct 2023)

Annexure-13

BOD COD TSS Chromium Achieving
Date Colour pH (mg/l) (mg/l) (mg/1) (mg/1) Standard
03-07-23 40 7.57 66 180 72.0 1.87 YES
07-07-23 40 7.79 75 200 84.0 1.67 YES
10-07-23 40 7.71 69 220 76.0 1.84 YES
14-07-23 40 7.46 72 210 82.0 1.79 YES
17-07-23 40 7.65 66 190 78.0 1.86 YES
21-07-23 40 7.76 78 180 86.0 1.69 YES
24-07-23 40 7.78 75 200 86.4 1.78 YES
28-07-23 40 7.89 78 240 90.0 1.82 YES
31-07-23 40 8.11 72 190 87.2 1.66 YES
04-08-23 40 7.94 75 190 82.0 1.68 YES
07-08-23 40 7.79 81 180 84.0 1.86 YES
11-08-23 40 7.68 78 210 82.0 1.72 YES
14-08-23 40 7.92 66 210 76.0 1.64 YES
18-08-23 40 7.86 75 170 86.0 1.74 YES
21-08-23 40 7.50 78 230 84.0 1.75 YES
25-08-23 40 8.31 66 220 84.0 1.69 YES
28-08-23 40 7.98 78 190 89.0 1.76 YES
01-09-23 40 8.06 66 220 85.0 1.81 YES
05-09-23 40 7.98 72 220 82.0 1.78 YES
07-09-23 40 8.06 75 210 88.0 1.74 YES
11-09-23 40 8.09 78 190 81.0 1.76 YES
15-09-23 40 8.06 66 170 89.0 1.66 YES
18-09-23 40 8.04 69 200 85.0 1.69 YES
22-09-23 40 7.98 78 210 84.0 1.84 YES
25-09-23 40 7.86 84 220 92.0 1.86 YES
29-09-23 40 8.16 66 180 84.0 1.79 YES
03-10-23 40 7.89 72 190 78.0 1.68 YES
06-10-23 40 8.21 81 170 88.0 1.86 YES
09-10-23 40 8.16 84 180 78.0 1.82 YES
13-10-23 40 7.86 66 160 72.0 1.75 YES
16-10-23 40 7.84 78 180 84.0 1.79 YES
20-10-23 40 7.94 66 190 82.0 1.68 YES
25-10-23 40 7.86 72 170 76.0 1.76 YES
27-10-23 40 7.89 84 180 68.0 1.78 YES
30-10-23 40 7.92 84 180 68.0 1.69 YES
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Annexure-14

Environmental Compensation imposed against STP operators of

Jajmauu Kanpur

1 130 MLD STP, Jajmau, KRMPL 10,50,000 06.01.2023
2 6,37,500 01.02.2023
3 12,00,000 01.03.2023
4 3,75,000 10.03.2023
5 6,75,000 05.04.2023
6 7,87,500 18.04.2023
7 2,25,000 25.04.2023
8 4,12,500 03.05.2023
9 4,12,500 11.05.2023
10 6,37,500 30.05.2023
11 6,75,000 19.06.2023
12 3,37,500 19.07.2023
Total:- 74,25,000
1 43 MLD STP, Jajmau, KRMPL 10,50,000 06.01.2023
2 6,37,500 01.02.2023
3 12,00,000 01.03.2023
4 3,75,000 10.03.2023
5 6,75,000 05.04.2023
6 7,87,500 18.04.2023
7 2,25,000 25.04.2023
8 4,12,500 03.05.2023
9 4,12,500 11.05.2023
10 6,37,500 30.05.2023
11 6,75,000 19.06.2023
12 4,87,500 19.07.2023
Total:- 75,75,000
1 05 MLD STP, Jajmau, PM, GPCU, 3,50,000 06.01.2023
2 2,12,500 01.02.2023
3 4,00,000 01.03.2023
4 1,25,000 10.03.2023
5 2,25,000 05.04.2023
6 2,62,500 18.04.2023
7 75,000 25.04.2023
8 1,37,500 03.05.2023
9 1,37,500 11.05.2023
10 2,12,500 30.05.2023
11 2,25,000 19.06.2023
12 3,00,000 19.07.2023
13 87,500 20.07.2023
14 87,500 02.08.2023
15 2,25,000 16.08.2023
16 2,12,500 28.08.2023
17 1,75,000 11.09.2023
Total:- 34,50,000
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JAJMAU TANNERY EFFLUBNTJREATMENT ASSOCIATION
/ 20 MLD CETP PREMISES, (OPP to CLRI BUILDING), JAJIMAU, KANPUR-208010

Ref: JTETA/CETP/436/2023

To

The Executive Director-Technical,

National Mission For Clean Ganga (NMCG),

1% Floor, Major Dhyan Chand Stadium, India Gate,
New Delhi-110002

Ref:

Date: 20t Nov,2023

EoT-01- NMCG Letter dated 05* June 2021- granted upto 02 June 2022.

EoT-02-NMCG Letter dated 03 Aug 2022-granted upto 26t Dec 2022.

EoT-03-NMCG Letter dated 02 March 2023- granted upto 25% Oct 2023.

Meeting with TWIC with Wabag dated 06th Oct 2023-Compress the schedule of Completion.
WABAG Letter-10P152-JAJMAU-VATW-HO-327 dated 17t Oct 2023- Submission of Revised
EoT Schedule up to End of April 2024.

TWIC letter 571 dated 25.10.2023-Reg Extension of time.

G w N

o

Sub: - Implementation of 20 MLD Common Effluent Treatment Plant (CETP) Project up to
tertiary treatment for Jajmau Leather Cluster, Kanpur -Request for Extension of time (EoT-4).

Dear Sir,

The Contract for the construction of 20 MLD CETP Jajmau Project was awarded to M/s VA
Tech Wabag Limited on 11% April 2019 and the project completion date was 10t April 2021 (24
months) with the contract value of Rs.450.02 crores.

Further, the 1=t extension to the project was granted by NMCG vide file no. TE-12011/9/2020-
O/ o PD (IP)-NMCG dated 05.07.2021 till 02nd June 2022 considering the delays due to various
factors including Covid-19 Pandemic vide ref (1).

Further, the 2nd extension was granted by NMCG vide file no. TE-12011/9/2020-O/0 PD (IP)-
NMCG dated 03.08.2022 till 25% December 2022 considering the various issues vide ref (2).

Furthermore, the 34 extension to the project was granted by NMCG vide file no. TE-
12011/9/2020-O/0 PD (IP-NMCG dated 02.03.2023 till 25* October 2023 and the fourth

extension for completion and handing over of project to JTETA by April 2024 is under process
of analysis as per the time schedule provided by contractor.

As of 20t Nov 2023, the project has achieved an overall completion of 87%, with detailed
physical progress outlined as follows:

Physical Progress of the Project as on 20" Nov 2023
Components % Civil | % Mechanical | % Electrical | %Instrumentation | %Cumulative
CETP 95% 85% 80% 61% 93%
CCRU 100% 100% 100% 100% 100%
ZLD 100% 97% 97% 63% 93%
CEC 56% 36% 12% 0% 56%
Total 88% 81% 88% 62% 87%

Page 1 of 2




MAU TANNERY EFFLUENJSEREATMENT ASSOCIATION 1A
JAﬁln MLD CETP PREMISES, (OPP to CI!:IT BZUILDING). JAJMAU, KANPUR-208010

In light of above and by considering the progress made by M/s Va Tech wabag; NMCSn maﬂ};
decide the extension time and the same may please be issued to JTETA for communicating
same to the contractor.

For Jajmau Tannery Effluent Treatment Association

px;

= i
Authorized Signatory

Copy forwarded for Information and Necessary Action to:
1) District Magistrate Cum Chairman, JTETA, Kanpur Nagar.
2) Municipal Commissioner, Kanpur Nagar Nigam, Kanpur.
3) Executive Director-(T) NMCG, New Delhi.
4) Director- Technical ~(ITT) (NMCG), New Delhi.
5) APD, SMCG (State mission for Clean Ganga), Lucknow.
6) Managing Director, UP Jal Nigam, Lucknow.
7) Member Secretary, UPPCB, Lucknow.
8) e General Manager, UP Jal Nigam, Kanpur.
M::gional Officer, UPPCB Kanpur.
10) TL/PM TWIC, Chennai.
11) Guard File.

Page 2 of 2
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National Mission for Clean Ganga

No. TE-12011/9/2020-O/0.PD-(IP) NMCG Date: 02" March 2023

To,

The District Magistrate (Kanpur) cum Chairman (JTETA)
District Collectorate, Collectorate,
Civil Lines, Kanpur-208001

Extension of Contract Completion Period

Name of Implementation of 20 MLD Tannery Common Effluent Treatment Plant
Work: (CETP) Tertiary Treatment Along with Treated Sewage Dilution Facility for
Jajmau Leather Cluster

Ref.: Al
2,

3;

N

Dear Sir

EPC Contract Agreement No: JTETA/CETP/)01 DATED 11.04.2019
NMCG letter no. TE-12011/9/2020-0/0.PD(IP)-NMCG dated 5 July
2021 regarding extension of timeline

JTETA email dated 28" June 2022 regarding extension of EPC timeline
for 20 MLD CETP project

TWIC letter no.381/Jajmau/Extension of Time/DB0/2022 dated 9% Jun
2022 regarding extension of timeline ' '
Wabag letier no. 10P152-JAIMAU-VATW-HO-227 dated 5 May 2022
regarding extension of timeline

Wabag letter no. l0P152-JAIMAU-VATW-HO-235 dated 28" Jun 2022
regarding extension of timeline

NMCG letier ho. TE-12011/9/2020-0/0.PD{1P} - NMCG dated 3 August
2022 regarding extension of timeline

Wabag letter no. 10P152-JAIMAU-VATW-HO-272 dated 20" December
2022 regarding extension of timeline

TWIC tetter 210.446/Jajmau/Extension of Time/DBO/2023 da.c.d 2™ Jan
2023 regarding extension of timeline

- JTETA email dated 3" Jan 2023 regarding extension of EPC timeline for

20 MLD CETP project

- Wabag letter no.10P152-JAIMAU-VATW-HO-282 dated 20" January

2023 regarding extension of timeline

This is in reference to the contract and proposal of extension of time (EoT) submitted by JTETA
cited above. The time for completion of the project is hereby extended tili 25" October 2023
i.e.54 months 15 days from the Effective Date of 11" April 2019 instead of 44 months 15 days
as stated in letter dated 3 August 2022 with levy of liquidated damages. The details of
liquidated damages will be communicated separately. Details of the contract amerded are as

follows:

A

LY LS., (S ofda warer, s wwree, T e sty w7 e fawmr, T lﬂ%agﬂr)
YA Tel, Ho &1 9 AeHe Wfeam, zheur de, 9F Reeh-110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand National Stadium, India Gate, New Delhi-110002

Ph.: 011-23072900. 23n72an1
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I Name of Work Implementation of 20 MLD Tannery "Common
Effluent Treatment Plant (CETP) Tertiary Treatment
Along with Treated Sewage Dilution Facility for
Jajmau Leather Cluster

2 | Contract Agreement Ref. | ITETA/CETP/001 DATED 11.04.2019

3 | Contract Value INR 520,18,41,700/- '
(Design Build Cost- INR 450,02,21,625 +
(O&M Charges — INR 70,16,20,0725)

4 | Date of Start 11.04.2019

5 Date of Completion as 10.04.2021

per contract agreement
7 I*" extension granted up | 2 June 2022

to [37 months 23 days (11.04.2019 (0 02.06.2022)
7 | 2" extension granted up | 26 December 2022 -
to [44 months 15 days (11.04.2019 to 26.12 2022)
8 | Revised Amended time | 25 October 2023 ]
L for completion \ [54 months 15 days (11.04.2019 to 25.10.2023) N

II. Further, you are requested to:

I Obtain duplicate copy of this amendment duly signed and stamped by contractor.
Direct contractor to finish all the activities related with this project before the
scheduled extended date.

3. Obtain the extended bank guarantee towards the performance security from the
contractor. In pursuant to Clause 19 of the Special Conditions of the Contract, the
performance security shall be valid until the completion of one year from the respective
Operations Starting Date.

[~

IT. The project should be completed in all terms within this EoT (including commissioning,
testing, trail run etc).

IV. All other terms and conditions of the contract remain unchanged

V. This issues with approval of the Competent Authority of NMCG.

Yours Ialihiullv

C\Ull’” oV b2
~—Dr. Pr Kumar)
Director Technical, NMCG

Copy:
PS 1o DG, NMCG

E:

2. PSto ED(T), NMCG

3. Project Director, SMCG, Lucknow
4. Director, JTETA, Kanpur

5. Team Leader cum COOQ, TWIC

Page 2 of 2
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@ WABAG

An 1SO 8001 Company

10P152-JAIMAU- VATW-HO-327 17th October 2023

To,

Mr. Sajid Hussain

Chief Operating Officer

Tamil Nadu Water Investment Company
Limited, Chennai.

Dear Sir,

Project:

Sub:

Ref: -

L.

Implementation of 20 MLD Tannery Common Effluent Treatment Plant (CETP) Tertiary
Treatment Along with Treated Sewage Dilution Facility for Jajmau Leather Cluster —
Contract No - JTETA/CETP/001 DATED 11.04.2019.

Submission of revised EOT Schedule — Reg.

Letter of Award to M/s. WABAG by JTETA No: JTETA/CETP/001, dated 9th February, 2019
Letter of Award to TWIC by NMCG No:T-05/2013-14/0204/NMCG/CETP Jajmau
Volll/222/09.03.2019

EPC Contract Agreement No: JTETA/CETP/001 dated 11th April 2019 executed between
M/s.JTETA andM/s. VA TECH WABAG Ltd.

Our letter 10P152-JAJIMAU-VATW-HO-300 dated 15th May 2023 regarding Request for
Extension of Time without levying Liquidated Damages

TWIC letter no. 564/Jajmau/EOT Schedule/DB0/2023 dated 06 October 2023

Reference is taken to the discussion had during the meeting at TWIC office dated 05 October
2023 and subsequent letter from TWIC dated 06 October 2023. The Contractor was asked to
compress the schedule of completion.

In view of the above and in the interest of the Project, the Contractor agrees to compress the
Project Completion to end April 2023 with the understanding that all the pending right of way,
JTETA’s Contractual obligations and receipt of approvals/permits from Government Authorities
are obtained on time.

The Contractor is compressing the Schedule by 2 months by considering the following revised
timelines:

a. Completion of Commissioning with effluent and stabilization by 2 months instead of 3
months.

b. Completion of PGTR, second punch list and RTR within one and a half month instead of
2 months.

c. Completion of final Handing Over within 15 days instead of 1 month.

Sustainable solutions, for a batter life

VA TECH WABAG LTD. Board : +91-44-3923 2323
WABAG HOUSE" Fax : +91-44-3923 2324
Email : wabag@wabag.in
Web www.wabag.com
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@ WABAG

An 1SO 8001 Company

The revised critical path is enclosed herewith as Annexure 1.

4. It is pertinent to note that crashing of schedule will demand the requirement of extra money
which the Contractor is ready to absorb. Also, this schedule is prepared based on the current
circumstances and the Contractor will bring to JTETA/TWIC notice any change in circumstance,
basis of which present projection of completion is made.

5. The Contractor thus request TWIC for grant of Extension of Time for Project Completion to end
April 2024 without levying Liquidated Damages.

Yours faithfully,
For VA TECH WABAG LTD

)_\_ e
/.__F #

A DEVANAND
PROJECT MANAGER

CC:

1) Mr. Rizwan Nadri — Director- JTETA.

2) Shri. D.P. Mathuriya —ED (T), NMCG.

3) Dr.Pravin Kumar, Director T-Ill, NMCG, New Delhi.

4) Shri. Vivek Raj Scientist-C, NMCG.

5) Mr.Sravan Kota, Research officer, NMCG, New Delhi.

5) Shri. Giri Devarajulu, Project Manager, TWIC.

6) Shri. Pravesh Kumar Shukla, Senior Marketing Lead, WABAG.

Encl: Annexures 1 — Revised Critical Path

Sustainable solutions, for a batter life

VA TECH WABAG LTD. Board : +91-44-3923 2323
~ "WABAG HOUSE" Fax : +91-44-3923 2324
MNeo.17, 200 Feel Radial Road, = = = P
@Z WABAG il e Harmahan Hospilal) Email : wabsg@wabag.in
= Chennal 600 117 =0 DA . COl

Indlim
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\_5.‘.(-\ "POLYHOSE TOWERS" (SPIC Annex BLDG) 1st Floor, No.86 Mount Road
® Guindy, Chennai 600032. Tel: +91-44-22351870/71 Fax: +91-44-22351894

.. [ ] Email: admin@twic.co.in Website: www.twic.co.in
CIN No: U65993TN2000PLC044029 GSTIN: 33AABCT8153B1ZP
Lr. No: 571/Jajmau/Wabag EOT/DB0/2023 Oct 25, 2023

To

The Director,

Jajmau Tannery Effluent Treatment Association (JTETA),
KLC Complex, Ground Floor, KNP-KLO Highway,
Banthar, Unnao — 209862, Uttar Pradesh2

Dr. Pravin Kumar,

Director T-III

National Mission for Clean Ganga (NMCG),
1*' Floor, Major Dyan Chand Stadium,
Opposite to India Gate. New Delhi - 110001
Tel: 011-23072900/473

Mobile - +91-9899122554

Cinail. dipravin@guiuey. uic.iu
Dear Sir.

Sub: Implementation of 20 MLD Tannery Common Effluent Treatment Plant (CETP) up to
Tertiary Treatment along with Treated Sewage Dilution Facility for Jajmau Leather
Cluster. Uttar Pradesh — Contractor’s Extension of Time — Reg.

Ref:

1. Letter of Award to M/s. WABAG by JTETA No: JTETA/CETP/001, dated 9™ February,
2019

2. Letter of Award to TWIC by NMCG No:T-05/2013-14/0204/NMCG/CETP Jajmau Vol-
11/222/09.03.2019

3. EPC Contract Agreement No: JTETA/CETP/001 dated 11" April 2019 executed between
M/s. JTETA and M/s. VA TECH WABAG Ltd.

4. Project Engineer Consultancy agreement made between NMCG & JTETA and TWIC
dated 9" May 2019

5. TWIC letter 020 / Jajmau / VATW-Project Delay / 2019 dated 14" October 2019

6. Wabag Letter VATW- HO- JTETA-L-020 dated 4" March 2020

7. TWIC Letter 068/Jajmau/Delay analysis/2020 dated 13" March 2020

8. TWIC Letter 069/Jajmaw/Engg Delay/2020 dated 16™ March 2020

9. Wabag Letter 10P152-JAIMAU- VATW-HO-53 dated 19" March 2020

10. Wabag Letter 10P152-JAJMAU- VATW-HO-55 dated 26™ March 2020

11. TWIC Letter XXX/Jajmau/Delay Analysis/2020 dated 10" April 2020

12. Wabag Letter 10P152-JAIMAU- VATW-HO-58 dated 27" April 2020

13. TWIC letter. xxx / Jajmau / D&E-Delay / 2020 dated 11" May 2020

14. Wabag letter 10P152-JATMAU-VATW-HO-61 dated 12" May 2020

15. TWIC letter xxx / Jajmau / LD / 2020 dated 21° May 2020

16. Wabag Letter 10P152-JAJIMAU-VATW-HO-62 dated 21 May 2020

17. TWIC Letter 092L/Jajmau/L.D/2020 dated 21% May 2020

18. Wabag Letter 10P152-JAJIMAU-VATW-HO-63 dated 1% June 2020
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19. Wabag Letter 10P152-JAIMAU-VATW-HO-68 dated 13" July 2020
720 Wahag | etter TOPTS?2-TATMATI-VATW-HO-T0 dated 20t July 2020
21.°T'WIC Letter 094/Jajmau/Walkway Bridges/2020 dated 20" July 2020
22. TWIC Letter 103/Jajmau/Project Sch/DB0/2020 dated 5™ August 2020
23. TWIC Letter 104/Jajmau/Walkway bridges/2020 dated 5™ August 2020
24. Wabag Letter VATW-HO-ITETA-L-076 dated 10" August 2020
25. TWIC Letter 080/Jajmau/CETP Works/2020 dated 10" August 2020
26. Wabag Letter 10P152-JAJIMAU-VATW-HO-077 dated 17" August 2020
27. Wabag Letter 10P152-JAIMAU-VATW-HO-082 dated 27" August 2020
28. TWIC Letter 110/Jajmau/C & C Network/DB0O/2020 dated 1*' September 2020
29. TWIC Letter 111/Jajmau/Walkway Bridges/2020 dated 2™ September 2020
30. Wabag Letter 10P152-JAIMAU-VATW-HO-088 dated 18" September 2020
31. Wabag Letter 10P152-JAIMAU-VATW-HO-093 dated 24™ September 2020
32. Progress Review Meeting NMCG-JTETA-TWIC-WABAG dated 3" December 2020
33. Final Tour Report of ED-NMCG dated 3™ & 4" December 2020
34. Progress Review Meeting NMCG-JTETA-TWIC-WABAG dated 20" & 21° January
2021
35. Progress Review Meeting NMCG-JTETA-TWIC-WABAG dated 22™ February 2021
36. Progress Review Meeting NMCG-JTETA-TWIC-WABAG dated 26" March 2021
37. Wabag Letter 10P152-JAJMAU-VATW-HO-141 dated 9" April 2021
38. TWIC Letter 195/Jajmau/EOT/DB0/2021 dated 20™ April 2021
39. Wabag letter 10P152-JAIMAU-VATW-HO-227 dated 5" May 2022
40. TWIC Letter 382/Jajmau/Extension of Time/DB0O/2022 dated 10" June 2022
41. NMCG letter ref TE-12011/9/2020-O/0 PD(IP)-NMCG dated 3™ August 2022
42. Wabag Letter 10P152-JAIMAU-VATW-HO-270 dated 9" Dec 2022
43. Wabag Letter 10P152-JAJIMAU-VATW-HO-271 dated 10" Dec 2022
44. TWIC Letter No: 429/Jajmau/Supply Programme/DB0/2022 dated 12" December 2022
45. TWIC Letter No: 434/Jajmau/Supply/DB0/2022 dated 20" December 20, 2022
46. Wabag Letter 10P152-JAJMAU-VATW-HO-272 dated 20" December 2022
47. TWIC Letter 446/Jajmau/Extension of Time/DB0/2023 dated 02™ Jan 2023
48. TE-12011/9/202-O/0 PD (IP) NMCG dated 02" March 2023.
49. Wabag Letter 10P152-JAIMAU-VATW-HO-300 dated 15™ May 2023
50. Meeting held at TWIC office on 16" August 2023 & 5™ October 2023
51. TWIC Letter No: 564/Jajmau/EOT Schedule/DB0/2023 dated 06" Oct 2023
52. Wabag Letter 10P152-JAJIMAU- VATW-HO-327 dated 17" October 2023

This has reference to the letter cited above under ref (49 & 52) and meeting held at our office
with the Contractor regarding the subject. In this regard, we totally disagree with the
contentions mentioned in the Contractor’s letter for waiving the LD for the exiting extension
of time given by NMCG till October 2023 and further request for revised time extensions up
to April 2024. PE is continually encouraging the Contractor to expedite the works in many
situations by providing our best possible supports. However, the Contractor is continually
delaying the works at site without any light on completion. Please note that all delays till now
is fully attributable to the Contractor and team due to their poor performance in expediting the
works at site.

We would like to highlight here that PE unequivocally rejected all the claims by giving
sufficient justification through our various communications and the Contractor is not entitled
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such a nature that professional engineering skill is required to produce safe and satisfactory

results,

It is evident that the Contractor had requested the removal of TSDF, but it is also a fact that
Wabag is obliged to follow the law prevailing in regard to the handling of Hazardous Waste.
In addition, from the start, the PEATETA stund was very clear and well communicated because.,
on severnl necasions, (he same issue was discussed with the adiniuistiation @long with (he
Conlractor’s officials. AL the end, when Wabag insisted to J1ETA that he wanted to mect
(along with TWIC) the Municipal Commissioner and Chief Engineer of KNN to convince
them, a meeting was scheduled for August 6. 2021, but the same message was communicated
to the Contractor, and again. clear directions were given that the shed should be built before
demolishing the existing TSDF as per existing law. and the Contractor agreed to it. In line with
the approved base line schedule the structure start date from19/06/2019 to 15/11/2019 and
revised schedule is 01/10/2019 to 20/01/2022. But the Contractor had not built the new salt
storage shed as per the commitment, due to which more than a year was wasted. As per Contract
Wabag needs to follow the Government laws as written in Schedule 1: Special Conditions of
Contract, Article 1: Contract and Interpretation — 6, Clause 1.5 — Governing Law — “The
Applicable Law shall be the laws of India as well as the laws prevailing in the State ot Uttar
Pradesh.”

We had clearly mentioned that. in line with the August 6, 2021, meeting, the Contractor had
assured various stakeholders in meetings providing a final date that they would build or
complete the salt storage shed but failed in their own commitment at least three times. Also,
even after PE gave the Contractor clear instructions regarding the quality of the road, nothing
was followed and the Contractor were informed that the road is fine and it will take the load of
the truck. However, during the road inspection of the salt storage shed, A.E. from KNN and
the truck driver from the sludge company clearly expressed their dissatisfaction over the quality
of the road laid leading to the salt storage shed and were clearly informed that it is not possible
for the trucks to run on these poor-quality roads. Wabag took more than 3 months to complete
the road with regard to the quality as initially directed by PE. Further, due to the Contractorr
lack of compliance with PE’s instructions in the beginning. many months (approx. 3 months)
were wasted, as per contract Schedule 1: Special Conditions of Contract, Article 7: Contract
administration and supervision during the Design-Build and Operations Periods, 22 Clause 7.2:
Design-Build Supervision, Sub-Clause 7.2.4: Instruction of the Project Engineer

a) The Project Engineer may issue to the Contractor, at any time during the Design-Build
Period, instructions for remedying any defects in accordance with the Contract. The
Contractor shall take instructions only from the Project engineer or from an Assistant to
whom the appropriate authority has been delegated under GC Section 7.2.3. If an
instruction constitutes a Change, GC Section 10.1 shall apply.

b) The Contractor shall comply with the instructions given by the Project Engineer or
delegated assistant on any matter related to the Contract. These instructions shall be given
in writing.

Finally. the new salt storage shed still does not match the demolished TSDF in terms of area.

The existing TSDF shed floor area is 1800 sq m. and the new salt storage shed is 1500 sq m.
JTETA took approximately 15 days o completely dismantle the TSDF (i.e., 2 sheds), but

%_,* Page 4 09
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due to their repeated request, which is really consuming valuable project time. We kindly
advise the Contractor to make all efforts to complete the project without further delay or excuse.
Any subsequent claims by the Contractor will be dealt with in accordance with the terms of the
contract

Wi Bing o your kind allention (e Gollewing on rejecting variou claime highlighted in
the letter of submission for extension of time by the Contractor

1. Delay in Releasing Pavments:

As per the contract Schedule 12 — Terms and Procedure of Payment. Article 1.2 — Payment of
Design-Build Price — The Project Engineer have to certify the bills within 7 days of submission
by the Contractor and JTETA will release the payment within 7 days from the issuance of
interim payment certificate by the Project Engineer. As per the terms of the Contract, PE had
certified the payments within the Contractual duration and sent to JTETA / NMCG for further
processing. However, due to the various unknown reasons the payments were made delayed.

Wi hve Been ddiyeusying thiy isue vinee the start of the project, and we ae prowptly
considering the request in various instances to support the Contractor with the cash flow. The
stakeholders, NMCG and JTETA, also considered the request and provided the Contractor with
EOTs. In addition, we had also recommended to NMCG and JI'E'TA the release of ad hoc
payments soon after our certification to them. NMCG and JTETA also agreed to that, and the
payments are released immediately after our certification as ad hoc payments.

PE would like to highlight here that this issue alone would not be a reason for the inordinate
delays. It is so uncertain even at this stage of project that the payments will be made exactly on
the contractual duration. Please note that their delays shall not only be related to this issue and
the Contractor cannot highlight the same continuously as an excuse till the completion which
is totally unacceptable.

2. Work front for tertiary treatment under TSDF shed;

Regarding the removal of the TSDF shed, we spent a significant amount of time discussing it
at numerous stakeholder meetings over the last two years, but the Contractor have taken no
action. NMCG. JTETA. and PE argued in every meeting, and according to the contract, the
removal of the existing TSDF shed is the Contractor’s responsibility. Schedule 2: Design Build
Services Schedule (DBSS), Article 3: Building and Construction Services, Sub-Clause 3.2.1
Temporary Supports, Structures, and Utility Services

a) The Contractor shall have the sole responsibility for the design, erection, operation,
maintenance, and removal of temporary supports, structures, and utility services, as well as the
design and execution of construction methods required or their use.

b) The contractor shall engage and pay for registered professional engineering personnel who
are skilled in the appropriate disciplines to perform these functions referred to in DBSS where
required by law or by the design-build documents and in all cases where such temporary
supports. structures, and utility services and their designs and methods of construction are of
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instead started the work immediately. The irony is that Wabag is still under the impression that
the concrete raft is in JTETA's scope. Since the beginning, PE/JTETA has cleared that removal
of TSDF will not be considered in terms of time and finance in any matter whatsoever because
we have been informed in the past verbally, via emails, and through meetings/MoM's, and it is
absolutely clear that due Lo the above facts and contractual obligations not being adhered to,
Le.. [ullowing the direction reecived from administration in accordance with law and laihng to
honour his commitments to build or complete the salt storage shed in the committed timeframe
to compensate the existing arrangement

krom the above details and explanations. it is very clear that the Contractor are totally ineligible
for further extension of time as per the provisions of the Contract, Please note that delays are
entirely attributable to the Contractor and only regpongible for further conacquencea inder the
terms of the Contract

Physical Progress of various Project Components

¢ pmJﬂp.’_ i - { nmmaon Colleetion & | Zero Liguid
om l‘h|i.'.tlnll Connun Elfluent i i
it Chrome Conveyance Discharge
Date based on | Treatment Plant Recovery Unit Bty Sunt
FOT | EOT lec y Uni ystem ystem
Contractual
Duration for 24 months 12 months 21 months 12 months
Completion _
| { June 2022 16" o 19% 20% 12%
2 Dec 2022 27% 45% 21% 23%
3 Oct 2023 04 % 999%, 22% 77 %
Overall Duration as on
£ ; : hs 5 S 54 8 5
Oct 2023 from April 19 _"54 months J 54 months 54 months 4 months

Financial Progress based on RA Bills of various Project Components

Contractual Common Effluent Common Collection & ZCI-'O Liquid
: Chrome Conveyance Discharge
EOT Duration for Treatment Plant .
Completion Recovery Unit | System System
s 24 months 12 months 21 months |2 months
1 June 2022 44% 56% 55% 25%
2 Dec 2022 59% _ 73% 61% 54%
3 July 2023 T6% 86% 69% T4%

The table of physical & financial progress clearly represents the Contractor’s enormous delays
in the components of C&C system, CCRU and ZLD irrespective of their Contractual
completion periods of 21, 12, & 12 respectively. As claimed by the Contractor TSDF may be
the governing factor for delays in completion of CETPs, however, the other components of the
Project are being delayed indefinitely till date without having light for completion. This is clear
evidence for the delays attributable to Wabag and they are hiding all their delays behind this
TSDF shed which is untenable.

Despite being provided the above details, in order to consider any further time extensions for

the project we would like the Contractor to confirm the below before proceeding anything
further from ourand. ven thomgh mast ol e items were cateporically rejected by ug providing
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enough reasons we still need a confirmation the Contractor regarding the same.

1. There will not be any further extension of time with reference to the following items

]S’;} B Descriptiog of Delay Events | Re(ggﬁ}t o Remarks
' 1 | Delay in providing EC & CTE Claimed in Necessary time
EOT1 & extensions were already
EOT2 provided. No further
_ EOT will be entertained.
2 | Impact of COVIDI19 (First, Second & Claimed in Necessary time
third wave) EOTI1 & extensions were already
EOT2 & provided. No further
EQT3 EOT will be entertained.
3 | Survey & Design of C&C works Not Not Applicable
- Applicable
4 | Delayed Payments Claimed in Already considered
EOTI & while providing
LOTZ2 & necessaty lie
| EOT3 extensions at all the
occasions. However, this
shall not be sole reason
for claim time
extensions further in this
L S project.
5 | Demolition / clearance of TSDF Shed | Claimed in May be considered in
' EOTI & the EOT3
EOT2 &
EQOT3
6 | Permissions & Approvals for C&C works | Claimed in Necessary time
EOT1 & extensions were already
EOT2 & provided. No further
EOT3 EOT will be entertained.
7 | Additional duration for Structures in Claimed in May be considered in
relation with the TSDF Shed demolition | EOT3 the EOT3
8 | Duration for Construction of new salt Not Not Applicable
storage Shed Applicable

—

2. A detailed Project Completion schedule with firm dates to be provided by the Contractor.

3. Necessary resources should be mobilized without any condition for the successful
completion of project by adhering the dates in the project completion schedule.

Assuming that the above condition will be confirmed by the Contractor the following is our
evaluation of the Contractor’s EOT considering only TSDF shed land handing over. The TSDF
Shed land actual handing over happened only on 25" Dec 2022 and the excavation started on
26" Dec 2022.

o
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Case 1 — EOT3 given by NMCG / JTETA

CIN No:U65993TN2000PLC044029

Case 1 is the EOT3 given by NMCG / JTETA to the Contractor till 25™ Oct 2023 along with
LIV Henee, direst caleulation of T in applionhle wirhont oannidoring any delaya.

Case 2 - TSDF Site Handover adjusted for all delavs of Wabag

S. No Description of Works Duration | Start Date End Date
WABAG EOT requested vide letter
| 2B -Apr-
I cited under ref (52) above = “oalldendd |  SuApmt
KNN & NMCG Directed WABAG
g - = - =
B to construct the New TSDF Shed Gl Li-Feball | 22-Man20
5, | sl mabme dom i 176 |  16-Oct-20 | 10-Apr-21
availability of Labour B
4. Construction of New TSDF 250 16-Oct-21 23-Jun-22
Original Duration for TSDF
5. | Delay in Construction of New TSDF 128 | 122 days. Hence 250 days —
122 Days
6. Total Delay by Wabag (2+3+5) 338
| 7. | NetEOT (1-6) 153 | 26-Dec-22 | 28-May-23

The above table clearly shows that even after the consideration of 26" Dec 2022 as the delayed
start date, the actual finish date would be 28" May 2023 by considering the delays of the
Contractor in executing the works of TSDF ignoring the delays for COVID II & I11.

Case 3 - TSDF Site Handover adjusted for Wabag Delays & assuming COVID II & III

S. No Description of Works Duration Start Date End Date
WABAG EOT requested vide letter
-Dec-2 -Apr-
% cited under ref (52) above 3l el | s
KNN & NMCG Directed WABAG .
-Feb-2 Mar-
= to construct the New TSDF Shed 34 LJ-Febeall | d3-Man 0
WABAG not worked due to non-
1 availability of Labour i 16-Cet=20 | 10-Apr-21
11. | Construction of New TSDF . 250 16-Oct-21 23-Jun-22
Original Duration for TSDF
12. Delay in Construction of New TSDF 128 | 122 days. Hence 250 days —
) B 122 Days
13. | Total Delay by Wabag (2+3+5) 338
14, Net Delay (1-6) 153 26-Dec-22 | 28-May-23
15. | Delay due to COVID II & III 152 11-Apr-21 10-Sep-21
16. Total EOT (7+8) 305 26-Dec-22 27-Oct-23

The above table clearly shows that even after the consideration of 26" Dec 2022 as the delayed
start date, the actual finish date would be 27" Oct 2023 by considering the delays for COVID
[T & III & also the delays of the Contractor in excenting the works of TSDE.

7l
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The necessary Liquidated Damages (LD) would be applicable for the delays of the Contractor
as per the provisions of the Contract clause 2.3.6 (2) Delay of Completion — Liquidated
Damages — Delay. The various options of LD calculation as detailed above are summarised in

the below table for your ready reference:

As per TSDF Site Ax per TSDF Sire
As per NMCG Handovelj adjusted for | Handover adjusted for
Date EOT with LD all delays of Wabag Wabag Delays &
assuming COVID
&I
Case 1 Case 2 Case 3
Start Date™ Oct-21 May-21 Oct-21
End Date Oct-23 May-23 Oct-23
LD Calculated
for April 24 28,30.63,940 58.12,03.623 27,94,63,763

(Rs.) |

* The start date is back calculated for 24 months (original contract period) from the end date
estimated for different scenarios.

1.

8]

TSDF Shed handing over is being claimed by the Contractor as a governing reason for
delay in completion of the project.

However, the actual physical completion of CCRU, C&C. and ZLD has been delayed by
the Contractor dismally.

PE is recently highlighted that the water run test for a single stream of the CETP component
was not completed successfully even after our repeated request and advice. The sludge line
and chemical line committed to complete on October 25, 2023 was not complied by the
Contractor which may affect the overall completion of the Project.

Even alter considering the above delays. LD is still applicable after due consideration of
all the delays which atfected the completion of the project

Contractor 1s claiming April 2024 is the Completion date which is even doubtful from our
view since the stabilization of CETP. overall PGTR & RTR will take considerable amount
of time for completion,

The delayed payments till now is also considered while providing necessary EOT and still
this should not be a reason for any future claims.

All the delays were considered while evaluating this EOT and no further claim / EOT will
be entertained for the Contractor regarding the same.

PE had already informed you about incentivising the Contractor for their delays in terms
of Price Escalation vide our previous communication and the same logic applies in this
extension of time.

Page 8 of 9
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9. From the above, PE is of the opinion that the Case 3 shall be a viable option and also
reasonable considering all the delays by the Contractor and accounting for the TSDF shed
land handover.

However, NMCG / JTETA shall examine the claims submitted by the Contractor and the facts
presented by PE while deciding the time extensions. Contractor shall be awarded for necessary
time extensions after thorough analysis under intimation to us.

PE would like to reinstate & reiterate at this junction that the above EOT till April 2024 shall
be assessed considering all the delays including latest TSDF shed removal along with the
Contractor’s delay. PE request NMCG / JTETA not to consider any further delays from the
Contractor as an excuse for noncompliance of his above commitment of completion of project
by April 2024,

This is for your kind reference and necessary action from vour end.

Thanking You.
For Tamilnadu Water Investment Co. Lid.,

fyates

1. Sajid Hussain
Chief Operating Officer

L

Mr. Rizwan Nadri, Director, ITETA. Jajmau, Kanpur

Mr. D.P. Mathuria, Executive Director (Technical), NMCG, New Delhi-110001
Dr. Pravin Kumar, Director T-III. NMCG. New Delhi-110001

W ) —
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Annexure-16

JAJMAU TANNERY EFFLUBRYIREATMENT ASSOCIATION
20 MLD CETP PREMISES, (OPP to CLRI BUILDING), JAJMAU, KANPUR-208010

Ref: JTETA/CETP/438,/2023 Date: 24t November, 2023

To

The Regional Officer

UP Pollution Control Board

543, Sadbhavna Nagar,

Avas Vikas Phase-3,
Kalyanpur,Kanpur Nagar-208047

Sub: - Implementation of 20 MLD CETP Project up to Tertiary Treatment along with treated
Sewage Dilution Facility for Jajmau Leather Cluster-Irrigation Management plan for
discharging of 20MLD Effluent Treated water.

Ref:
1. Letter from RO, UPPCB dated 18th November 2023

Dear Sir,

With reference to your letter under (1) mentioned above regarding the irrigation management
plan, in this regard, we would like to bring your kind notice that the existing CETP and STP are
together discharging the treated water of 214 MLD (Existing flow capacity 130 MLD+43 MLD+5
MLD+36 MLD) in the irrigation channel. As per the site survey, the existing irrigation channel
has the capacity to withstand more than 240 MLD. Hence, the proposed CETP capacity of 20
MLD ensures that the treated water discharge will not exceed the capacity of the existing
irrigation channel. This will help to maintain a sustainable and efficient irrigation system without
causing any potential issues or overloading.

Therefore, we believe that as per the direction given in the Judgment by the Honourable NGT
dated 13.07.2017 that discharging the treated effluent into the existing is a viable and suitable
solution for managing the water resources effectively.

Also, as per the contract issued by the NMCG, it has been clearly declared that the treated water
has to be discharged into the existing irrigation channel.

Additionally, we humbly submit/request that in the next 45 days we will submit the final
Irrigation management plan compiled by a reputed/approved organization in your office.

For Jajmau Tannery Effluent Treatment Association
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/ .
Authorized Signatory

Copy forwarded for Information and Necessary Action to:
1) District Magistrate Cum Chairman, JTETA, Kanpur Nagar.

2) Municipal Commissioner, Kanpur Nagar Nigam, Kanpur.
3) Executive Director, NMCG, New Delhi.

4) APD, SMCG (State mission for Clean Ganga), Lucknow.
5) Managing Director, UP Jal Nigam, Lucknow.

6) General Manager, UP Jal Nigam, Kanpur.

7) TL/PM TWIC, Chennai.

8) Guard File.
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..14. We find that progress in construction work of CETP at Jojmau is not satisfactory. Further, water
qua.f_rt].r u_f river Gongo ond Kanpur Nogar which 28 still remains In D-cotegory needs to be improved by
preventing discharge of poflution upstream. CETP needs to remediate Chromium, Chromium need to be treated
In Chromium Recovery Plant so to ensure that, chrome bearing effluents are not discharged inta river Ganga or
logded on land on the name of irrigation by exploiting dilution by treoted sewage effluents. The next report
needs to cover the issue of existing chromium level in ground water where currently such combined effluents are
used for irrigation. After installation of 20 MLD CETP, a well laid down monitoroble ferti-irrigation plan wilf have
to be laid down notifying the periods in which such effluents will be let out in Ganga ond their quality. This aspect

be overseen by Stote PCB, CPLE and NMOG...

maﬁmﬁéﬁ%mﬂmmﬁﬁﬁmﬁmm%%gwmﬁﬁ
U Friem o o4 399 ¥ SueEr wvn @ o o, faed o veia eRa afteRer § srqerer
AT (AR H TEId THA D A1 6D |

&m i
yfafaft— e ataw sfre (g-2), Sovo wgyr = 98, aeres @ ga

eR WA | /

g ARl

ErlT @ - 5243, WO R, Srad I g3, S, W T 208017

g-#w— rokanpur@uppch.in BT 2510909

JAjmau_Letter Hesd_Memanshu



